GREEN SOUL ERGONOMICS PRIVATE LIMITED

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

Notice for inviting Expression of Interest (Eol) from Prospective Resolution Applicants for
submitting resolution plans in the matter of Green Soul Ergonomics Private Limited was
published in the Financial Express and Navakal on 09.06.2024 in terms of provision of
Section 25(2)(h) of Insolvency and Bankruptcy Code, 2016.

Last date of receipt of EOls from the Prospective Resolution Applicants is further extended
till 6:00 P.M. IST of 5th of July 2024,

The updated Form G and Process Document have been uploaded on the Company
website [https://www.greensoul.online/]. The updated Form G shall also be published on

the IBBl website.
For any clarification or further information, kindly write to green.soul@resolvegroup.co.in

Sd/-

Vishal Ghisulal Jain

Deemed Resolution Professional

IBBI Regn. No: IBBI/IPA-001/IPP00419/2017 2018/10742 | AFA Valid till:11.12.2024
Registered Address: D-1902, Palm Beach Residency, Amey CHS Lid.,

Plot No. 24-29, Sector 4, Nerul West, Navi Mumbai, Maharashtra, 400706

Date: 26/06/2024 Registered Email: vishal@resolvegroup.co.in
Place: Navi Mumbai Process Specific Email ID: green.soul@resolvegroup.co.in
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Maharashtra Medical Goods Procurement Authority, Mumbai

MMGPA, 1st Floor, Arogya Bhavan, St.Georges Hospital Compund,

p——r—1

GOVERNMENT OF MAHARASHTRA
e-mail - maha.mmgpa2023@gmail.com

MUMBAI-400 001.

Chief Executive Officer, Maharashtra Medical Goods Procurement Authority,
Mumbai invites tender in two Envelope system from the eligible bidders for the
following items for purchase of medicines.

TENDER NOTICE
Date :-25/06//2024

Sr. | Tender
No. No.

Period of sale,
download &
submission of bid

Name of Item(s) Bid Opening

RT-92

Supply of Family Dt.25-06-2024 Dt.05-07-2024
Welfare Sets for at 10.00 AM at 14:01 hrs.
Hospitals (Surgical to

Dt.04-07-2024
upto14.00 PM.

Instrument)

. The Chief

BT, Mo HeTHTeeh=] dl STeaTe TlehNel

For detailed information, the interested bidders may visit the website
https://mahatenders.gov.in.

the quantity to be purchased and also reserves the right to cancel all the
tenders without giving any reason to.

For e-tendering help/ information, please contact.

Website: - https://mahatenders.gov.in

Contact No. 022-22621886 / 022-22621973

Email -- maha.

ShUTeR: ARITE- 203%-3%/ .-/ & ¥go0

Executive Officer reserves the right to increase or decrease

mmgpa2023@gmail.com
Signature/---
Chief Executive Officer, Maharashtra
Medical Goods Procurement Authority,
Mumbai
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PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 48 Equity

shares of FV Rs. 10/- (Rupees Ten only) each with Folio No. 030753445
of RELIANCE INDUSTRIES LIMITED, having its registered office at
Maker Chambers IV, 3" Floor, 222 Nariman Point, Mumbai, Maharashtra
- 400021 registered in the name of HIMANSHU PORWAL have been
lost. HIMANSHU JEETMAL PORWAL has applied to the company for
issue duplicate certificate. Any person who has any claim in respect of
the said shares certificate should lodge such claim with the company
within 15 days of the publication of this notice.
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Name of the Certificate | Distinctive No. Folio Securities

Company No. (From-T0) No. held
Reliance 186663830 -

Industries Limited | 10419681 | 1ggpp3841 | 0307534451 12
Reliance 1155514273 -

Industries Limited | 90117983 | q155514284 |030753445( 12
Reliance 6876847754 -

Industries Limited | 86674091 | gg7pgarryy |030753445( 24

feeranariasRIan -
Place: Mumbai Sd/-

Date: 25" June 2024 HIMANSHU JEETMAL PORWAL
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PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 40 Equity
shares of FV Rs. 10/- (Rupees Ten only) each with Folio No. 021325309
of RELIANCE INDUSTRIES LIMITED, having its registered office at
Maker Chambers IV, 3" Floor, 222 Nariman Point, Mumbai, Maharashtra
- 400021 registered in the name of PORWAL HIMANSHU JEETMAL
have been lost. HIMANSHU JEETMAL PORWAL has applied to the
company for issue duplicate certificate. Any person who has any claim
in respect of the said shares certificate should lodge such claim with the
company within 15 days of the publication of this notice.

Name of the Certificate | Distinctive No. Folio Securities
Company No. (From-T0) No. held
Indusiios Limied | 10419229 | {ggesraoy | 021325309 10
Indusirios Limited | 59099804 | 1155371560 | 021325309 | 10
Indusirios Lmited | 62928289 | Zigsopaos | 021325309 20

Sd/-
HIMANSHU JEETMAL PORWAL

Place: Mumbai
Date: 26" June 2024
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Conlinge From Previowus Page...
Sr No. of No. of %to | Total Mo.of | %to |Proportionale]  Allocation per Ratio ol | Number of| % to |Total No.of| % to |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Ho Shares | Applications| total | Equity Shares | fotal Shares Applicani allottees to| successful| ftofal | shares | folal T Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available | Bafore AHer | applicants | applicants allocated/ Deficite | | allotrment advices and/or notices will be forwarded to the emall id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding (atter alioted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
off off rounding) June 25, 2024, In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated to
successful applicants are being credited to their beneficlary accounts subject to validation of the account details with the depositories concemed. The
i BEB000 | 1 2.08 BEE0O0 .62 14055 14055 14000 1 1 1 208 14000 0.62 ~55
= 734000 | 1 5 08 =3a000 | 0.69 15401 TEaoil dg000 | 11 T T 208 o000 o711 son| | Companyis taking steps to get the Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.
] 736000 3 f.25 2208000 207 48508 | 1553267 14000 1 1 3 625 42000 | 1.87| -4598 | | Mote: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
[ 0.00 I T ] R D 2000 [ 2] 3 (LO0] 4000 | 018 4000 || (*Prospectus”) fled with Reqgistrar of Companies. Mumbai.
) 244000 | 1 2.08 Bad( 0.79 17612 17812] 18000 1 1 1 204 18000 0,80 168
10 a82000 | 1 2.08 EE2000 033 18614 1dei4| 13000 1 1 1 2048 18000 080 -614 . , . . NOTIGE 70 THE iH\'Ef&Tﬁ&E , :
1 9700001 1 5 08 900000 | 0.85 18410 19416 20000 o 11 2nal _oooon | oaal  sad | | Investorshall note thatthe below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 1030000 1 2.08 1030000 | 0497 21737 21737 | 22000 1 1 11 208] 22000 | 098] 263 |1 Theamountmentioned under *Gross proceeds of the Fresh Issue” should be read as "Rs. 2,856.00 Lakhs™.
1: nggg& : g gg :;gg% : -g‘g ggg;g ggg;i g;ﬁg : 1‘ 1 g-gg :gggg ?-gﬁ '11; ;g i, The amount mentioned under “Estimated Offer related expenses in relation to the fresh issue” should be read as “Rs. 506,00 Lakhs™.
15 |1396000 ; ] E:,Q_E_ 1396000 | 1 ..?J_L a4E7 | 29462] 80000 | 1 ] 1| 208 30000 ,_..T.:%E. 53 | Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references in all the places inthe Prospectus
16 [1414000! 1 208 1414000 | 1.33 20E41 29842 | 30000 I 1| 208 aoooo | 133|159 | | Standupdated.
17 1470000 5 10.42 7350000 689 155117 0234 30000 | 1 51 10.42[ 150000 | 686 -5117 INVESTORS PLEASE NOTE
e g Eg o ?-ﬁ 7 35%3 f f 1 ggg agggg f‘-;g “‘E‘EE The details of the allotment made would also be hosted on the website of the Registrar to the lssue, Bigshare Services Private Limited at
YRR T 3 E:EE T -fli = e BT Ty g 3 3 - et 0500 4i T ﬂﬂﬁ.ﬂggﬁ@g_nu@gqm. All fumrg cnrrespnﬂn_jan!:e in this regard may kindly be addressed to the Registrar to the |ssue quoting f_uII name of the First/ Sole
i 000 500 3000 1 5 T 000 | 0.0l 2000 applicants, serial number of the Bid cum Application Form, number of shares applled for and Bank Branch where the application had been fodged and
30| 1662000, 5| 10.42| 8310000 | 78] 175377 | d50754] 84000 | 1| 1 5| 7042 770000 | 7551 5377 ] | PAymentdetails at the address of the Registrar given below:
| 0.00 0.00 2000 i i T - (.00 6000 | 0.27] 6000
21 | 17640001 i 2.08 1764000 | 1.65 37228 37228 38000 1 1 11 2pal 3soo0 | 1sal 772 | | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 1 08| 2060000 | 183 43475 43475) 44000 ) 1| 1 11 208 44000 | 195 525 || 56-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
23 248000 | p 417 5206000 4.9% 111768 boBB4| 5000 1 1 2 417 112000 4 97 232 i : ; . 5
24 4245000 | 1 208 4248000 398 85651 B9E5T | DOO00 1 1 1 2.08 90000 | 4.00 449 EEIEI.JII_! ?“E' DE.E ?1253 Eiﬁm' FHE?:IH“E.IUE? .EEESEEEQ i tor@biash i
25 4852000 1 | 209] 4852000 | 455| 102398 | 102398 102000 | 1] 1 1| z08] 02000 | 453] -gee | | EMEH.|pU@OIgstiamonivIE.com; MVslon griEvanGE emm: vesiorgnigsharzarie. com
26 |5100000] 7 417| 10200000 | 956| 215264 | 1076a3g| 108000 | 1] 1 2 | _a17] 216000 | 949 7ae | | ComtactPerson: Mr. Vinayak Morbie
ar 5108000 a 16.67 0864000 | 38.30 BEZ407 [107E00.88| 106000 1 1 B | 16.67| 848000 | 37.66|-14407 | | Website: www_hlgshareannne.mm
TOTAL | 48 100.00 | 106708000 (100.00| 2252000 48 IEI}.I]l]| 2252000 {70000 0| SEBI Hagiﬂratiun Number: INROODOO1 385
Category FIS/BANKS MFS IC'S NBFC'S AlF FPC Others Total CIN: U99999MH1994PTCOVE534 o
QB : : 34000 | 926000 | 492000 8,00,000 : 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
ahares to 02 Anchor Investors at Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBI ICDR Reguiations. The category wise Sd ,u"-
details of the Basis of Allotment are as under:
‘Category | FISBANKS | MFS | ICS | NBFCS | AF FPC Others Tolal | Shravan Suthar
 Anchar . " : = 5 592 000 : 5 92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of = 68/- per Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00 times |, for 3,00,000 Equity Shares the total number
of shares allotted in this category s 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under: THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied| No. of Applications| % to lotal | Total No. of Equity Shares | % of total| No. of Equily Shares| Ratio | Total Number| Surpius A THEBUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotted oishares |/Deficite) | Duriax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
 Applicant allotted Companies, Mumbai. The Prospectus is available on the website of SEBI at www,sebi.gov.in, the website of the Book Running Lead Manager at
M wyww.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durlax.com; Investors should note that investment
(Before and Alter in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled *Risk Factors”
Rounding Off) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the US Securities
| Act (the “5ecurities Act") or any state securities law in United States and may not be [ssued or sold within the United States or to, or for the account or benefit
100, JO0, 104, 0, 1 A, - ch - 1 ; !
3,00,000 1 00.00 3,00.000 200 300,000 l ] 3,00.000 : ol, “LL.S. persons” {as defined in the Regulation S under the Securities Act), except pursuant to an exemption from, or in a ransaction not subject to the
_ Total 1 100.00 3,00,000 100.00 | 3,00,000 0 registration requiremeants of the Securities Act of 1933,

NDDE DAIRY SERVICES
HDDE House, Safdarjung Enclave, Mew Delhi,
Southwest Dethl. Dethi-110029
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GREEN SOUL ERGONOMICS PRIVATE LIMITED

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SLUBMISSION OF EXPRESSION OF INTEREST

PUBLIC NOTICE

PUBLIC NOTICE

Notice is hereby given that the following members of the National Commodity and
Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

ﬂlﬂlﬂl‘ Home Finance

Mobile No: +31-8033368253 Maktice: for inviting Expressian of |nterest (Eal) fram Prospecive Resclubon Applicants for copy, itis not possible to verify Rﬂgd' Office: ICICI Bank Tawers, have requested for the surrender of their membership rights of the NCDEX/NCCL.
Email ID ; purchase@nddbdairyservices.com submitting resolufion plans in the matier of Green Soul Ergonomecs Private Limited was its contents. The Indian B E"-’.”d"g'ﬁr:j’lﬂ E':'m EIEIEIEI :
published in the Financis! Express and Navakal on 09.06 2024 in terms of provision of| | Express (P) Limited cannot cncngl- g bl Lt 37 SEBI Name of | Date of C"gﬁ"_‘;gegﬁ_ Per(i:cliili‘?'om
INVITATION FOR BID (IFB), Seclion 25(2Kh) of insolvency and Bankruploy Code, 2016. be held responsible for such Shifting of Branch e [ T™ID Registration | the | surrender rrespc the date of
LOCAL COMPETITIVE BIDDING (LCB) Lest date of receipt of EQIs from the Prospactive Resclution Appicants is further extended gontentsg nor ;%r any IOSSﬂ H::?E:ﬁi is hErEb'_n,r giéen that amoer ember | application | Address | notification
fill 6:00 P.M, IST of Sth of July 2024, amage incurredas aresulto I ome Finance Company 401/405-Dalamal
IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service The tipiated Form G- aiid ';r-:-ms Document have been uploadad on the Comgany transactions with companies, Limited hos decided to shift the Focus &Shares House, 4 Floor,
NDDB Dairy Service would like to invite Bid from eligible bidders for | | website [ntps:liwww greenscul onlinerl. The pdated Form G sfal iso be pubished on | | 2SSociations or individuals REnciioegted draraune FOOR] || 1] 770 [weoovtesant| soppiee | O7Mer2¢ e
hiring an agency to engage required manpower (staffing services) all the 181 website. _ - _ _ L Publica%ons. We thg?e'?;e lane, Dwaorakad Nadar. Private Limited Nam’n%n Point,
over India for NODB Dairy Services with estimate cost of Rs.09 Crore. For any clarfication or furtherinfomation, kindly write to green soulresolvegroup.co.in recommend that readers Visgkhopatnam, AP. 530016 Mumbai - 400021
Invitation For Bids (IFB) is being published in our web page. 3d-1 | make necessary inquiries as a result of recalibration of Agro H,
o : . Vishal Ghisulal Jain | 1 1t ore sending any monies business. The new branch 332 | INZooooB4az1| Commodity | g1 pparpq | REGAMKothi 2 Months
Eligible Bidders are requeasted 1o visit the NDS wabsite (o download Deemed Resolstion Professional or enterin 9 in)t/o an address is ICICI Home Finance 2 Private Indore
the tender document. Eligible hidders may submit their bids on ar IBB| Regn, Mo: IBBYPA-GINAPPO04 182007 201810742 | AFA Valid till: 11, 12 2024 reement g'th dverti ry Compony Limited, D. No: 47- Limited (M.P) 452001
before 15:00 hrs. on 17.07.2024. For any details, visit NDDB Dairy Registerad Address: D-1302, Paim Beach Residency, Amey CHS Lid,, ag ei ents with advertisers 3-22, Ground Floor, 5th Lane,
Sarvices website i.e. b fiwww.nddbdalryservices.com or contact Plat Mo, 24-29, Sactor 4, Merul West, Navl Mumba, Maharashiea, 200706 or ot erwise aCterQ onan D. waraoka Na ar., General public is requested to take note of the surrender of the above member(s)
e HPE . F¥ - Data: 2606/2024 Registered Email: vishalf@resolvegroup co.in advertisement in  any Visakhapotnom AP — 530016 and not to trade/clear with the said member(s) in future.
at the above address. Place: Navi Mumbai Process Specific Email ID: green saul@resolegroupcoin| | Manner whatsoever. which will be effective from
Sept, 2024, The registered constituent (s) of the aforesaid member(s) who have undertaken
*Existing branch will cease to any trades/clearing through these member(s) are hereby advised to lodge the
ASHIANA HOUSING LTD : s | - - i : im peri
- x operate after com ion of claims, if any against the said member(s) within the abovementioned claim period
) CIN: L7071 HWEH‘E.E'FL':MMH CENTU RY TEXT[LES AN{} IN DU ST RI ES [:IM [TED specified notice period as per from the date of this notification, failing which, it shall be presumed that there is no
Rotgk, OfF 3 2E; Evanont AR, Lhowing haecHoed, e Kete=7 0 (71 i inp i i i . regu norms.. claim against the aforesaid member(s) and that all claims against the member(s
Registered Office: Certtury Bhavan, Dv. Annie Besant Road, Worli, Mumbai - 400 030, Phone: +31-022-24957000 im agai i (s) ims agai (s)

Heasd O, @ Uit Mo, 4 & 5, [lird Floos, Southern Park, Plot Mo, 0-2
Saket District Cantre, New Dethi -110 017
Wabsile! wwwashianahausng com
Email: investorrelationsi@ashianahousing.com
PUBLIC MOTICE

Thizs is to inform to all concermed that the company has received raguest alang

e ©

Fax: +91-22-24308491, +91-22. 24361980 » wenw cenfurytextind com = Emall: cbil. secratary@adtyabiracom
CIN: L17120MH1897PLCOD0T6G3

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

e @ =

financialexp.epapr.in

b,

For ICICI Home Finance Co. Ltd.

shall be deemed to be waived off. Adjudication of the claim shall be at the sole
discretion of the Exchange and/or upon the regulatory directives, if any.

Privanka Shetty
Company Secretary }

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

with necassary mdemnily bond and affidavit from shareholder(s) of the company I ; i il ati )
to issue duplicate share cerificate in lieu of the lost share carificate, details Annual General Meeting: KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com
of which is given herain balow: MOTICE is hereby given that the 127" Annual General Meeting {'AGM’) of the sharcholders of the Company will be held on Mumbai o NEBEK
18 Name of LF Share Distinctive No. Tuesday, 23° July, 2024 at 02:30 P.M. (IST) through two-way Video Conterencing ('VC'W0ther Audip-Visual Means {DAUM') Date: 26.06.2024 =F WL
No.| Regd. Sharsholder No. ﬁﬂ‘r;':’-‘ﬁ'ﬂ ' No. " of proviciad by the Nations Securities Depositary Limited [ NSDL) in accardance with all applicable provisions of the Cormpanies Act,
- : = hares 23 and Rules made thereunder and the Securities and Exchangs Board of India [SEBI') (Listing Obligations and Disclosurs
I | paniesLunia(also | o eco| 2308 | 4387514328500 | 1750 | | Reauirements) Reguiations, 2015 reat with General Circaa no. 08/2023 dated 25" Seqtember, 2023 along with other relevat %’? HINDUJA HOUSING FINANCE LIMITED
Kurmar Lunia) ' General Circulars issued by the Ministry of Corporate Affairs [‘MGA') {heresnafter referred to as “MCA Circulars’) and Circukar issved by Hm ] Carporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
2. | Nirmal Kumar Jain | 0002250] 471 | 936751-938500 | 1.750 SEB| dated 07" October, 2023 *SERI Circutar’) to transact the businesses as set outin the Notice of AGM dated 247 J{mel. 2024 I sl ;WEE Ind Floor, D-59/103, D-4, Azha Kunj, Mahmoorgan] Road, Skgra, Varanasi-221010 |
Since the company is in the process of issuing duplicate share cerificate, The Motice of the 8GM and the iIntegrated &nnual Beport for the financial year 2023-24 will be sent through electronic mode only, RLM- Mr. Arun Kumar Singh 9506011777, CLM- Me. Vinit Trivedt - 364672668, RRM- Mr. Panka] Singh Chaudhary 7061826333, CRM - Mitesh Mishra 9555263296 |
any parson wha has objection on such isswe, may ledge his chjection within to those members whose email addresses are registensd with the Company/Registrar and Share Transfer Agent wiz, Link Intime India SYMBOLIC POSSESSION NOTICE
15 days from the date of appearance of this advertisemant 1o the company Privata Limited and Depositories, The requiremeant of sending physical copies of tha Motice of the AGM and Annual Report as bean 0 i i
or its Registrar Mis. Bestal Financial & Computer Services Pvt, Ltd., Beetal | | gisnansad pursuant to above said MCA Girculars and SEBI ircutar, The Notice of the AGM together with Explanatory Statementand | | eas e uudli_arsmv_ad aesy R Altwzad Steer gl "I"E e R RN S LI e oyt and
House, %9, Madangir, Behind Local Shopping Centre, Near Dada Harsukh : ! Reconstruction of Financial Assets and Enforoement of Security InferastAct, 2002 INg. 3 of 2002} and n exencise of powers confermed under
Diass Mandir, New Daihi-110 062, Integrated Annual repart will be upioaded on the website of the Company at www.centurytestind.com and will aisobe avallableonthe | | ceciion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued & demand notics was issued on the dates
For Ashiana Housing Ltd. websites of NSDL at wwyy.evating nsdl.com and Stock Exchanges at wwww nseindia.com and www bseindia.com. Members can mentioned against each account and stated herginafter caling upon the bormower (hersinafter the bormwer and guarantars are collectively
_ ) Sdi- attend the AGK through YCOANM facility onty. The defailed instructions for joining the AGM are provided in the Notice of the AGM. rafarred 1o a5 the “the Borrowers ) 1o repay he amount within 60 days from the date of recaipt ol said nobice.
Plao:: New Oelhl Nitin Sharma | | Mambers attending the meeting through VC/DAVM shiall be counted for the purposes of guonum under Section 103 of the Companies Tha borrowers having failed to regay the armount, notice is hereby ghven bo the bormawers and the public in ganeral that the undersignad has
Lats - 23th June, 2024 {Lompany Secratary) § | gy 9013, taken possession of the property described herein below In exercise of powers conferrad an him wnder sub- section 4 of section 13 of Act
Book Closure & Dividend: read with rule & of the Security Interest Enforcement Rules, 2002 on this the dates menlioned aganzi each account,
- he bormoweriguarantor in parbicular and the publc in-general is cautioned not ko deal with the property &nd any desfings with
SHALIMAR WIRES INDUSTRIES LTD 3 The b iquarantor in particular and the pubkic i | i hereby cautionad deal with th rty &nd any desl ith the
CIN : LT4140WB1996PLC081521 The: Board of Directors at its meeting held on 7° May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five only) per share of property will b2 subject o the charge of the HINDUJA HOUSING FINANCE LIMITED for an amaunt and futurs interest at the confractugl
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 face value of Rs. 10/- each for the year ended 31° March, 2024, rate an the aforesaid amount topether with incidental expenses, costs. charges. el thereon _ _
Tel - 91.33.-22348308/0910, Fax - 91-33.221 6880 NOTICE is hereby given pursuant to Saction 91 of the Companies Act, 2013, that the Register of Members and Share Transfer Books The barrowsr's atlention s invited b pravisions of sub-section (B) of section 13 of the Act inrespect af ime availablie, to redesm Lhe sacured
emait 1D+ secretariziigshalmanwines.com of the Company will remain closed from Friday, 12" July, 2024 to Tuesday, 23" July, 2024 (both days Inclusive) for the purpass | [E= _ —
website : www shalimansires.com of payment of dividend. The payment of dividend on equity shares for the year ended 31" March, 2024, if declared, at the aforesaid | | 3© Name of Borrowars] Demand Notice Date s Details of | bia P
N Guarantors o | Outstandin X OEmmOYRDW FTopeTy
NOTICE OF 28th ANNUAL GENERAL MEETING meating will be made to those members hokding shares in physical form whose names stand on the Companys Register of Members . # Date of Possession g
Wolice i heneby given that the 2&th Aarual General Meeting (AGM) of the Membess of the| | on Tuesday, 23" July, 2024. In respect of shares held in ebectronic form, the dividend will be paid on the basiz of beneficial 1 Application No. 20-11-2023 | T 28,67,448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
‘Ii?é””“‘t;'l{:‘l“g hoy "“I rF._:E'ﬂf-T- Eﬁm July, 2:15;1 al ‘-‘ﬂ?ﬂ #:f-: mrﬂ;;h ;ﬁdﬂn ﬂmferﬂr?m ownership data to be furnished by National Securities Depository Limited (' NSDL') and Central Depository Senvices (India) Limitad LIP/KNPVRSIADIO0 1033 22.06-2024 | on 06-10-2023 Mugals “ﬂ_‘:&‘;-'"ﬂf:- c ;‘gﬂu“d“ “m't'r &":H“
1 { Olher Audio Visual Means ) In comphancs with all the applicable provesions o g i : - : : : . Mr. Priyaranjan Kumar Trwari & Mr. - Jus interest | Measuring 2040 sq.ft. i.e.190 sq.mir. Khata
Gamganies Act, 2013 (e Act} and lbe Fules mad thatsunder faad wih General Gircular o, Flﬂlliﬁﬁléj;:.:curdlnglyr. the devidend will be paid to the shareholders holding shares in electronic form at the close of Thursday, the 11 i Devi, both at: Jesvanpur] SYMBOLIC P b . Al o ATHAILS sty + District
142020 dabed Aprl 08, 2020, Crcular No. 172020 dated Apedl 13, 2020, Circular No. 202020 | July, 2024 Sadalpura Chandaull UP, Jeevangur Chandauli Area admsuﬁnug 2040 50.11. i.e.
dated May 05, 2020, Circular Mo, 022021 dated January 13, 2021 and subsagient circulans Payment of dividend will be subject to dedwction of tax at sowrce (TDS) at applicable ratés. For more details, pleasa refer o the Notes Sadalpura, Near Jeevanpur Sadalpura 190 sq.mir., Boundsd as: East-Land of Remy,
suad in (his regard from lime i Gme, the llest beng 92023 daled Seplember 25, 2021 tothe Notice ofthe 127 AGM. Serniurtlar'; Viiraiasi- Uitar F'rad&ahl Wast-Kacheha Rasla 8 fest wide, North-Road
['MCS Circutars isswed by the Minginy of Comporate ABairs [MCA) . s 2321-2'.'} ! ' 13 featwide, South - Land ol Arall Varma
The Natice of AGM along with tha Annual Report far the fnancial year ended 3tst Manch, 2024 | | egistration of e-mall addresses: ;
will ba sent oniy by email io all thase Members, whosa emai addresses are registrad with the | | Those members, who are holding shares in physical form and have not updated thair email ids with the Company, are requested to 2 Application No. 25-09-2023 | ¥ 23,04,271/- | SM. Plot No-M.265, Mauza - sahabgan
Sompzny or he Baposicry Parlizpants) and wil be sinuanzously evaiaie on ihe weasie of | | pdate the same by submitting a duly filed and signed Form ISA-1 along wilh self-atlested copy of the PAN Card, and self-attested UPNNSICNDLIADOD0OD0E & |~ e 5052~ as on 13:09-2023| Patti.Lehara Tahasil Chakiya Dist.
the b':g‘gf?"{ H """"'"""E‘ﬂ_": ';'_:'E""""'EFB.":“JE" £if 5":'”'; E“;’ 'II?I'TQEIZHEI: i ".T’ ;E':'E cogy of amy docurment (eg.; Aadhaar Card, Driving Licanse, Viater Identity Card, Passport) In support of the address of the mamber, to UPNNSICNDLAOODDDDDST plug interest | Chandauli.Khata No-471,Plot No-Sm pilot
WVERSSYIHAE COL ITIERE i D M1 DOMYICNIY SR M0, IR0 VLot /. WK Lirk Intirne India Private Limited at C-101, 247 park, LB.S. Marg, Vikhroll (Wast), Mumbal-400 083 Rajesh Kumar Panday (Borrower) | SYMBOLIC thereon, | O-W1L265,Sub Ragistry # Dist-Chandautl,
availabla on the websile of Nafionsl Securiies Depasitony Limited (MSOL) at waw evating nedlcom _ i e ' i ; ¥ _ ; Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205
The Campany s provkling remose e-volng faciity {remate e-voling o its Members holding Men_'ll:_nﬁs halding shares in dematerialized mode are requested to register'update their email addresses with the relevant Depesitony both at: Vil-Saringpur, Fost I:I-hunnu: Mir As for Gift Deed, Boundad ss: East
shares 25 on e cut-off date, 10th July, 2124 o cast Ih!elr vobag an all Mg_ﬂesmmmm sed ot Participant { [F S.hah.a.!}ganj Chakiya Chandauii UP Hiusa ‘of Shorads Devi. Wesk Lond of
.-:1 thi hf-:l_me uf_l:ne AGM, The Company is also providing e-voling facility during fha AGM Manner of registering KYC including bank details for receiving dividend: Chandauli, SBI Bank Shahabgary, Rusal Jagdhari Yeday & athers, Mordh-Leva lliya
(e oiing), Defalied Procedure fo remals e-voingle-voling durmg the AG frough VEIOAVA i e Road, Soulh-iand of Sarta Panday And
fias been provided in the Notce of AGK, which will be sent to you shartly, Membsars ane requesizd SEBI vide its Master circular dated 7° May, 2024, has mandated that, with effect from 1% April, 2024, dividend to security holders who aranasi UL India-232 1 urr'mI; Panday
o fellow the instructions piwen o the Notice of the AGM 1o access the website of National | | are holding securities in physical form shall be paid ondy through slectronic mode. Such payment shadl be made only after the :
Securibes Depository Limited (NSDL) at www evoting nsdl com shareholders furnish their PAN, contact details (postal address with PN and mobile nember), bank account detass & specimen 3 Application No. 20-11-2023 | 7 39,12,203)- | Mauza-Mahmoodpur, Pargana Mawal,
:;dmnbg; ﬁ:fﬂm :réanr;s " u{gs;a;;ﬂﬂté Pﬂ:ﬂﬂfﬁ%ﬁﬁﬁaﬂ mlﬁﬁ signature | KYC'} and choice of Nomination. As per the aforesaid SEBI Circutar, membars holding securities in physical form may note %ﬁﬁ%?ﬂﬂpﬁgm%%%ﬂﬁﬁ 22.06-2024 |* p:lm uis-mm: mﬂ :nngr; [g;ar::a;mf:; :::u :‘::u
PGS i prany Do n ablan ] i A i I ] i i o i i us interast . :
arvdtar login detals for joming The 261k AGM through VEDAVM facilily including e-oling by th.::;::l!.r;l:lr_ire divigend pavable against their shareholding would be withheld if their KYC and chosce of Nomination are not updzted Ramesh Singh & Mrs. Raj Kumar SYMBOLIC itk over S.M, Plot na. Min.271,Sub-Registry +
senting scannad copy of the lofiawing documents by amail bo the Company of Gompany's| | WIWE Devi, both at 23 B, Mahmudpur District-Varanasi, Area admeasuring-1800
Ragistrar and Share Transler Apent al mdpidciyishoo.com Mambers holding shares in physical farm are requasted to submit their PAN, KYC and Nomination details by sanding duly filled and Mug&llls-arai Chandaul U-p F.l'lahrnudpurl sqft. with 1500 sqft. covered area,
al  Azigned requast lefler menlicring your name; folo number and complate address signad Foems viz. [SB-1, I3R-2, F5R-3 ar SH-13, as applicabla, to Link Intime India Private Limited at C-101, 247 park, LB.5. Marg, Mear mmr Ma:ke{ Eurr:::urhan' Bounded as: Fast-House of Ajay Kumar
b} Self-abested scarned copy of the PAN Card and Vikhroli (West), Mumbai - 400 033 or by emall from thelr registered emall id to mi-helpdesk@lmkintime.co.in. Varanash Uttar Pradesh Indiai- 233401 Sinha,, West-House of Salik Ram
£l Self-atlested scanned copy of any document (swch as AADHAR card, Driving Lisznes, | | Members holding shares in demateniafised mode are requested to update their complete bank details with their Depository Tiwari, Norif-Play Ground Satguny Public
Eeclion Idertity Card, Passpor) in suppor of the address of the Member a3 reqisterag Participants Schood,, Sowih-10 A, wida Rasia T4 House of
wiith fhe Company. ; Surman Singh and Yired Kumar Pan
e o . To avoid delay in recawing dividand, members ara requestad to update thair bank details with theair Dapositony Participants, in cass — i ik : : o
Members helding shares i physical mode who have nat registened thesr emad addness wah P Ma indrs Pattl Malhll. P
o =l f thair PAN. KYC. Nomination detas the shares ara hald in demateralisad mode and with Link intime India Private Limitad, in case the shares are hald in physical mode. Application No. 17-07-2023 | ¥ 16,08,308/- uza - purea Pa alj , Pargana
1 Uﬂm&“ﬁ' arg &'.‘-IuE-'Slf:ﬁ:I o upcabe the N Mamirabion gatais, t':l' SI.IMIIMQ- the: UF“I.'IHS.ﬁ: HDUA']DDDD':':MS & a8 on 13'“?‘“23 H.'E'I'amag'l'aul' Tﬂl"m"‘ chaki]’a ulﬁtr‘i:t
Iedlciming forms o Mes. Maneshwar Datamates Pt Lid. RTA of the Company al thelr address | | E-voting Information: ' , : 22-06-2024 . '
a[ 2-3 HN Muhnﬂrjﬂ'ﬂ Rﬂﬂl‘d 5“1 Fl':lﬂ'r 3.:'}“;313 . 'r.:"] D!H Ema" ! IdeIﬂt@yah{lﬂ.mN. ) - CD.'CF‘C.EF'C'HMUUDUMHE FIIHE inIEmEI nha.lﬂm"., “.hala Hﬂ‘-. 19‘, S.H. Plﬂl Hﬂ. “.
Wensits | wirw.magiin The Company will provide its sharehalders facility of remote e-voting through electronic voting services arranged by NSOL. Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
a) FormISR-1 - Request for Registering PANKYC, Bank datsils or changes/updation thersal. | | ¥oting shall also be made available to the shareholders participating in the AGM and wha have not cast their votes through remote {Borrower), Mr. Niraj Jayasawal (Co- pd CRANEWR AT, pAMEIENGNg. -
b} Fomn KSR - Confirmetion: of Bignakure of Shamshakdars by the Barker e-voling. Details regarding the same will be provided in the Notice of the AGM and will also be made avalable on the Company's Borrower) & Mr. Dhiraj Jaiswal (Co- 0.038 Heclare, Bounded as: North -
z : y y T : s i . 10 Fest Wide, South - Remaining
¢) Form ISR-3 ; Dectaralion to ogt-out of Nomination, website viz. wiww. centuryiedind com Borrowsr), All sk Dadara Babun Eg:: 'OFGeridor Chant Pragad, East - Pald
dl  Fom SH-13 - Nomination Fam, This natice is baing issued for the informeation and banelit of ail the Members of the Company and in compliance with the applicable gﬁard;lé“' Cmand;uh.l E"‘Tm"f ;Ft.;h Sadak Tia Nahar West - %Ekr‘nam 10 Feet
&) Fom SH-14 ; Change in Momiration, circalars of the Mnzstry of Corporate Affalrs and the Securities and Exchange Board of India F'raadish ;rgil;w;'ﬂﬁu[:g' HEEE, Wit
fi  Fomm SH-14 and I3R-3 : Cancellation of Nemination, Order of the Board, - :
Thie abaue formis can be downiaaded Irse the wibsita of he RTA at www mdglin o 5 Application No. 28-12-2023 | * 13,36.104/- | Mauza -Naudiha, Paragana — Keramagraur,
Mambers are requesled bo carahly read al the Notes sal oul in She Notice of tha AGM including Atul K. Kedia I.IF.'KHF'NRSI.'P.[:IE}I.’}CIEI_UEBE 22'“5"2“24 as on '1_5-!{]—1'}23 Tehsil Chakiya, Dist Ehm‘ldiuh_.“ﬁala !Iu-
instructions for afanding the AGM, manner af castng vole trough remols e-voingivoing durng | | Place: Mumbai Sr. Vice President {Legal) Mangal Gupta, Mr. Manoj Gupa & pius interest | 43,5M plot No-145,5ub  registry+Dist-
fhie AGM. Fleass writs io e Regsirar Secretarial Degarimant of he Company for any asssience. | | paye - 280 juna 2024 & Company Secretary Kusum devi, All at; Vil-Naudiha, Post-|  SYMBOLIC thereon Chakiya Chandauli, Area Admeasuring-2
For Shalimar Wires Indusiries Lid, - : Tiyara, Dist-Chandaull, Chandaull, Mear Biswa 10 dhoor, Baundad as: Easl- 12 fest Tar
sl Primary School Maudina, Semiurban, Fioad, Wast-Vacant Plab of olher, Morth - House
Place ; Kolkata S.K. Kejiwal Varanasi. U P India 252118 of Lalta Gupta, South - House of Mantu
Date : 25th June, 2024 C Secrel
bl b Dated ; 25-06-2024, Place ; Varanasi Authorised Officer, HINDUJA HOUSING FINANGE LIMITED

Ahmedabad
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Comlinue From Previous Page..
Sr No. of No. of %1io | Total No.of | %to |Proportionate Aliocation per Ratio of | Humber of | % to |Tolal No.of| % lo |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Ho Shares | Applications| lotal | Equily Shares| lotal Shares Applicant allottees to| successiul| total | shares | lofal f Designated Stock Exchange viz. NSE and has authonzed the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available Before Alter | applicants | applicants allocated/ Deficite | | allotment advices and/or notices will be forwarded to the email id 5 and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding (atter alloted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
alt oft rounding) June 25, 2024. In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated to
5 GREDN0 " 2 08 SEE000 062 14055 14055 | 14000 r 1 3 08| 14000 | 062 T successiul auullmanls are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
7 24000 3 3 08 733000 | 063 15401 154011 16000 | 11 1 T 208 1&000 | 0711 509 | Companyis taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.
8 736000 3 6.25 2208000 2.07 46598 | 1553267 14000 1 1 3 6.25| 42000 | 1.87| -4593 | | Note: All capitalized terms used and not defined herein shall have the respective meanings assigned to them inthe Prospectus dated June 21, 2024
0.00 004 2000 2| 8 0.00 4000 | 0.18[ 4000 | | (*Prospectus”) filed with Registrar of Companies, Mumbai.
) £44000 1 208 844000 (.79 17812 17812 18000 1 1 1 .08 18000 (.80 168
10 82000 1 208 882000 (.83 18614 18614 | 18000 1 1 1 208 18000 | 080| -B14 : AT : sl IHHE.ETDEE “ani ;
11 920000 1 2 08 020000 | 0.86 16416 194161 20000 | 11 1 T 208 20000 | 089 &gl | Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 11030000 1 | 208 1030000 | 0.97 21737 21737 | 22000 T = 1| 208 22000 | 088[ 263 i Theamountmentioned under”Gross proceeds of the Freshissue” should be read as “Rs. 2,856.00 Lakhs™.
:i ] ;g‘;gg : g-gg : ;gggg 1 gg g?gai gggai Egg% jl } : E-gg ggggg ?-gi "E;g ii. The amount mentioned under “Estimated Offer related expenses in refation tothe fresh issue™ should be read as “Rs. 506.00 Lakhs”
15 1‘3%'}% ] 5 08 1395000 | 131 T 39462 30000 ] 1 1 208 30000 | 133] &aa| | Kindly note the above information shall getmodified in all relevant piaces in the Prospectus and accordingly their references in all the places in the Prospecius
16 |1414000 1 2.08 1414000 | 1.33 29841 29842 | 30000 1 1 1| 208 30000 | 1.33] 159 | Standupdated.
17 |1470000 5 10.42 7350000 | 6.89] 155117 | 31023.4| 30000 1 1 5| 1042| 150000 | 666 -5117 INVESTORS PLEASE NOTE
0.00 ALY 2000 | 2| 9 0.00] 4000 | 018] 4000) | The details of the allotment made would also be hosted on the website of the Registrar o the Issue, Bigshare Services Private Limited at
1 E Ei‘;gg ; :-gg Eggggg 1-;? 133;; - 033231 :13 giggg : } ; E-gg : ggggg 1;; 315!& www,bigshareonline,com. All future correspondence in this regard may kindly be addressed to the Registrar to the lssue quoting full name of the First/ Sole
o500 AT : ' S 3 3 500 500 | 1.5 - 5000 applicants, sertal number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000 § | 1042| 8310000 | 7.79] 175377 | 350754| 34000 | 1| 1 5 (7042 370000 | 755] a7y | Pavmentdetails atthe address of the Regisirar given below:
0.00 0.0k 2000 3 o) 0.00 6000 | 0.27 [ 6000
21 1764000 1 2.08| 1764000 | 1.65]  a72e8 arzes| 3s000 | 1] 1| 208 3soon | 169 vi2| | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 1 208| 2060000 | 193 43475 43475 44000 | 1| 1 1] 208 44000 | 195] 525 | 56-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
2ol 7o [ sl i | ol s 1|2 [ 047 | Tlophan; 02262695200 Facsmile: 022-6263 820
26 [5100000 2 417 10200000 | 056 215264 | 107632] 108000 | 1] 1 2 | 417 216000 | 959 736 | Contact Person: Mr. Vinayak Morble
7 5108000 [} 16,67 | 40864000 | 38.30 862407 |107800.68 | 106000 1 1 B | 1667 848000 | 37.66]-14407 | | Website: www.htgshamu nline.com
TOTAL 48  [100.00 | 106708000 |100.00) 2252000 48 | 100.00( 2252000 100.00 0| | SEBI Registration Number: INROO0001 385
Category | FIS/BANKS MFS | ICS NBFC'S | AIF FPC Others Total CIN: U99999MH1994PTCO76534 ;
B [ = | 34000 | 926000 | 432000 8,00,000 , 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors at Anchor Investor Offer Price of T 68/- per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise Sd/-
details of the Basis of Allotment are as under:
(Calegory | FISBANKS | MFS | ICS | NBFCS | AF FPC Others Total Shravan Suthar
\fihaE i : : z 5.92.000 . 5.92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allatment to Market Maker wha have bid at Offer Price of 268/ per | Place: Mumbai DIN: 02985316
Equity shares or above, was finalized in consultation with NSE. The category was subscnbed 1.00 times i.e. for 300,000 Equity Shares the total number
of shares allofied in this category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under: THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied | No. of Applications| %tototal | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Mumber| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotted ofshares |/Deficite) | Duriax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
lotted Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.gov.in, the website of the Book Running Lead Manager at
per Appiicant » www.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durlax.com; Investors should note that investment
(Before and Aiter in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled “Risk Factors”
Rounding 0ff) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the LS Securities
3.00.000 1 100.00 3.00.000 100.00 3.00.000 TE 300,000 0 Act"[thﬂ Sarzunneqs Act”) or anylstatﬂ saﬂunhgs law in United Statﬂalapd may not be [ssued or sold within the !_lmted Statas_ orta, or for llhE." aucnunt_ur benefit
d of, "U\.S. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
T'“ﬂ'_ ] 1 | 100.00 _E.I]I],_MIJ 100.00 :-"_r“"-ﬂ“ﬂ 0 | registration requirements of the Securities Act of 1933,

GREEN SOUL ERGONOMICS PRIVATE LIMITED

NDDB DAIRY SERVICES

NDDB House, Safdarjung Enclave, New Delhi,
Southwest Delhi, Delhi-110029

PUBLC NOTCE

Whilst care is taken prior to ﬂlc’cl Home Finance Notice is hereby given that the following members of the National Commodity and
acceptance of advertising Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

b

Mobile No: +81-0033369253 Motice for inviting Expression of Interest (Eol) from Prospective Resolubion Applicants for| | copy, itis not possible to verify Regd. Office: ICICI Bank Towers, h ted for th der of thei bership rights of the NCDEX/NCCL
Email ID ; purchase@nddbdairyservices.com submilting resclution plans in the matter of Green Soul Ergonomics Private Limited was| | its contents. The Indian 5 Eﬂdndrgi Khtiqﬁﬂ Ecr_m {;EE'El ave requested for the surrender of their membership rights of the _ :
published in the Fimancial Express and Navakal on 09.05.2024 in terms of pravision of| | Express (P) Limited cannot SNCHL JE LT - SEBI Name of | Dateof | Members |  Claim
INVITATION FOR BID (IFB), Section 25(2)(h) of Insolvency and Bankruptcy Code, 2016. be held responsible for such Shifting of Branch No.| TMID |Registration the surrender | ~°gthl the date of
LOCAL COMPETITIVE BIDDING (LCE) Last date of receipt of EQls from the Prospective Resolution Applicants is further extended gontents_, norfe%r any |OSS; 0; Motice iz hereby given that Number Member | application | Address | notification
; Hll6:00 P.M. IST of 5th of July 2024, amage incurredas aresulto ICICI Homea Finonce Company 401/405-Dalamal
IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service The updated Form G and ;""Di.ZEEE Document have baen uploaded on the Company transa(l:tio-nswith (.;onj]panies, Limited has decided to shift the Focus:hares Hc;]litei\ﬁ)tﬁzlglgor,
NDDB Dairy Service would like to invite Bid from eligible bidders for | | wabsite [htps:www.greansoul online’]. The updated Form G shall also ba published on agsorct.la}tlor_ws.tor individuals H;ﬁg?g Lﬂ-ﬂgt{ﬁ?tgt i:.?:ggg ﬂﬂa?.& 1| 770 |IN20001853 o es | OTMA amnaia 2 Months
hiring an agency to engage required manpower (staffing services) all | | the IBBI website. ir ;ibllfclggcl;lssc\z V\t'rs]ga'fep;g:z lane, Dwaraka Nagar, private Limitedy Narimén Port,
over India for NDDB Dairy Services with estimate cost of Rs.09 Crore. | | Forany clarffication o furthes infarmation, kindly write to green. soul@resobvegroup.co.in recommend that readers Visakhapatnam, A.P. 530016 Mumbal - 400021
ivalian For:Blas 1 ERy 16 bemaipdiisied 1 our wep Baie. Vizhal Ghisulal .JE:::; make necessary inquiries Eflstiln:fsssu't'ﬁfuereﬁcnlzl:smgﬁjl:'lf Pf haro Ratl Hﬁk thi
: . . . : C dit atlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Decmad Rasohilion Profossiona| | 270" stenFjlng a.n); monies address is ICICI Home Finance 2 | 332 | INZ0ooosaa31| M PRI | 01-Mar-24 Indore 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn. No: 18BI/IPA-001/1PP00419/2017 2018/10742 | AFAValid till:11.12.2024 | | O Snetind. Mo any Company Limited, D. No: 47- Limited (MP)-452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registered Address: D-1902, Paim Beach Residency. Amey CHS Lid..| | 57070 . 3-22, Ground Floor, 5th Lane,
B R nddbda ol e e e Plot Mo, 24-29, Secior 4, Nerul West, Navi Mumbai, Maharashtra, 400708 | | ©F otherwise acting on an Dwaraka Nagar, General public is requested to take note of the surrender of the above member(s)
andebiers Al kadad f ; Date: 26/06/2024 Registered Emall: vishal@resoivegroup.coin | | @dvertisement in - any Visakhopatnam AP - 530016 | 1 14 not to trade/clear with the said member(s) in future.

ASHIANA HOUSING LTD.
CIM: LT0O109WEB1986PLCO40E64
Regd. Off. ; 5F, Everest, 46/C, Chowringhee Road, Kolkata = 700 071
Head Off. : Unit Mo_ 4 & 5. lllrd Floor, Southern Park, Plot Mo, D-2
Saket District Cenfire, Maw Dealhi 110017
Website: www,.ashianahousing.com
Email: imvestorrelations@ashianahousing.com

PUBLIC NOTICE
This is to inform to all conearmed that the company has recaived request along

ITYA BIR

CENTURY TEXTILES AND INDUSTRIES LIMITED

Registered Office: Century Bhavan, Dr. Annie Besant Road, Worli, Mumbai - 400 030, Phone: +51-022-24957000
Fa: +91-22-243008497, +91-22-24361980 = wenw.cenfurviextind.com = Emall; cfil. secretarny@adityabirla.com
CIN: L17120MH189TPLCOOO163

L CENTURY |
NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

\

Sept, 2024,

*Existing branch will cease to
operate aofter com
specified notice period as per
regulatory norms..

For ICIC] Home Finonce Co. Ltd

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no
claim against the aforesaid member(s) and that all claims against the member(s)
shall be deemed to be waived off. Adjudication of the claim shall be at the sole
discretion of the Exchange and/or upon the regulatory directives, if any.

etion of

Priyanka Shetty
Company Secretary )

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

wilh necassary indamnity bond and affidavil from shareholdars) of the company = KaniurM W) M i 4 7 il ati _
to issue duplicate share certificate in fieu of the lost share certificate, details Annual General Meeting: anjurifarg (W), Mumbai 400 078 or email at ig@ncdex.com
of which is given herein below MOTICE is hersby given that the 127" Annual General Meeting ('AGM') of the shareholders of the Company will be held on Mumbai {J' NCDEK
51, Naitii ot LF Share Disthictie No. Tuesday, 23" July, 2024 at 02:30 P.M. (IST) through two-way Video Conferencing ('VC')Other Audso-Visual Means ('OAVM') Date: 26.06.2024 Aty
Ne.| Regd. Shareholder No. Cﬂfgﬁuﬂﬂtﬂ No. Ehgfm provided by the National Securities Depository Limited { NSDL') in accordance with afl applicable provisions of the Companies Act,
L : : -3 i 2013 and Rules made thereunder and the Securities and Exchange Board of India ("SEBI') {Listing Obligations and Disclosure
.| Sanjesluniaaiso | o\ ot | sasersiaseson| 1750 | | Reauirements) Reguiations, 2015, read vith General Circular no. 09/2023 dated 25" September, 2023 abong wath otfer relevant : 3 HINDUJA HOUSING FINANCE LIMITED
KAITSE LEAIG) ' General Circulars issued by the Ministry of Corporate Affairs MCA') (hereinafier refarred to as “MCA Circutars') and Cirular issued by e Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-g00015.
= | Mirmal Kumar Jan | 00022501 471 936751928500 | 1.750 SEBI dated 07" October, 2023 {'SEBI Circular’) to transact the businesses as set out in the Nofice of AGM dated 24” June, 2024, HOUSING FINANCE 2nd Floor, D-53M103, D4, Asha Kunj, Mahmoorgan] Road, Sigra, Varanasi-221010
Since the company is in the process of issuing duplicate share certificate, The Notice of the AGM and the integrated Annual Report for the financial year 2023-24 will be sent through ula:tmrl_lu mode only. RLM- Mr. Arian Kuenar Singh 9508011777, CLM- Mr, Vit Trived| - 3648723333, RRM- Mr, Pankaj Singh Chaudhary 7081828333, CRM - Mitesh Mishra 9555269296
any person wha has objection on such issus, may lodge his objection within 1o those members whose email addresses are registerad with the Company/Ragistrar and Share Transfer Agent viz, Link Intime India SYMBOLIC POSSESSION NOTICE
13 days from the date of appearance of this advertisement to the company Private Limited and Depositories. The requirement of sending physical copies of the Motice of the AGM and Annual Report has bean Whereas the undersigned being the Authorized Offcer of the HINDUJA HOUSING FINANCE LIMITED under Securiization 2nd
or its Registrar Mis. Beetal Financial & Computer Services Pt Lid.. Beetal | | gichensad pursuant to above sald MCA Circulars and SEBI Circular, The Notice of the AGM together with Explanatory Statement and : - - : : 2 :
House, 99, Madangir, Behind Local Shopping Centre, Near Dada Harsukh : _ _ g Reconslruction of Financial Assats and Enforcarment of Security InterestAct, 2002 (No. 3of 2002) and inexercse of powers confarrad undes
Dass Mandir, New Delhi-110 062. Integrated Annual repart will be uploaded on the website of the Company at www.centuryiextind.com and will also be available on the seclion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issved a demand notice was issued on the dates
For Ashiana Housing Ltd. wehsites of NSDL at www evoting,nsdl.com and Stock Exchanges at www.nseindia.com and www bseindia.com. Members can mentioned against sach account and stated hersinafter calling upon the barrowser {hereinater the borrower and guarantors are coliectvely
_ ) Sdi- attend the AGM through VC/OAVM facility enly. The detailed instructions for joining tha AGM are provided in the Notice of the AGM referred toas the “the Bormowers") to repay the amount within 60 days from the date of receipt of said nofice.
Place : New Delhi Nitin Sharma Members attending the meeting through VC/0AVM shall be counted for the purposes of quorum under Section 103 of the Companies The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has
Date : 25th June, 2024 {Company Secretary) Act 2013 taken possession of the property described herein below in exercise of powers confarmed on him under sub- section 4 of section 13 of Act
Book Closure & Dividend: read with rule B of the Security Interest Enforcement Rules, 2002 on this the dates mentioned against each account,
SHALIMAR WIRES INDUSTRIES LTD. . I . i N . The borroweriquarantor in pasticuiar and the public in general is hereby cautioned not to deal with the property and any dealings with the
CIN : L74140WB 1906PLC0E1521 The Board of Directors at its meeting held on 7° May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five only) per share of property will be subject fo the charge of the HINDUJA HOUSING FINANCE LIMITED for an amount and future interest at the contractusl
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 face value of Rs. 10¢- each for the yearended 317 March, 2024, rate on the aforesaid amount logather with incidental expenses, costs, charges, elc. therean. _ _
Tel : §1-33-2234930809/10, Fax ; 91-33-2211 6880 NOTICE is hereby given pursuant to Section 81 of the Companies Act, 2013, that the Register of Members and Share Transfer Books The borrower's attention is invited to provisions of sub-sechon (8) of section 13 ofthe. Act, inrespect of fime available, o redeem ihe secured
email ID : secretanal@shalmarwires.com ofthe Company will remain chosed from Friday, 127 July, 2024 to Tuesday, 23" July, 2024 (both days inclusive) for the purpose assels :
website : www.shalimandres.com of payment of dividend. The payment of dividend on equity shares for the year ended 31" March, 2024, if declared, at the aforesaid | | 3¢ Name of Borrowers| Demand Notice Date | _ Amaunt Dataile of Immavable Property
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be matde to those members holding shares in physical form whose names stand on the Company's Register of Members | N9 Guarantors Date of Possession | Outstanding
Mofice is hereby given that the 28th Annugl General Mesting (AGM) of the Members of the| | on Tuesday, 23" July, 2024. In respect of shares held in electronic form, the dividend will be paid on the basis of beneficial 1 Application No. 20-11-2023 | 7 28,67 448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
E—:ﬂ'ﬁ.’-al‘l!.l will be held on Friday, the 28th July, 2024 at 11.00 P.!.'I 1hmu§|h Video {::::ﬂfErEn{ing ownership data fo be furnished by Mational Securities Depasitory Limited (NSDL) and Central Depesitory Services findia) Limited I._.IP.'I-'.'.N EWS[-‘A-DDDDDICIE:E 22.06-2024 as on 06-10-2023 Mugal%arai. Digtt. . Chandauli, area
(VC)  Dther Audio Visual heans [DAVM) In compliance with 2l the appscable provisions of W | 1-engy vy ccordingly, the dividend will be paid to the shareholders hoiding shares in electronic format the close of Thursday, the 11° Mr. Priyaranjan Kumar Tiwari & M. plus interest | Measuring 2040 sq.ft. ie.190 sq.mir. Khata
Companies Act, 2013 ('the Act’) and the Rules made thereunder read with General Circular No July. 2024 Kamlawati Devi, both at: Jeevanpur| SYMBOLIC thareon no, Arazi no, 111mi, Sub-Registry + District
1412020 datad Aprd IZLE._EIZL'E‘I]. Circular No; 1712020 dated Aprd 13, 2020, Circular No, 202020 uly, 3 Sadalpura Ghandfﬂm Jeevanpur Chandauli Area admeasuring 2040 sq.ft. L.e.
dated May 03, 2020, Circular No. 022021 dated January 13, 2021 and subsaquent cireiars| | Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Notes Sadalpura, Near Jeevanpur Sadalpura 190 sq.mitr., Bounded as: East-Land of Ramy,
msued in this regard from time to fime, 1he latest being 32023 dated September 25, 2023 | 44 tha Notice of the 127 AGM Semiuban. Vs p ' West-Kachcha Rasta B feel wide, North-Road
'MCA Circulars’) issued by the Ministry of Carparate Affairs (MCA). G ! emiurban, Varanasi, Utlar Fradesh, V3 feetwide. Sauth. Land ot Aratl Varma
The fotice of AGM along with the Annual Report for the financial year snded 315t March, 2024| | Registralion of e-mail addresses: India - 232120 : '
wil be sent only by emal 1o all those Members, whose email addresses are regisiened with the | | Those members, who are holding shares in phwsical form and have not updated thelr amall Ids with the Comgany, are requestad to 2 Application No. 25-09-2023 | T 23,04,271/- | SM. Plot No-M.265, H!;auta - _Hhahg_aﬂ-;i
Company or the Deposdory Particpants) and wil be smultanecusly avalabie on the website of | | yipdate the same by submitting a duly filled and signed Form ISR-1 along with self-attested copy of the PAN Card, and seli-attested UPIVNSICNDLIADODDDN04E & 99-06-2024 |250n 13-09-2023| Pattl,Lehara Tahasil Chakiya Dist.
tha I:un'_lpan}' al www.shalimarwires.com and stock exchanges viz, BEE Limited at copy of any document (ag.- Aadhaar Card, Driving License, Voter kdentity Card, Passport) in support of the aderess of tha member, to LB NSICHNDLADN00G0ET plus interest | Chandauli.Khata No-471Plot No-Sm plot
wharw bsgindia. com where the shares of the Company are listed. The Notice of AGM will also be ; : e G - : . i Raiesh Kumar Pandavy (Bomower SYMBOLIC no.m.265,5ub Ragistry + Dist-Chandaull,
: : : - bt . L Link Intime India Private Limited at C-101, 247 park, L B.S. Marg, Vikhrofi (West), Mumbai-400 083 j& ¥ | ] thereon gisly
avaiable on the website of Mational Securifies Deposilory Limited (NSDL) af wasw evoiing nsdl.com _ e = ' _ | : : ; i Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205q
The Company is providing remiote e-voting facility [remate e-voting) to all #s Mambers hoiding iI'-'Ierr_ﬂ:-Efﬁ hokding shares indematerialissd mode are requestad 10 register/update their email addresses with the relevant Deposilony both at: Vil-Saringpur. Post Dhunnu Mir As for Gift Deed, Bounded as- East-
shares as on the cut-of date, 19t July, 2024 o casl thess volas on all 1hg_Hesnh4:ms salout Participant (DP). éﬁéi'—lé'tl-ﬁara Chakiya Chandaul U.F'.I House of Sharada Devi.. West- Land of
7 the: Nofice of the AGM. The Lompany [5 aiso providing e-yoting facillty during Ine AGM )| paa e of registering KYC including bank details for receiving dividend: Chandaull, SBI Bank Shahabganj, Rural Jagdhari Yadav & others, Norh-Leva [Bya
{"a-voling'), Detailed Procedure for remode e-vabing/e-voiing during the AGM through VDAL . ; Road South-Land of Sarita Panday And
s bean provided in the Molice of AGAL which wik be sent o you shorlly. Members are reguested| | SEBI vide its Master circular dated 7" May, 2024, has mandated that, with effect from 1 April, 2024, dividend to security holders who Varanasi U.P. India-232118 (i Pandey L
o follow the instructions given in the Notice of the AGM fo access the websde of Nationad] | are holding securities in physical form shall be paid only through electronic mode. Such payment shall be made only after the
Sacunties eposiory Liniied (NSOL) at www.evoting.nsdtcom _ shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & speciman 3 Application No. 20-11-2023 | ¥ 39,12,203/- | Mauza-Mahmoodpur, Pargana Mawal,
Membars halding shares in physical made who have not yet regsterediupdated their emas| 1 gignature ('KYC') and choice of Nomination. As per the aforesaid SEBI Circulas, members holding securities in physical form may note LRI VRARANID.HITI & XD Wbt Bl il i
addressas with the CompanyDeposilory tan obiain Netice of the 2Bth AGM, Annual Repart| | a0 a0 ftyre dividend payable against their shareholding would be withheld if their KYC and choice of Nomination are not updated COICPC/CPOFIADOOD00S5 plusiinterest | Housd no. 235 (ONd no. 363H) cansiructed
andror login details for joinéng the Z8ih AGM through VCOAVM facility incheding e-wofing by with the RTA | Ramesh Singh & Mrs. Raj Kumari SYMBOLIC thareon over S.M. Plot no. Min.271,Sub-Registry +
Eer'a:_l:ng scannad capy of the fallowing dotuments by email lo the Camgany ar Comgany's _ _ Devi, both at: 23 B, Mahmudpur, District-Varanasl, Area admeasuring-1800
Reqistrar and Share Transfer Agent at mdgidcdyaheo.com Mambers holding shares in physical form are reguested to submit their PAN, KYC and Nomination details by sanding duly filled and Mugalsarai, Chandauli Up, Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
a)  Asigned request letter mentioning your name. fallo nurber and complete address. si rms viz. I5R-1, ISR-2, ISR-3 or 5H-13, as applicable. to me India Private Limite -101, 247 park, - Marg, Near Mahmodpur Market, Semiurban Bounded as: Easi-Houss of Ajay Humar
i fisli wpl okl igned Fo iz. ISR-1, ISR-2, ISR-3 or 5H-13 plicable, to Link Intime ndia Pri Limited at C-101, 247 park, LB.S. Ma : :
b) Self-attested scanned copy of the PAN Card and Vikhroll (West), Murnbai - 400 083 or by emall from their reqisterad emall id to r helpdeskelinkintime. co.in. \aranasi. Utiar Pradesh India - 232104 Sinha., West-Housa of Salik Ram
c) Self-atiested scanned copy of any document {such as AADHAR card, Dnving Licence. | | Mambers holding shares in dematerialised mode are requested to update thelr complete bank details with their Depository Tiwari, Norih-Play Ground Satgure Public
Elechon identity Card, Passport) in suppor of the address of tha Member as ragistered Participants Schonl,, South-10 11, wide Rasta THA House of
W R Soianh. To avold I:lEI:a:.r in recenving dividend, members are requasted to update their bank details with their Depository Pasticipants, in case e
Mermbars holding shares in physical mode who hava nol registarsd their amail address with el Bpldsrinabic L, ; ' : o . T
b Do . i shair PAM ﬁn : it 1h the shares are held in dematerialised mode and with Link Intime India Private Limited, in case the shares are held in physical mode. 4 Application No. 17-07-2023 | ¥ 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
the Company are requested o update their PAN, KYC, Nomination delsds, by submifling the ;
: i var That i i ; UPANECHNDL/ANDEO00043 & as on 13-07-2023| Keramagraur, Tahsil Chakiya, District
o e e ol L ol R Cocracrotnomes | 22062024 | Co i 1 5 i
;M. B . 1, - H | : - ! = : .I .l ; I. '
Wehsite 'w.v.t'n'-:lpl.Jin Thie Comgany will provide its shareholders facility of remote e-voling through electronic voting services arranged by NSDL. Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 217, Sub-registry + District - Chakiya,
a)  FormSR-1 - Request for Registaring PANIKYE, Bank detals or changesiipdation thersaf. | | Vofing shall also be made avaitable to the shareholders participating in the AGM and who have not cast their votes through remote (Borrower}, Mr. Niraj Jayasawal (Co- District Chandaull.area ﬁ-ﬂﬁiﬂ_ﬂﬁuflﬂg .
2R - ; f e-voting. Details reparding the same will be provided in the Notice of the AGM and will also be made available on the Company's Borrower) & Mr. Dhiraj Jaiswal (Co- 0.038 Hectare, Bounded as: MNorth -
bl Fomm ISR-2 ; Confirmation of Signature of Shareholders by the Banker, osita v : Borrower), All at: Dadara Baburi Chakmarg 10 Feet Wide, South - Remalning
¢i  Form ISR-3 ; Declaration 1o opt-put of Momination website viz. Www.caniuryiextind.com. A2 7 L Land 04 Vendar Ch 1|-,"i:: d. East - Pakki
d) Form SH-13 : Nomination Farm. This notice is being isswed for the information and benefit of all the Members of the Company and in compliance with the applicable gﬂagdf’ﬂ"' Chand::Jﬁ.l FJH:"'"]E'”_ Sﬁa;h Sadak T,:F,: aﬁ:ar .'?II:';'S'I . -?If:hhar: 10 lfee;
8] Fomm SH-14 - Change in Nominatian, circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India, F'r:dea: Eﬁ;rf;ﬁz ::rz /i Wide '
fi  Form SH-14 and ISR-1 : Cancallation of Nomination, By Order of the Board, : T
The above forms can be downloaded from the website of the RTA at www.mdpl.in y 3 5 Application No. 28-12-2023 | * 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
Members ane requested to carefully read all the Notes sat cutin the Notica of the AGM inclisding Atul K. Kedia UPIKNP/VRSIIADD0000252 27.06-2024 | =" 19-10-2023 | Tahsil Chakiya, Dist Chandauli Khata Ne-
mstructions for attending the AGM, manner of casting vote through remote s-wating'voting during Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 49,5M plot No-1455ub registry+Dist-
the AGM. Fiease write 1o the Regisirar'Secrelarial Depariment of the Comgany for any assistance. | | noye oem oo apoa & Company Secretary Kusum devi, All at: Vil-Naudiha, Post-| SYMBOLIC thereon Chakiya Chandaull, Area Admeasuring-2
For Shalimar Wires Indusfries Lid, - . Tiyara, Dist-Chandawh, Chandaull, Mear Biswa 10 dhoor, Bounded as: East- 12 feet Tar
Sdl- Prmary School Maudiha, Semiurban, Road, West-Vacan! Plotof other, North- House
;I:m :Eg{ua_llhata == ; 5.K. Kejriwal Yaranasl, UP, India 232118 of Laita Gupta, South - House of Maniu
te : 26th June, 2024 ompany Secfatary . : :
sl J financialex p.epapr.in Dated ; 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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Comlinue From Prewious Page...
ar No. of No. ol % to Total Mo. of | % 1o |Proportionale Allocation per Aatio of | Numberol| %to (Total No.of| % to |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allecation of Equity Shares as approved by the
Ho Shares | Applications| total | Equity Shares| lotal Shares Applicant allottees to| successiul| total | shares | folal f Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successiul applicants. The CAN-cum-
Applied | recelved applied in this available | Before After | applicants | applicants allocated/ Deficite | | allofment advices and/or notices will be forwarded fo the email id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding {after alloted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
aff off rounding) June 25, 2024, In case the same is nof received within two working days, investors may contact at the address given below. The Equity Shares allocated to
r successiul applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned, The
3 6EE000 1 208 GRE000 0.62 14055 14065 14000 i 1 1 208 14000 {62 -55 ] ; : , S ; ;
7 734000 1 208 734000 [ /G 15491 15491 16000 1 1 1 2 08 16000 0:71 509 Eﬂmpany 15 '[ﬂkll‘ll:_] steps toget the E[IUl[]" shares admitted for tradlﬂﬂ on the NSE EMERGE within three workin 0 '[IE'_'FS framthe date of the closure of the issue.
8 736000 6.25 2208000 2.07 46598 | 15532.67| 14000 1 1 3 6.25| 42000 | 1.87| -4598 | | Mote: All captalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
: —o oo 2000 | 2| 3] |—0.00[ 4000 |_0.18] 4000] | (*Prospectus”) filed with Registrar of Companies, Mumbai
g 544000 i 2.08 B44000 0.79 17812 17812 18000 1 1 1 208 18000 [0.80 168
10 Sa2000 1 208 B&2000 0.83 16614 18614 | 13000 1 1 1 2.8 18000 .40 514 i . ) : NOTICE TO THE IH“E.ETEBE -
11 920000 1 | 208 920000 0 8 19416 104161 20000 ] 1 1| 208 an0on 0 a9 A4 Investor shall note that the below information disclosed in Prospectus shall stand maodified in the manner indicated below:
12 1030000 1 2.08 1030000 .97 1737 H737| 22000 1 1 1 208 22000 | 098| 263 |i Theamountmentioned under”Gross proceeds of the Fresh Issue” should be read as “Rs. 2,856.00 Lakhs ™.
13 (1100000 L 08| 1100000 | 1.03 23213 23215) 22000 | 1/ 1 1| 208 7000 | 038 -1215 ) | Theamountmentioned under *Estimated Offer related expenses in relation to the fresh issue” should be read as "Rs. 506.00 Lakhs™.
14 1308000 1 2.08 1308000 153 27604 27604 | 23000 1 1 1 208 28000 1.24 3496 ] ; ! nt Y ] : = : ]
15 (1356000 : 508 1396000 | 1.1 30450 20462 30000 3 1 1 s08l 30000 | 133 5aa| | Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references in all the places in the Prospectus
16 [1414000 i 2.08] 1414000 | 1.33| 20841 29842| 30000 | 1| 1| 208 aoooo | 1a3| 159 | Standupdated.
17 1470000 ] 10.42 7350000 f.84 155117 31023.4| 30000 1 1 5 [ 1042( 150000 B.66| -5117 INVESTORS PLEASE NOTE
0.00 0.00 2000 2] 5 0.00] 4000 | 018] 4000 | The details of the allotment made would also be hosted on the website of the Registrar to the lssue, Bigshare Services Private Limited at
: g Egﬁﬁg ; ggg lgggggg -l—g‘; 13%}52; 5 .;;.E-f; g; iigg :: } ; Egg 1 ggggg 1 gg E}E:} www. bigshareonline.com. All future cormespondence in this regard may kindly be addressed to the Registrar to the Issue quating full name of the First/ Sole
0.00 000 ' 2000 1 3 000 2000 | 0.00 -EEHJD applicants, serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000] 5 | 1042] 8310000 | 7.70] 175377 | 350754] 34000 | 1| 1 5| T047] 170000 | 7.65] arr| | Peymentdatalis attheaddressofth Regisrargiven below:
0.00 0.04 2000 3 5 0.00 &000 0.27 | 6000
21 1764000 1 208 1764000 1.65 37228 37228 38000 1 1 1 2.08 38000 1.69 772 | | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 L 208| 2060000 | 133 43475 43475| 44000 01 1| 208 44000 | 195| 525] | S6-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
o Jswowl 7 | 4i7] s | oo i | e soio | [ 1] ¢l A0 40r]22] | faphone;022-62638200; Fcsiml: 22-6263820
26 5100000 2 4.17| 10200000 | 956 215764 | 107632] 108000 | 1] 2 | _417| 216000 | 959 7as | | ContactPerson: Mr. Vinayak Morble
97 |5108000 8 16,67 | 40864000 | 38.30| 862407 |107800.88| 106000 | 1] 1 8 | 16.67| 848000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48 100,00 | 106708000 |100.00| 2252000 48 | 100.00( 2252000 |100.00 ] SEBI Registration Number: INROO00D1385
Category FIS/BANKS MF'S IC'S NBFC'S AIF FPC Others Total CIN: U99999MH1994PTCO76534 o
QI : - - | 34000 | 926000 | 492000 8,00,000 : 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors at Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBIICDR Regulations. The category wise Sd/-
details of the Basis of Allotment are as under:
Calegory |  FIS/BANKS MFS | ICS | NBFC'S AIF FPC Others Total Shravan Suthar
Anchor . : = = = 5.92.000 : 5 92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of 768/~ per | Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE, The category was subscribed 1.00 imes i.e. for 3,00,000 Equity Shares the total number
of shares allofied inthis category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under. THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
Mo. of Shares Applied | No. of Applications| %to total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotied ofshares |/Deficite’ | Curlax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
ot Anblicast allolted Companies, Mumbai. The Prospectus is available on the website of SEB| at www.sebi.qgov.in, the website of the Book Running Lead Manager at
per Applic . www.expertglobal.in, website of the NSE at www.nseindia.com and website of I1ssuer Company at www.durax.com; Investors should note that investment
(Before and After in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled *Risk Factars”
Rounding O1f) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the US Securities
AR A T R AN Ny R e P TG YU -~ | Act (the "Securities Act™) or any state securities law in United States and may not be |ssued or sold within the United States or to, or for the account ar benefit
1 100. 100. : 11 00, : 5 syl : i . : : ?
AL : Lol S 000 LI B I Ll g of, "U.S. persons” (as defined in the Regulation S under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
| Total 1 100.00 4,00,000 100.00 4,00,000 0 ' | registration requirements of the Securities Act of 1933,
— NDDB DAIRY SERVICES GREEN SOUL ERCONOMICS PRIVATE LIMITED | "IMPORTANT" PUBLIC NOTICE PUBLIC NOTICE
o~ NDDB House, Safdarjung Enclave, Mew Dealhi, (UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS) ; ; ; _ — , , , ,
AR Sﬂulhwﬂsraelhi, D:Iﬁi-qaﬂﬂniﬂﬂ s T ' EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST Whilst care is taken prior to ﬂfﬂfﬂf Home Finance Notice is hereby given that the following members of the National Commodity and

acceptance of advertising Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

RIGHRE DH0; +8 1 -0k 203 Wotice for inaling E:pmsmn of Interest ':E':'l] from F'I";‘.-EFIEEII'-'E Resolution ﬁ.pplit:anl.ﬁ for copy, itis not possible to verify Regd. Office: ICICI Bank Towers, have requested for the surrender of their membership rights of the NCDEX/NCCL.
Email 1D : purchase{@nddbdairyservices.com submitting resofution pians in the matter of Green Soul Ergonomics Private Limited was its contents. The Indian g B%”drg'ﬂﬁrlagg!’“ﬂg’am :
pubished in the Financial Express and Mavakal on 09.06.2024 in ferms of provision of| | Express (P) Limited cannot il [ _]' - ; - - SEBI Name of | Date of c“"oﬁr'gge;ﬁ Per%g";:om
INVITATION FOR BID (IFB), Seation 25(2)(M) of Insolvency and Bankrupley Code. 2016 be held responsible for such Shifting of Branch No.| TMID |Registration | the | surrender | CGEtEON™ | % Cian lT0e
LOCAL COMPETITIVE BIDDING (LCB) Last date of receipt of EOIs from the Prospective Resolulion Applicants is furher extended | | contents, norforanylossor | | Natice is hereby given that Number | Member | application | Address | notification
: : ™ - till 6:00 P.M. IST of 5th of July 2024, damageincurred as aresult of ICICl Home Finance Company 401/405-Dalamal
IFB Refsrence No.: NDS:Pur:Dellil: 2024 25/02Manpowdr Service | | updatad Form G and Process Document hava been uploaded on the Company| | fransactions with companies, Limited has decided to shitt the Focus Shares oot 206,
' ible bi . : ¥ e = : associations or individuals branch located at Ground floor 1| 770 |iNzoootssszt| o & 07-Mar-24 Somnctal 2 Months
NDDE Dairy Service would like to invite Bid from eligible bidders for| | website [attps:(fwww greensoul onlined]. The updated Form G shall also be published on SN 47.9-14 G Ar=ada Srd Securities T
hiring an agency to engage required manpower (staffing services) all | | the IBBIwebsile, advertising in its newspapers la 2ol D wﬂﬂ”:‘; k urccrl~4 E' ﬂ:- Private Limited) Narman Pop,
over India for NDDB Dairy Servi ith estimate cost of Rs.08 C Forany clarificabion of further information, Kindly write to grean soul@resohagroup.co.in orPubiications. We thereforg Visakh AP. 530016 Mumbai - 400021
Invitation For Bids (IFB) is being published in our web page. Vishal Ghisu Ifl-‘lll'- make necessary inquiries EBEE_I l:sﬁl-l"[ ﬁtermr:'l%hhmhﬂ?:ﬂ'i ﬂl‘f Agro H,
o . . J Isha isdal Jain ; ; U Nes5. W ranc C dit Ratlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Deemad Resotulion Professional| [ ST sendingany monies || gdressis ICICI Home Finance | | | 2| 32 [N200008461| Zorge | OH4er24 | jnaors 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn, No: IB81/IPA-D01/IPPO041S/2017 2018110742 | AFA Valid till:11,12,2024 2 reeemeentlsv%ith ; d\?e rtisaer;’ Company Limited, D. No: 47- Limited (M.P) 452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registered Address: D-1902, Palm Beach Residency, Amey CHS Lid., swiagls " 3-22, Ground Floor, 5th Lane,
Sarvices website La. httos:lhwww.nddbdai Hwiéﬂs Soin of contact Plot MNo. 24-29, Seclor 4, Nerul West, Mavi Mumbai, Maharashtra, 400706 or otherwise acting on an Dwaraka Naoagar, General public is requested to take note of the surrender of the above member(s)
ok ; ¥ g Date: 26062024 Registered Email: vishal@resolvegrowp. co.in advertisement in  any Visokhopatnam AP - 530016 and not to trade/clear with the said member(s) in future.
at the above address. Place: Mavi Mumbal Process Specific Emall ID: green. souli@resolvegroup.co.in manner whatsoever. which will be effective from

ASHIANA HOUSING LTD.

CIMN: LY0109WE1986PLC 40864
Regd, Off, ; 5F, Everest, 46/C, Chowringhee Road, Kolkata — 700 071
Head Off. : Unit No. 4 & 5, lllrd Floor, Southern Park, Plot Mo, D=2

s CENTURY TEXTILES AND INDUSTRIES LIMITED

Reglstered Office: Century Bhavan, Dr, Annie Basant Road, Worll, Murmbal - 400 030. Phone: +91-022-24957000

Sept, 2024,

*Existing branch will cease to
operate after completion of
specified notice period as per
regulatory norms..

For ICICI Home Finance Co., Ltd.

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no
claim against the aforesaid member(s) and that all claims against the member(s)
shall be deemed to be waived off. Adjudication of the claim shall be at the sole

Satﬁ[ Elﬁlrim I=::I:”-mll:ii''Iﬁ'lﬂlaﬁlihll'lI::I'E‘”-Il i ad PR ¢S Onaiel S COuD LRI S N ORI SO » Y. LRl Semarnan fsa cm Priyanka Shetty discretion of the Exchange and/or upon the regulatory directives, if any.
ebsite; www.ashianahousing.com ) .
Email: mvastorrelations@ashianahousmg.com CIN: L17120MH1897PLC000163 \ Com pany SEtrEtUWJ

EUBLIC NOTICE

Thiz Iz to inform to-all concermed that the company has received request along

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

with necessary indemnity bond and affidavit from shareholder{s) of the comparny . KaniurMara (W). Mumbai 400 078 il ati dex.
o Issue duplicate share cartificala in leu of the lost shara certificate, detalls Annual General Meeting: anjuriarg (W), Mumbai or email at ig@ncdex.com
of which is given herain below: NOTICE is hersby given that the 127" Annual General Meeting {'AGM') of the shareholders of the Compary will be held on Mumbai ﬁ HCDEX
8l Name of LF. Share Distinctive Ne, Tuesday, 23" July, 2024 at 02:30 P.M. {IST) through two-way Video Conferancing ("VC'VOther Audio-Visual Maans ('‘OAVM') Date: 26.06.2024 LU
Mo.| Regd. Shareholder No. &'m“t* No. Eh:Tras provided by the National Securities Depository Limited ('NSDLY In accorgance with all applicable provisions of the Companlas Agt,
: : S 2013 and Rules made thereunder and the Secuntes and Exchange Board of India ("SEEI') {Listing Obligations and Disclosurs e
1. Eﬁ;ﬂe E';;g'gnfa'f I N (S — Requirements) Regulations, 2015, read with General Circular no. 09/2023 dated 25° September, 2023 along with other relevant B HINDUJA HOUSING FINANCE LIMITED
Kumar Lunia) 3= ' General Circulars issued by the Ministry of Corporate Affairs { MCA') (hereinafier referred to as “MCA Circulars’) and Circular issued by el Corporate Office; No. 167-189, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
5 | Nirmal Romar Jain | 0002250] 471 | 93751938500 | 1.750 SEBI dated 07" October, 2023 ('SEBI Circular’) to transact the businesses as set out in the Notice of AGM dated 24” Juna, 2024, PRI s le e T 2nd Fleor, D-59/103, D-4, Asha Kunj, Mahmeorganj Road, Sigra, Varanasi-221010
Since the company is in the process of issuing duplicate share certificate, The Motice of the AGM and me.mtegraled Annual Eepud fur_tm.- financial year 2023-24 will be sent through ElEI:.II'I]rI.i[: mode only, RLM- Mr. Anen Kumar Singh 3506091777, CLM- Mr. Vit Trivedi - 3643723838, RRM- Mr. Pankaj Singh Chaudhary T081828333, CRM - Mitesh Mishra 9555260206
any person who has objaction on such lssue, may lodge his abjaction within fo those members whose email addresses are registered with the Company/Registrar and Share Transfer Agent viz. Link Intime India SYMBOLIC POSSESSION NOTICE
15 days from the dale of appearance of this adverlisement 1o the company Private Limited and Depositonies, The requirement of sending physical copies of the Notce of the AGM and Annual Report has been Whereas the undersianed being the Authorzed Officer of the HINDUJA HOUSING FINANCE LIMITED under Securifization and
or its Registrar M/s. Bestal Financial & Computer Services Pyt Lid ., Beetal dispensad pursuant to above said MCA Circulars and SEB| Circular, The Notice of the AGM togather with Explanatory Statement and R TG ks lAss g FEnt : of Sactirty | Aok 2002 (No. 3 of 200 and i el c l|:|- :
Hnuse_ gg Mﬂl’_tﬁ nglrl Eeh"-.d Lﬂca] S.h_u.ui:"ng I:entrel Neﬁr Dada Har\s_ukh i t ‘tedlﬁn | rt " t| ||:|,ﬂ|je.d h t| ! ﬂflh [:D t t It‘ |:| I:E " | b |ab| '"1 BConstmichon inancia &5 amd Enoancerment Unt‘ﬁ' MiEnest LY |: 0. a3 :lﬂn N BXENCHSE pﬂ‘ﬂE[E.D:ﬂ.ElrrEl Lirchay
Dass Mandir, New Delhi-110 062 ! e KRR DL L DI TR WECISIER i UIE: LONTRARNY SRV NN COM) SIKyT: RIS C dealSing O e section 13(12) read with Rule 3 of the Securily Inferest (Enforcement) Rules, 2002 issusd a demand nolice was issued on the dales
For Ashlana Housing Ltd. | | websites of NSDL at www.evoting.ngdl.com and Stock Exchanges at www.nseindia.com and www.bsaindia.com, Members can menticnad against each account and stated hareinafter calling upon the borrowar (hereinafter the borrower and guarantors are coiectively
_ n Sdi- attend the AGM through VCAOAVM facility only. The detailed instructions for joining the AGM are provided in the Notice of the AGM. referred b0 as the “the Bormowers™) fo repay the amount within 80 days from the date of recsipt of said notice.
F1a00 : New Liaihi Nitin Sharma Members attending the meeting through VC/CAVM shall be counted for the purposes of quorum under Section 103 of the Companies The borrowers having failed to repay the amount, notica is hareby given to the bomewers and the public in general that the undersignad has
Date . 25th June, 2024 (Company Secretary) Act 2014, taken possession of the properdy described herein below in exercise of powers conferred on hém under sub- section 4 of section 13 of Act
: E : :
SHALIMAR WIRES INDUSTRIES LTD Book Closure & Dividend: rerad with rule B of the SEEEUI'H',"!rjIIErESlEﬁ[Er'CEMEr'!tEEu’EE. EIZIIIIE_ML";:HHE d&}as rerlionad aganst each account. _ _
. : : a ey The bormower/guarantor in parficutar and the public in general 15 hereby cautionad not {0 deal wilh the property and any dealings with the
CIN * L74140WELG05P | Cos 1524 The Board of Directors at its meeting held on 7~ May, 2024, has recommended a dividend of Rs. 5/- [Rupees Five only) per share of property will be subject 1o the chargs of the HINDUJA HOUSING FINANCE LIMITED for an armount and fufure interest at the contractual
Registered Office ; 25, Ganesh Chandra Avenus, Kolkata - 700013 face value of Rs. 10/- each for the year ended 317 March, 2024, rate on the aforesaid amount together with incidental expensas, casts, charges, efc. therean, _
Tel : §1-33.22349308/09/10, Fax : 91.33-2211 6880 NOTICE is hereby given pursuant to Section 91 of the Companies Act, 2013, that the Register of Members and Share Transter Books | | Thebomower's attention is invited to provisions of sub-secion (8] of section 13ofthe Acl, in respect aftime available, toredeem the secured
email ID : secretaral@shalimanwires com of the Company will remain closed from Friday, 12* July, 2024 to Tuesday, 23" July, 2024 (both days inclusive) for the purposs asals
website : wwwshalimarwines.com of payment of dividend, The payment of dividend on equity shares for the year ended 317 March, 2024, If declared, at the aforesaid | | 5" Name of Borrowers/ Demand Notice Date |~ Amount Do, of kiimivabie Propsry
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be mada to thosa members holding shares in physical form whose names stand on the Company's Register of Members | |NO- Guarantors Date of Possession | Qutstanding
hotica Is hereby given that the 28th Annual General Meeting |AGM) of the Mambers of the| | on Tuesday, 23" July, 2024. In respect of shares held in electronic form, the dividend will be pald on the basls of beneficlal 1 Application No. 20-11-2023 | 7 28,67,448/. | Mauza- Mah_mudEmr, Pargana Mavfai, Teh.
Gompany wil be held on Friday, the 26 July, 2024 at 11.00 AM through Viseo Gonferancing| | ownership data to be furished by National Securities Depository Limited { NSDL) and Central Depesitory Services (india) Limited UPIKNFARSIADIO0G 03] 29-06-2024 |2 on 06-10-2023 Mugaisarai, Distt. Chandauli, area
C)! Diher Audio Visual Mears [OAVM)In complance Wit sl he applcatie proviesns of 1| | |CDSL), Accordingly, the dividend will be pai to the shareholders holding shares in electronic form at the close of Thursday, the 11 Mr. Priyaranjan Kumar Tiwari & Mr. plus interest | Measuring 2040 sq.ft i.2.130 sq.mir. Khata
ompanms Act, 2003 ('the Act) _aﬂl;I thia Hules made theraunder read with General Circidar Ma. 4 Kamlawati Devi, both at Jesvanpur SYMBOLIC thereon no. Arazi no. 111mi, Sub-Registry + District
1412020 dated April 18, 2020, Circular No, 1712020 dated Apri 13, 2020, Circular No. 20:2020] | July, 202 Sadalpura Chandaull UP. Jesvanpu Clhanidail A stmeauring 2040 6.ft1 6.
dated May 05, 2020, Circular No. 022021 dated January 13, 2021 and subsequent circudars Payment of dividend will be subject to deduction of tax at source (TDS) at apphcabile rates. For more details, please refer to the Notes Sadalpura, Near JEE'-'EII'IFJLIIF Sadalpura 190 sq.mtr., Bounded as: East-Land of Ramji,
Esued in this regard from dme to fime, the lales! being HHZ dated September 25, 2023 to tha Notice of the 127° AGM : x v n hl West-Kachcha Rasia & feet wide. North-Road
[MCA Circulars’) issued by the Ministry of Corparate Affairs (MCA) ' . :&ngﬁw?u aranasi, Utiar Pradesh, 15 Testwide: ottt - Laid i AratlVamma
Tha Nosice of AGM along with the Annual Reart for the financial vear ended 345t March, 2024| | Registration of e-mail addresses: nidia - 1 faed wide, -
wil be sent only by email to all fhose Members, whose email eddresses are registered with the | | Those members, who are holding shares in'physical form and have not updated their email ids with the Company, are requested to 2 Application No. 25-09-2023 | T 23,04,271)- | SM. Plot No-M.265, Mauza - sahabganj
Comgany o the Deposacey Parliciparts) and Wil be simultanecusly avalatie on the websita of | | yndate the same by submitting a duly filled and signed Form ISR-1 along with self-attested copy of the PAN Card, and sell-attested UPIVNSICNDL/ADOOD00046 & 22-06-2024 |25 o 13-09-2023 Patti,Lehara Tahasil Chakiya Dist-
T.ﬁfﬂf:ﬂy.ﬂ :’;“:fmh:';"g:;'gmua :”Hd_l Eﬁgﬁiﬁf:é‘hﬁ?f;t:;;ﬁ%i ﬁiwg;&sﬂ I:_E copy of any document {eq.: Aadhaar Card, Driving License, Voter kientity Card, Passport) in suppert of the address of the member, to URAVNSICNDUADOD000ET plus interest | Chandauli Khata No-471,Plot No-5m plot
. T o D B e e r e o W1 880 B8y sk Intime Indli Private Limited at C-101, 247 park, L 8.5, Marg, Vikhroli (West), Mumbai-400 083. Rajesh Kumar Panday (Borrower)| SYMBOLIC |  thereon  |no.m.265Sub Ragistry + Dist-Chandaull
avatable on the wabslts of National Securities Depository Limibed (NSDL) al weasw svoling nedl.com ; i ; _ _ _ Bandana Pandey Rambilash Panday Area Admeasuring 0.022 Hectare or 2205q
Tha Comgany |s providing ramote e-voling faciiity { remote e-voling') to all 4s Mambers hoiding| | Mambers holding sharas in dematerialised mode are requested to reqistar/update their email addresses with the relevant Depository both at: Vil-Saringpur, Post DUy, Mtr As for Gift Deed, Bounded as: East-
shares as on the cut-off date, 15th July, 2024 to cast thesr votes on all the Resolutions setout] | Participant (DP). Shahabasnl Chakiva Chandaull U F'.I House of Sharsds Devi.. West- Land of
n fhe Nobse of the AGM. The Company is also providing e-volbng facility dunng the AGM PR . . . S : ga e ; 0 Jatdhar ¥ i Narh M
st e e e Manner of registering KYC including bank details for receiving dividend: Chandauli, B! Bank Shahabganj, Rural agdhari Yadav & ofners, Norh-Leva lliya
{a-voling'). Defalled Procedure for remcte g-valinge-voting during the AGM through WEIOAVM . : ; Rind Soulh-Land -of - Sants. Panday And
has been provided in the Nalice of AGM, which wil be sent to you sharlly, Members are requested | | SEBI vide |ts Master clrcular dated 7" May, 2024, has mandated that, with effect from 1 April, 2024, dividend to security holders whe varanas(tLF: indig-252118 i PaRd :
o fallaw the instructions given in the Motice of the AGM fo sccass the websde of National] | are hobding securities in physical form shall be paid only through alecironic mode. Such payment shall be made only after the — !
f;wﬂ"“ U*JlldJTﬁ*‘-w i |**5'|3"~1| ﬂl'*:"”-ﬁ”h;"“ﬂm'-m . shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & specimen | | 3 UF-HM;ﬂ;?:EEcgEhHm . 20-11-2023 | ¥ 39,12,203/- ;“;”ﬁ*h”;hmﬂziﬂ“;auﬁfrgulaplrta:ai.
mbers halding shares in physical mode who have not yet regstered/updatad their smad signature (KYC') and choice of Nomination. As per the aforesald SEBI Circular, members holding securities in physical form may note / { . as on 06-10-2023| lens ISIL. L handaull, a.k. B
addresses wih the LompanyDepositary can obiain Nofics of the 26ih AGM, Aanual Repart| | gt any future dividend payable against their shareholding would be withheld if their KYC and chaice of Nominatian are not updated COICPCICPOF/AGOD000951 22-06-2024 |51 g jntgrast | House no. 238 (01d no. 3631) constructed
andior login details far joining the 28th AGM through VC/OAYM facility including e-voling by hthe RTA Ramesh Singh & Mrs. Raj Kumari] SYMBOLIC thereon over .M. Plot no. Min 271, Sub-Registry +
sending scanned copy of the following documents by email 1o the Comgany or Company's withine Devi, both at: 23 B, Mahmudgur, District-Varanasi, Area admeasuring-1800
Registrar and Share Tranafer Agent at mdpldci@yahon com Members holding shares in physical form are requested to submit their PAN, KYC and Nomination details by sending duly filked and MUQEHEHIE-I,.E!-'I;?;I'IUEU" Uil Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
8] A sgned request letier mentioning your name, folio rumber and complete address. signed Forms viz, ISR-1, I15R-2, ISR-3 or 5H-13, as applicable, to Link Intime Indla Private Limited at C-101, 247 park, LB.S. Mary. Near Mahmudpur Marke!, Semiurban, Bounded as: East-House of Alay Kumar
b) Self-attesied scanned copy of the PAN Card and Vikhroii (West), Mumbai - 400 083 or by amail from thekr registered email id to rnt. belpdas k& |indkintime._co.in, \aranasi. Uttar Pradesh India - 232104 Sinha., West-House of Salik Ram
¢} Sel-abiested scanned copy of any document (such as AADHAR card, Oriving Licence, | | Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository Tiwari, Neeth-Play Ground  Satgues  Public
Electon ianlity Card, Paszpor) in suppon of the address of the Mermber as regislered Participants school,, South-10 it wide Fasta TMA House of
WUN-S Rl To avoid del.ay in receiving dividend, members are requested fo update their bank details wath their Depository Participants, in cass Sumart 2o 81 Vincs Kumel Pande)
Members holding shares in physical mode who have not regisiered their email address with : | T
ihe Company are fequested o update therr PAN, KYC, Nomination delas, by subvting the | | e Shares are heidin dematerialised mode and with Link Intime india Private Liniited, in case the shares are heidin physical mode. 4  Application No. 17-07-2023 | T 16,08,308/- ﬁ“”ﬂ ' '“""“P”T“;“ .':'“g'h“:."‘“' ';“.*9"’7“"
foBawing forms to MUs. Maheshwari Datamatics Pvi. Lid. RTA of the Comparny at their address E-voting Inf tion: UPi JHE"CHDL'IP!DUWUDDM & 22-06-2024 e on 1.3'5'?'1'}23 et foghing g iyl sl
23 BN #UkhETjEE Haad. Sih Floor Kolkais - 700 001, Email mﬂﬂ'dﬂ@'}'ﬂhﬂﬂ-ﬁﬁ'm voting Iniormation: G&'EPGGPDF'MUDW}EE Plﬂ! interest Ehandauh. Hhﬂfﬂ HD\- 19'1 $.M1 F'Il;l't Hﬂ. M.
Waabsita - www.rndplr : ' 4 ‘| | The Company will provide its sharehalders facility of remote e-voting through electronic voting services amanged by NSOL, Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon | 227, Sub-registry + District - Chakiya,
al FormISR-1 - Request for Regislaring PANKYC, Bank delals o changesiupdaion thereal. | | ¥0ting shall also be made available to the sharehoiders participating in the AGM and wha have not cast their votes through remote (Borrower], Mr. Niraj Jayasawal (Co- DL - bhantagllama. Anmuapiting -
) Form ISR-2 : Confirmation of Signalure of Sharaholders by the Banker. g-voting. Details regarding the same will be provided in the Notice of the AGM and will also be made available on the Company's Borrower| & Mr. Dhirgj Jaiswal (Co- g: aén HE‘:T"T' =?':Eend;§u :Slﬂgﬁrw -
e e wehsite viz, wanw.centuryiextind com. Borrower), All at: Dadara Baburi akmarg it Faet vioe, Soulh - Remaining
oh  Form ISR-3; Daclaralion 1o opt-out of Nomination Chandouti. Chandoli. P Path Land OF Viardor Chauthl Prasad. East - Pakki
dl  Form 8H-13 - Nomination Form, This notice is being issued for the information and benefit of all the Members of the Company and in compliance with the applicable ah ol :':""':'I" : = H':""rr_'l JT‘WE" UEI Sadak Tia Nahar, Wast - Chakmarg 10 Foet
8]  Form SH-14 - Change In Nomination, circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India, - r:-'iiis.: ﬁ:g;rfga?;rﬂg aranasi, Uttar Wide
fi  Form SH-14 and 1SR-3 : Canceliation of Nomination, By Order of the Board, - -
Tha above forms can be downioaded from the webstte of the RTA st www mdal.in 3 .ﬁ.ppll-:.at!un Mo. 28-12-2023 | ¥ 13,36,104/- Hau:la -Halll;liha. Earagana - ﬂl‘:ﬂmagﬂur.
Members ane requested to carsfully read all the Notes set outin the Motice of the AGM including -‘_““l K. Kedia URIKNPAVRSIANDNO00ZE2 22-06-2024 as on 19-10-2023| Tahsil Chakiya, Dist Chandauli,Khata No-
nstructions for atlanding the AGM, manner of castng vols threugh ramote e-valingtvoting ding| | Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 49.5M plot No-145.5ub registry+Dist-
the AGM, Please wiite fo e RegistranSecretanial Department of the Gompany for any assistance Date - 25" June. 2024 & Company Secretary Kusum devi, All at: Vill-Naudite, Post-|  SYMBOLIC theraan Chakiya Chandauli, Area Admeasuring-2
For Shalimar Wires Indusinies Lid - . Tiyara, Dist-Chandauli, Chandausl, Near Biswa 10 dhoor, E-l:lul'ldﬁ'd as: East- 12 feet Tar
- Primary School Maudiha, Semiurban, Road, Wast-Vacant Plolofother, Morth - House
Place : Kolkata 8K, Hajrwal Varanasi-UP India 232118 of Laita Gupla, South - House of Maniu
Data ; 25th June, 2024 Company Sscratany ; ;
Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Designated Stock Exchange viz. NSE and has authonzed the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
allotment advices and/or notices will be forwarded to the email 1d's and address of the Applicants as registered with the depositories / as filled in the
application form on or before June 25, 2024, Further, the instructions to Self-Cerfified Syndicate Banks for unblocking the amount will process on or prior fo
June 25, 2024, In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated to
successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
Company is taking steps to get the Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.

Mote: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024

NOTICE TO THE INVESTORS
Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
i. The amount mentioned under “Gross proceeds of the Fresh Issue” should be read as *Bs. 2 856.00 Lakhs™.
ii. The amount mentioned under "Estimated Offer related expenses in refation to the fresh issue™ should be read as "Rs. 506.00 Lakhs™.
Kindly note the above information shall get modified in all relevant places inthe Prospectus and accordingly their references in all the places in the Prospectus

INVESTORS PLEASE NOTE

The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited at
www higshareonling.com. All future correspondence in this regard may kindly be addressed to the Registrar to the Issue quoting full name of the First/ Sole
applicants, serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and

56-2, 6th Floor, Pinnacle Business Park, Nextto Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India

Email: ipo@bigshareonline.com; Investor grievance email: investar@hbigshareonline.com

For Durlax Top Surface Limited

On behalf of the Board of Directors
Sd/-

Shravan Suthar

Managing Director

DIN: 02985316

THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR

Durlax Top Surface Limited is proposing, subject to market conditions, public |ssue of its Equity Shares and had filed the Prospectus with the Registrar of
Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Running Lead Manager at
www.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durlax.com; Investors should note that investment
in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled “Risk Factors”
beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the LIS Securities
Act (the "Securities Act”) or any state securities law in United States and may not be |ssued or sold within the United States or to, or for the account or benefit
of, "U0.5. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the

Sr No. of No. of %to | Total No.of | % to |Proportionate Allocation per Ratio of | Mumberof | % to |Tolal No. off % lo |Surplus
No Shares | Applications| lotal | Equity Shares| fotal Shares Applicant allottees fo| successiul| total | shares | fotal /
Applied | recelved applied in this available Before Atter | applicants | applicants allocated/ Deficite
for Category rounding | rounding (atter alloted
off off rounding)
] GEG000 1 208 66000 0.62 14055 14065 14000 1 1 1 £.08 14000 (.62 -5
7 734000 1 2.08 734000 .69 15491 15491 | 16000 1 1 1 2.8 16000 | 0.71 809
) 736000 K] 6,29 2208000 2.07 46598 | 1553267 14000 1 1 | 6.25 42000 1.87 | -4598
0.00 004 2000 2| 8 0.00 4000 | 0.18[ 4000 | | (*Prospectus”) filed with Registrar of Companies, Mumbai.
9 844000 1 208 844000 (.79 17812 17812{ 18000 1 1 1 .08 18000 (1.8 188
10 82000 1 208 BE2000 0.83 18614 18614 | 18000 1 1 1 .08 18000 0.80]| -614
11 920000 1 2.08 S20000 (.86 19416 189416| 20000 1 1 1 2.08 20000 0.89 584
12 11030000 1| 208 1030000 | 087 21737 21737 | 22000 1 3 1| 208 22000 | 08B 263
13 1100000 1 2.08 1100000 1.03 23215 23215 22000 1 1 1 2.08 22000 0.98] -1215
14 1308000 1 208 1308000 1.23 204 2604 28000 1 1 1 2.08 28000 1.24 386
15 |1396000 1 208 1396000 | 1.31 39462 29462 | 30000 1 1 1] 208 3o000 | 133 538
16 | 1414000 1 208 1414000 | 133 00841 20842] 30000 | 1] 1 1| 208 aooon | 133| 159 | Standupdated.
17 1470000 5 10.42| 7350000 | 6.89| 155117 | 310234 20000 1 1 5| 10.42] 150000 | 6.66| -5117
0.00 0.00 2000 2] 5 0.00 4000 | 0718|4000
18 1522000 1 208 1522000 | 1.43 32121 32121 32000 1 1 1| 208 32000 142 -121
19 (1660000 3 6.25| 4980000 | 4.67| 105100 | 35033.33| 34000 1 1 3| 625 102000 | 4.53| -3100
0.00 0.00 2000 0.00 2000 | 0.0 2000 : . ; :
B0 | 7662000 E | T042| &0000 | 779 155377 | o50754| 34000 | 1| 1 5[ 7042 70000 | 755] 5377 | Pavmentdetails atthe address of the Registrar given below:
0.00 0.00 2000 3 ) 0.00 6000 0.27 | 6000
21 1764000 1 2.08| 1764000 | 1.65]  a72e8 arzes| 3s000 | 1] 1| 208 3soon | 169 vi2| | BIGSHARE SERVICES PRIVATE LIMITED
22 2060000 1 2.08 2060000 1.93 43475 43475 44000 1 1 1 2.08 44000 | 1.95 525
23 2648000 s 417 5296000 4 96 111763 56884 | 56000 1 1 2 417 112000 497 232 ; « ; : i
24 4248000 1 2.08 4248000 3.98 Ha651 89651 40000 1 1 i 2.08 80000 4.04 349 Telephone: 022-6263 8200; Facsimile: 022-6263 8293
25 4852000 1 2.08 4852000 4.55 102398 102398 102000 1 1 1 208 102000 453 -398
26 |5100000 7 4.17| 10200000 | 956 215264 | 107632] 108000 | 1] 1 2 | 417 216000 | 9.59] 7ap | | ContactPerson: Mr. Vinayak Morble
27 S108000 f 16.67 40864000 | 38.30 862407 |107800.88 ] 106000 1 1 8 | 16.87| 848000 | 37.66|-14407 | | Website: www.h'rg shareonline.com
TOTAL 48  [100.00 | 106708000 |100.00) 2252000 48 | 100.00( 2252000 100.00 0| | SEBI Registration Number: INROO0001 385
Category | FIS/BANKS MF'S | IC'S NBFC'S | AIF FPC Others Total CIN: U99999MH1994PTCO76534
| QIB ] - [ 34000 926000 j 492000 8,00,000 - 22.52,000
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5.92.000 Equity
Shares to 02 Anchor Investors at Anchor Investor Ofter Price of T 68/- per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise
details of the Basis of Allofment are as under:
| Category FIS/BANKS MFS IC'S NBFC'S AlF FPC Others Total
| Anchor i : - - 5,92,000 i 5,92,000 Date: June 25, 2024
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of = 68/- per Place: Mumbai
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00times i.e. for 3,00,000 Equity Shares the total number
of shares allofied in this category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under:
No. of Shares Applied | No. of Applications| %to total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied inthis Category allocated/ allotted ofshares |/Deficile
per Applicant allotted
(Before and After
. | Rounding Off) | .
' 3,00,000 1 100.00 3,00,000 100.00 3.00,000 111 3,00,000 0
 Total 1 1 100.00 arﬂujmu 100.00 3,00,000 0 | registration requirements of the Securities Act of 1933,

NDDB DAIRY SERVICES

NDDB House, Safdarjung Enclave, New Delhi,
Southwest Delhi, Delhi-110029

Mabile No: +91-0033369253

Email 1D ; purchased@nddbdairyservices.com

-

INVITATION FOR BID (IFB),
LOCAL COMPETITIVE BIDDING (LCB)

IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service

NDDB Dairy Service would like to invite Bid from eligible bidders for
hiring an agency to engage required manpower (staffing services) all
over India for NDDB Dairy Services with estimate cost of Hs.09 Crore.
Invitation For Bids (IFB} is being published in our web page.

Eligible Bidders are requested to visit the NDS website to download
the tender document. Eligible bidders may submit their bids on or
before 15:00 hrs. on 17.07.2024. For any details, visit NDD8 Dairy
Servicas waebsite i.e. https://www.nddbdairyservices.com or contact
at the above address.

GREEN SOUL ERGONOMICS PRIVATE LIMITED

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

Mobice for inifing Expression of Interest (Eol] from Prospective Resolubion Applicants for
submilting resolulion plans in the matler of Green Soul Ergonomics Private Limited was
published in the Financia! Express and Mavakal on 09.06.2024 in terms of provision of
Sachion 25{2)h) of Insolvency and Bankruptcy Code, 2016.

Last dale of receipl of ECHs irom the Prospective Resoluiion Applicants is further extended
il 6:00 P.M. IST of 5th of July 2024,

The updated Form G and Process Document have been uploaded on the Company
wabsita [htpswww.greansoul.online]. The updated Form G shall also be published on
the |IBBIwebsite.

Far any clarfication or ferther infarmation, kindly write o grean.souli@resolvegroup, co.in

Sdi-

Vishal Ghisulal Jain

Desmed Resolulion Profassionsal

IBBI Regn. No: IBBIAIPA-DD1/IPPOO4 1912017 2018/10742 | AFA Valid till: 11.12.2024

Registered Address: D-1902, Palm Beach Residency, Armey CHS Lid.,

Plat Mo, 24-29, Sector 4, Nerul West, Mavi Mumbai, Maharashtra, 400706

Date: 26M06/2024 Registered Email: vishal@resolvegroup.coin

Place: Navi Mumbai Process Specific Emall ID: green souli@resolvegroup.coin

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Regd. Office: ICICI Bunk Towers,

PUBLICNOTICE

Notice is hereby given that the following members of the National Commodity and
Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)
have requested for the surrender of their membership rights of the NCDEX/NCCL.

ﬂlﬂlﬂl Home Finance

Bandra-Kuria Camplex,

ASHIANA HOUSING LTD.
CIM: LY0O109WEB1986PLCO40864
Regd. Off. ; 5F, Everest, 46/C, Chowringhee Road, Kolkata = 700 071
Head Off. : Unit No_ 4 & 5_[lled Floar, Sautharn Park, Plat Mo, D-2
Saket District Cenftre, Mew Dsalhi 110017
Website: www.ashianahousing.com
Email: investorrelations @ashianahousing.com

PUBLIC NOTICE

This is to inform toall concamed thal the company has recalved request along
wilh necassary indemnity bond and affidavit from shareholdars) of the company
to issue duplicate share certificate in fieu of the lost share cerificate, details
of which is given herein below:

Bondra (E), Mumbai 400051 " SEBI Name of Date of c""?i“be”ﬁ- Per?gziwom
Sh"ﬂﬂg of Branch No.| TMID [ Registration the surrender od::(f: the date of
Notice is hereby given that Number Member | application | Address notification
ICICI Home Finance Company 401/405-Dalamal
Limited hos decided to shift the Focus Shares House, 4th Floor,
& Plot No: 206,
branch located at Ground floar, 1| 770 |INzooo188331) o S 07-Mar-24 Jamnalal 2 Months
47-9-14, Ganta Arcade, 3rd b oato Limttedl Bajaj Marg,
lane, Dwaraka Nagar, M”"‘"{?‘?‘”fgggé1
Visakhopatnom, A.P. 530016 e
as a result of recalibration of Agro H-6,
business. The new branch Commodity Ratiam Kothi,
addressis ICICI Home Finance 2| 332 |INZ0000B4AZN o i 01-Mar-24 Indore 2 Months
Company Limited, D, No: 47- Limited (M.P)-452001
3-22. Ground Floor, 5th Lane,

Dwaraka Nagar,
Visakhapatnam AP - 530016
which will be effective from
Sept, 2024,

General public is requested to take note of the surrender of the above member(s)
and not to trade/clear with the said member(s) in future.

The registered constituent (s) of the aforesaid member(s) who have undertaken

Share | C Mo
r?:r' RegdH;Ea&r:hfuider Ir:z: Certificate ﬂmrll“uﬂm %
' : * Mo. v Shares
1. | Sanjee Lunia (alzo
krcwn as Sanjeay Qo1 18ED 2308 4I2EFH1-4328500 | 1,750
Fumar Lunia)
2. | Mirmal Kumar Jain | Q002250 471 BIETS51-938500 1.750

Since the company 5 in the process of issuing duplicale share cartificate,

any person wha has ohjection on such issua, may lodge his objection within

15 days from the date of appearance of this advertisement fo the company

or its Registrar Mis. Beetal Financial & Computer Services Pyt Lid., Beetal

House, 93, Madangir, Behind Local Shopping Centre, Near Dada Harsukh
Dass Mandir, New Delhi-110 062.

For Ashiana Housing Lid,

Sd/-

Mitin Sharma

(Company Secretary)

Flace ' Mew Dalhi
Data @ 25th June, 2024

SHALIMAR WIRES INDUSTRIES LTD.
CIN : L7 140WB 1906PLCIE1521
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013
Tel : 91-33-22349308/08/10, Fax : 91-33-2211 6880
email ID ; secretanali@shalmarwires. com
website ; www shalimardires. com

NOTICE OF 28th ANNUAL GENERAL MEETING
Mofices is hereby given that the 28th Annusl General Mesling (AGM) of the Members of ihe
Company will be held on Friday, the 28th July, 2024 at 11.00 aM thraugh Video Conferancing
(W) Oiber Audio Vistal Means (C8WM) in compliance with all the appicable provigions of the
Companiag Act, 2013 ('the Act’) and the Rules made thereunder read with General Circutar No
142020 dated Apnl {48, 20040, Circulas Mo 1702020 dated aprd 13, 2020, Circular Mo, 202020
dated May 05, 2020, Circular No_ 0272021 dated January 13, 2021 and subsequent circusars
izsued inthis regard from fime to fime, the latest being 32023 dated September 25, 2023
"MCA Crculars’) issusd by the Ministry of Carporate Affairs (MCA),
The Motice of AGM along with the Annual Repor for the financal year ended 3151 March, 2024
wil ba sent only by emall to-all those Members, whose emall addresses are registenad with The
Company or the Depossory Participands) and will be simultaneously availabie on the wabsite of
the Company al www.shalimarwires.com and stack exchanges wiz. BSE Limiled at
wharw bsgindia.com where the shanes of the Company are listed. The Notice of AGM will also be
avaiable on the weabsite of National Securifies Depasiony Limited (NSDL) a1 www, evoling nsdl com
The Company is providing remote e-voling facilty {remole e-voling’) bo all #s Members holding
shares as on the cul-off date, 19t July, 2024 b casl her voles on all ihe Resolitions sel out
7 the Motice of the AGM. The Company s also providing e-volting facility during the AGM
{"a-voling'), Detailed Procedure for remode e-vabng'e-voling dunng the AGM through VDAL
has bean provided in the MNolice of AGM, which will ba sent % you shorly. Members are requashsd
1o follow the instructions given in the Molice of the AGM fo access the websile of National
Securifies Depostory Limied (NSOL) at wenw evoling nsdl com
Members halding shares in physical mode who have not yel regesteradiupdated their emad
addresses with the Company/Depository can oblain Molice of the 281h AGM, Annual Regort
andiar lngin details for joineng the 285 AGM through VCIQAWM facility inclding e-woting by
sending scenned capy of Ihe following documents by email io the Comgany ar Camgany's
Reqistrar and Share Transfer Agant at mdpideEyvahoo. com

4]  Azgned request lether mentioning Your name, follo nurmber and comglete address.

Bl Self-attesied scanned copy of the PAN Card and

o) Self-atiested scanned oopy of any document (such as AADHAR carg, Daving Licence,

Electon identity Card, Passport) in suppor of the address of tha Member as ragistered
wilh the Company.

Members holding shares in physical moda who have nol registered their email address with
ihe Company are requested 1o updale their PAN, KYC, Nomination deisds, by submétting the
foBawing forms o M's. Maheshwan Datamatics Py, Lid. RTA of the Company al their addrass
al 23, RN Mukharjes Road, 5th Floor, Kolkata - 700 009, Email - mdpldc@Evahoo.com,
Website © www. mdplin

a] Form|SR-1 : Regquest for Registering PANEYC, Bank defails or changes/updation thereof

b) Fom ISR-2 ; Confirmation of Signature of Shanehoiders by the Banker,

gl Fomm ISR-3 ; Declaration fo opt-cut of Mominaticn

d]  Form 5H-13 : Mominaban Farm.

2] Form 8H-14 : Change in Nominatian,

fi  Form SH-14 and 1SR-3 : Cancellation of Nomination,
The above forms can te downkoaded from the website of the BTA at wwamdpl.in
Members are requested o carefully read all the Notes set outin the Motice of the AGM inclsding
mstruchons for aftending the AGM, manner of casiing vote through remole e-watingvoding during
the AGM. Flaasa wiile 1o the RegisirarSecralanal Depariment of tha Comgany for any assistancea.

For Shalimar Wires Indusiries Lid,

Sai-
Place | Kolkata 5 K. Kajrwal
Deate : 25th June, 2024 Company Secretary

ITYA BIR

CENTURY TEXTILES AND INDUSTRIES LIMITED

Registered Office: Century Bhavan, Dr. Annie Basant Road, Worli, Mumbai - 400 030, Phone: +91-022-24057000
Fax: +91-22-24308497, +91-22-24361380 = wenw.cenfurviextind.com = Ema#l; cfil. secretany@adityabirla.com
CIN: L17120MH189TPLCO0O163

L CENTuRY |
NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

Annual General Meeting:

NOTICE is hereby given that the 127" Annual General Meeting {'AGM') of the shareholders of the Company will be held on
Tuesday, 23" July, 2024 al 02:30 P.M. (IST) through two-way Video Conferencing (VG VOther Audsp-Visual Means (/0AVM')
prowided by the National Securities Depasitory Limited {'NSDL') in accordance with all applicable provisions of the Companies Act,
2013 and Rules made thereunder and the Securities and Exchange Board of India ("SEBI') {Listing Obligations and Disclosure
Requirements) Regulations, 2015, read with General Circular no. 09/2023 dated 25" September, 2023 atong with other relevant
General Circutars issued by the Ministry of Corporate Affairs ("MCA') (hereinaftar refarred to as "MCA Circutars ') and Circular issued by
SEB| dated 07" October, 2023 (*SEBI Circular’) to fransact the businesses as set out in the Notice of AGM dated 24”7 June, 2024,

The Notice of the AGM and the integrated Annual Report for the financial year 2023-24 will be sent through electronic mode only.
1o those members whose email addresses are registerad with the Company/Registrar and Share Transfer Agent viz. Link Intime India
Private Limited and Depositories. The requirement of sending physical copies of the Motice of the AGM and Annual Report has bean
dispensad pursuant to above said MCA Circulars and SEBI Circular, The Notice of the AGM logether with Explanatory Statement and
Integrated Annual report will be uploaded on the website of the Company at weew.centuryiexdind.com and will also be available on the
websites of NSDL at www.evoling nsdl.com and Stock Exchanges at www.nssindia.com and www besindia.com. Members can
attend the AGM through VC/OAYM facility only, The detailed instructions for jeining the AGM are provided in the Motice of the AGKM
Members altending the meeting through VG/08YM shall be counted for the purposes of guorum under Section 103 of the Companies
Act, 2013,

Book Closure & Dividend:

The Board of Directors at its meeting held on 7" May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five only) per share of
face value of Rs. 10/- each for the year ended 317 March, 2024,

MOTICE is hereby given pursuant fo Section 91 of the Companies Act, 2013, that the Register of Members and Shara Transfer Books
ofthe Company will remain closed from Friday, 12° July, 2024 to Tuesday, 23" July, 2024 {both days inclusive) for the purpose
of payment of dividend. The payment of dividend on equity shares for the year ended 31" March, 2024, it declared, at the aforesaid
meeting will be madea lo those members holding shares in physical form whose names stand on the Company's Reglster of Mambers
on Tuesday, 23" July, 2024. |n respect of shares held in electronic form, the dividend will be paid on the basis of beneficial
ownership data fo be furnished by Mational Securities Depository Limited {'MN30L) and Central Depository Services (India) Limited
{“COSL"). Accordingty, the dividend will be paid to the shareholders holding shares in edectronic form at the close of Thursday, the 117
July, 2024.

Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Notes
to the Notice of the 127" AGM

Registration of e-mail addresses:

Those members, who are holding shares in phwsical form and have not updated thelr emall ids with the Company, are requestad to
update the same by submitting a duly filled and signed Form ISE-1 along with self-attested copy of the PAN Card, and seli-attested
copy of any document (eq.; Asdhaar Card, Driving License, Voter identity Card, Passport) in support of the address of the member, to
Link Intime India Private Limited at C-101. 247 park. L.B.5. Marg, Vikhrodi (West), Mumbai-400 083.

Members hobding shares in dematerialised mode are requested o register/update their email addresses with the relevant Depository
Participant (DP.

Manner of registering KYC including hank details tor recelving dividend:

SEBI vide its Master circudar dated 7~ May, 2024, has mandated that, with effect from 1" April, 2024, dividend to security holders who
are holding securities in physical form shall be paid only through electrosic mode. Such payment shall be made only after the
shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & speciman
signature ('KYC') and choice of Nomination. As per the afaresaid SEBI Circukar, members hobding securities in physical form may note
that any future dividend payable against thelr shareholding would be withhald i their KYC and choice of Nomination are not updatad
with the RTA

Members holding shares in physical form are requested to submit thelr PAN, KYC and Bomination detaiks by sanding duly filked and
signed Forms viz. [5R-1, ISR-2, I3R-3 or 5H-13, as applicable, to Link Intime India Private Limited at C-101, 247 park, LB.5. Maryg,
Vikhroli (West), Mumbai - 400 083 or by emall from their registered email id o it helpdesk@linkintime. oo,

Members holding shares in dematerialised mode are reguested to update their complete bank defails with their Depository
Participants.

To avold delay in recenving dividend, membars are requasted to update thelr bank details with thair Dapository Participants, in case
the shares are hebd in dematerialized mode and with Link Intime India Private Limited, in case the shares are held in physical mode.

E-voting Information:

The Company will provide its shareholders facility of remate e-voting through electronic voling senaces arranged by NSOL. Electronic
voting shall also be made avaifable to the shareholders participating in the &GM and who have not cast thedr votes through remote
e-voting. Details regarding the same will be provided in the Motice of the AGM and will also be made available on the Company's
wabsite viz. woww.cenfurytextind.com,

This natice is being isswed for the information and benefit of all the Members of the Company and in compliance with the applicable
circulars of the Ministry of Corporate Affairs and the Secunties and Exchange Board of India,

By Order of the Board,

Atul K. Kedia

Place: Mumbai Sr. Vice President (Legal)

Date : 25" June, 2024 & Company Secretary

CHENNAI/KOCHI

financialexp.epapr.in

*Existing branch will cease to
operate after completion of

any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period

specified notice period as per from the date of this notification, failing which, it shall be presumed that there is no
regulatery norms.. claim against the aforesaid member(s) and that all claims against the member(s)
For ICIC]I Home Finance Co. Ltd. shall be deemed to be waived off. Adjudication of the claim shall be at the sole
Priyanka Shetty discretion of the Exchange and/or upon the regulatory directives, if any.
\ Company Secretary '}

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,
KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com

Mumbai
Date: 26.06.2024

> NCDEX

HINDUJA HOUSING FINANCE LIMITED

A
Hm Corporate Office: No. 167-163, Znd Floor, Anna Salal, Saidapet, Chennai-600015.
HOUSING FINANCE 2nd Floor, D-59/103, D-4, Asha Kunj, Mahmoorgan] Road, Sigra, Varanasi-221010

RLM- Mr. Arun Kunar Singh 9508011777, CLM- v, Vinit Trivedi - 642723888, RAN- Mr. Pankaj Singh Chaudbary TO81820333, CRM - Mitash Mishra 8555269206

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being ihe Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED undsr Securlization and
Reconstruction of Fnancial Assats and Enforcament of Security InterestAct, 2002 (No. 3of 2002) and in exarcese of powers confarrad under
seclion 13012] read with Rule 3 of the Security Inferest (Enforcement) Rules, 2002 issued a demand notice was issued on the dates
mentionad against each account and stated hereinafter calling upon the barrower (herginafter the borrower and quarantors are collectively
referred foas the "the Bomowers") to repay the amount within 60 days from the date of receipt of said nofice.
The borowers having failed to repay the amoen, notice is hereby given to the borrowers and the public in general that the undersigned has
iaken possession of the propery described harein balow in exercise of powers confarmed on him under sub- section € of section 13 of Act
read with rule B of the Security Interest Enforcement Rules, 2002 on this the dates mentioned against each account,
The barrowerguarantor in particular and the public in general is herety cautioned not todeal with ihe property and any dealings with the
property will be subject fo the charge of the HINDUJA HOUSING FINANCE LIMITED for an amount and future inferest at the contractusl
rate on the aforesaid amount togather with incidental axpensas, costs, charges, elc. tharaon.
The borrower's attention is invited to provisions of sub-sechion (3] of section 13 ofthe Act, inrespect of ime available, io redesm the secured
assele

Sr. Mame of Borrowers/ Demand Notice Date Amount
INa. fiiaraninte Dale of Possession | Outstanding Details of immovable Property
1 Application No. 20-11-2023 | ¥ 28,67,448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
UP/KNPAYRSIADDDOOT033 as on 06-10-2023| Mugalsarai, Distt. Chandauli, area
Mr. Priyaranjan Kumar Tiwari & Mr. 22-06-2024 plus interest measuring 2040 sq.1t. i.e.190 sg.mtr. Khata
Kamlawati Devi, both at: Jeevanpur] SYMBOLIC therean na, Arazi no. 111mi, Sub-Registry + District
Sadalpura Chandauli UP  Jeevanpur ChandauliArea admeasuring 2040 5q.fL. 1.8,
Sadalpura, Near Jeevanpur Sadalpura, 190 sg.mtr., Bounded as: East-Land of Ramy,
Semiurban, Varanasi, Ltar Pradesh, Wist-Kachcha Rasta B feal wide, North-Road
India- 232120 13 feetwide, South- Land of Arali Varma
2 Application No. 25-09-2023 | T 23,04,271/- | SM. Plot No-M.265, Mauza - sahabgan]
LIPVNSICNDLAGDDO0004S & 22.06-2024 as on 13-00-2023| Pattl Lehara Tahasil Chakiya Dist-
LIRNVNSICNDLADDDD000ET " plus interest Chandauli.Khata Mo-471,Plot Mo-Sm plot
Rajesh Kumar Panday (Borrower),| SYMBOLIC thereon ne.m.265,5ub Ragistry + Dist-Chandaull,
Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205q
both at: Vill-Saringpur, Post Dhunnu, Mir As for Gift Deed, Bounded as: Easi-
Shahabganj Chakiya Chandaull UP, House of Sharada Dew,. West- Land of
Chandaull, 5B Bank Shahabganj, Rural Jagdhari Yedav & others, Norih-Leva Iya
Varanasi U.P Indig-232118 Road,, South-Land of 3arfta Panday And
Urrm#a Fandey
3 Application No. 20-11-2023 | ¥ 39,12,203/- | Mauza-Mahmoodpur, Pargana Mawal,
UPKNPVRSIANOD000HMD & 22.06-2024 as on 06-10-2023 | Tehsil & Distt. Chandauli, 5.M. Plot No.-
CO/CPCICPOF/ADDDODDSSY i plus interest | House no. 238 {Old no. 363/1) constructed
Ramesh Singh & Mrs. Raj Kumari SYMBOLIC tharaon over 5.M. Plot no. Min.271,Sub-Registry +
Devi, both at: 23 B, Mahmudgpur, District-Varanasi, Area admeasuring-1800
Mugalsarai, Chandaul Up, Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
Mear Mahmudpur Market, Semiurban, Bounded as: Easl-House of Aay Kumar
Varanasi, Uttar Pradesh_ India - 232101 Sinha,, West-House of Salik Ram
Tiwan, North-Play  Ground Setgurs Public
School,, South-10 1t wide Rasta Ti& House of
=uman 2ingh and Vinod Kumar Pandey
4 Application No. 17-07-2023 | T 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
UPAMECNOLA000000£3 & 29.06-2024 as on 13-07-2023 | Keramagraur, Tahsil Chakiya, District
CO/CPCICPOF/ADDDODOGEZ e plus interest | Chandauli, Khata No. 19, 5.M. Plot No. M.
Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
{Borrower), Mr. Niraj Jayasawal (Co- District Chandauli.area Admeasuring -
Borrower) & Mr. Dhiraj Jaiswal {Co- 0.038 Hectare, Bounded as: Morth -
Borrower), All at: Dadara Baburi Chakmarg 10 Feel Wide, Soulh - Remaining
Chandouli, Chandouli, Praymesi Path Land O Vendor Chauihi Prasad. East - Pakki
Shala Indarpurva, Rural, Varanasi, Uttar Sadak Tla Nahar, West - Chakmarg 10 Feet
Pradesh, Ingia- 232102 Wide
5 Application Mo, 28-12-2023 | % 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
LIPIKNPARSIADDN000ZS2 29.06-2024 as on 19-10-2023 | Tahsil Chakiya, Dist Chandauli.Khata Mo-
Mangal Gupta, Mr. Manoj Gupa & i plus interest | 49,5M plot No-1455ub registry+Dist-
Kusum devi, All at; Vil-Naudiha, Post-|  SYMBOLIC thereon | Chakiya Chandaull, Area Admeasuring-2
Tivara, Dist-Chandaull, Chandauli, Near Biswa 10 dhoor, Bounded as: East= 12 fest Tar
Primary School Maudiha, Semiurban, Road, West-Vacant Plot of other, North- House
Varanasl, U.P India 232118 ofLalta Gupla, South - Houze of Maniu

Dated ; 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

e R e
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Continue From Previous Fage.
Sr No. of No. of %o | Total No.of | " lo |Proportionate|  Allocation per Ratio of | Numberof| % to (Tofal No.off % to |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Mo Shares | Applications| total | Equity Shares| flotal Shares Applicant allottees fo| successiul| total | shares | lolal / Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available Belore After | applicants | applicants allocated/ Deficite | | allotment advices and/or notices will be forwarded to the email id's and address of the Applicants as registerad with the depositories / as filled in the
for Category rounding | rounding {atter alloted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or priar to
alf off rounding) June 25, 2024. In case the same is not recelved within two working days, investors may contact at the address given balow. The Equity Shares allocated to
5 SRE000 1 7 08 GEG000 | 062 14055 14055] 14000 1 1 1 208l 14000 | 062 5 successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
7 794000 3 208 734000 | 060 15401 15401 | 16000 1 i 3 208l 16000 | 071 500 Company is taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days fromthe date of the closure of the issue.
8 736000 3 .25 2208000 2.07 46593 | 15532.67| 14000 1 1 3 6.25| 42000 | 1.87| -4598 | | Mote: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
0.00 (.00 2000 2 3 0.00 4000 018 | 4000 | | ("Prospectus”) filed with Reqgistrar of Companies, Mumbal,
) 544000 1 208 B44000 (.79 17812 17812 18000 1 1 1 e 8 18000 (.80 168 NOTICE TO THE INVESTORS
10 E82000 1 208 882000 .83 16614 16614 | 18000 1 1 1 208 18000 | 080| -B14 : i : PR g :
11 S270000 ] 508 970000 | 086 19476 18416 | 20000 I 1 | 208|  2o000 | oaa|  &gal | Investorshall note thatthe below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 11030000 1 2.08 1030000 0.97 21737 21737 22000 1 1 1 208 22000 | 0.98 263 | | . Theamount mentioned under "Gross proceeds of the Freshissue” should be read as "Rs. 2,856.00 Lakhs".
: E :;g‘ggg : Egg : ;ggggg 1 gg ES}H g?g; igggg ]I } : ; gg ggggg ?-gf -‘fi;g ii. The amount mentioned under "Estimated Offer related expenses in relation to the fresh issue™ should be read as “Rs. 506.00 Lakhs™
= 1308000 1 50 1396000 3 3, 59462 20462 20000 - 1 1 E'-IJ 8l 30000 | 1.33 5 38 Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references in all the places in the Prospectus
161414000 1| _208| 1414000 | 133] 20841 | 2o84z| 30000 | 1] 1 1|_208[ 30000 | 1.83] 159] | Stand updated.
17 |1470000 5 10.42 7350000 | 6.89] 155117 | 31023.4| 30000 1 1 5| 10.42| 150000 | 6.66| -5117 INVESTORS PLEASE NOTE
0.00 0.04 2000 | 2] 5 0.00) 4000 ) 0.18] 4000 The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited at
_1| g Eﬁﬁﬂﬁﬁ ; ggg lgggggg 1 g? nglgé - DE'EE; 213 gigg’g 1 1 ; Egg 1 ggggg 1:2 3152: www.bigshareonline.com. All future correspondence in this regard may kindly be addressed to the Registrar to the Issue quoting full name of the First/ Sole
BT ﬂ'ué ' S0 - 3 0 TR . So00 applicants; serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 [1662000 5 | 1047| 8310000 | 7.79] 175arr | a5075.4] 34000 | 1] 1 5 | T0.42] 770000 | 755] 5ary| | Paymentdetails at the address of the Registrar given below:
0.00 0.0 2000 3| 58 0.00 6000 | 0.27( 6000
21 | 1764000 1| 208] 1764000 | 1.65 dizzd 3r22g) 38000 | 1| 1 1| 208 3800 | 169 772) | BIGSHARE SERVICES PRIVATE LIMITED
22 |2060000 1 208| 20680000 | 1.33) 43475 | 43475 44000 ) 1| | 1] 208 44000 | 195 525) | 56-2, 6th Floor, Pinnacle Business Park, Nextto Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
o747 | o |l it | sl i | {24400 [ 497T 2] | oeghone: 02262698200 Facsimil: 02262605298
5 |4852000 3 3 08 1850000 | 455 102308 102398 | 102000 3 | 1 208l 102000 | 453 -ags| | Email:ipo@hbigshareonline.com; Investor grievance email: investor@hbigshareonline.com
26 |5100000 2 417] 10200000 | ©56] 215264 | 107632] 108000 | 1| 1 2 |_417| 216000 | as9]| 7as | | ContactPerson: Mr. Vinayak Morble
27 |5108000 B 16,67 | 40864000 | 38.30|  BG2407 |107800.88 | 106000 HEE B | 16.67) 848000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48 100,00 | 106708000 |100.00 2252000 48 | 100.00( 2252000 |100.00 0| | SEBI Registration Number: INROOD0O01 385
Calegory |  FIS/BANKS MFS | ICS NBFC'S | AF FPC Dthers Total CIN: U99999MH1994PTCO76534 i
QiB | : | 34000 | 926000 | 492000 8,00,000 - 22,52,000 For Durlax Top Surface Limited
4) Allocation 1o Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors at Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise Sd/-
details of the Basis of Allatment are as under:
Category FIS/BANKS MF'S Ic's NBFC'S AIF FPC Others Total | Shravan Suthar
| Anickior : 7 I 5 3 5.92.000 g sgzoo0 | Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker wha have bid at Offer Price of 68/~ per | Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00times i.e. for 3.00,000 Equity Shares the total number
of shares allotted in this category s 3,0,000 E_i_?IIJ"!F Shares. The category wise details of the Basis of Allotment are as under: | THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied| No. of Applications| % fo total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | TotalNumber| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated, allotted ofshares |/Deficite| | Duriax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
o allotted Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Rumning Lead Manager at
per Applicant www.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durdax.com; Investors should note that investment
':HHH.'II'I and After in Equity Shares Involves & high degree of risk. For detalls, Investors shall refer to and rely on the Prospectus including the section titled *Risk Factors”
Rounding 0ff) beqginning on page 29 of the Prospectus, which has been filed with ROG. The Equity Shares have nat been and will not be registered under the US Securities
'4.00000 P 100.00 3.00.000 100.00 3.00.000 VE 300,000 0 p'fluz:tul:’[he~ Sﬂcunth Act') or any state securities law in United States _a_nd may not be Issued or sold within the !_Imled States_ orto, or for the account or benefit
] of, "U.5. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
_m“_|_ 1 1“'”_-“” ””““ 100.00 1 i 3‘_-““_1{'_““ registration requirements of the Securities Act of 1933,
e NDDB DAIRY SERVICES GREEN SOUL ERGONOMICS PRIVATE LIMITED "IMPORTANT" PUBLIC NOTICE PUBLIC NOTICE

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

F

NDDB House, Safdarjung Enclave, New Delhi,
Southwest Delhi, Delhi-110029

Whilst care is taken prior to

o Notice is hereby given that the following members of the National Commodity and
acceptance of advertising

Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

ﬂlﬂlﬂl Home Finance

Mobile No: +91-9033369253 Motice for inviting Expression of Interest (Eol) from Prospective Resolubion Applicants for| | copy, itis not possible to verify Regd. Office: ICICI Bank Towers, h ted for th der of thei bershib fights of the NCDEX/NGOL
Email 10 ; purchase{@nddbdairyservices.com subrmitting resolution plans in the matler of Green Soul Ergoncenics Private Limited was its contents. The Indian . Egndr’g Krll:llﬂrttl E:}!':L%!EE,EI ave requested for the surrender of their membership rights of the . :
published in the Financial Expeess and Navakal on 09.06.2024 in tarme of provision of| | Express (P) Limited cannot andra | ']' TR - SEBI Name of | Dateof | Members | Claim
INVITATION FOR BID (IFB), Seqtion 25(2)(h) of Insolvency and Bankruptcy Code, 2016, be held responsible for such Shifting of Branch No.| TMID |Registration | the | surrender | “*ilfM | i Gate of
LOCAL COMPETITIVE BIDDING (LCB) Last date of receipt of EOIs from the Prospective Resolufion Applicants is further extended gontents_, nor;%r any |OSSIt0; Motice is hereby given that Number Member | application | Address notification
: ' fill :00 P.M. IST of 5th of July 2024. amage iIncumedas aresuito ICIC] Home Finance Compan 401/405-Dalamal
IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service The:updated Form G and ;ﬂxﬂsﬁ Decument have been uploaded on the Company| | r@nSactions with companies, Limited has decided to shi “hﬁ Focus Shares House, 4th Fcor,
HODE D& Saricd-woaid fioataiimte Bidfiorm elivible: hiddirs . : : : associations or individuals branch locoted at Ground floor, 1| 770 |INZ000185331 & 07-Mar-24 Jarnalal 2 Months
ry gitie bidoers 1or | | wabsile [rtps:fwww.greensoul onling]. The updated Form G shall algo be published on advertising in its NEWSBADErs 47-9-14 Ganta Arcade. 3rd Securities B Marg
hiring an agency to engage required manpower (staffing services) all | | the |BBiwebsite. or Publica%ons Wo thgalje?ore [ane.  Biiaraka  Nadr. Private Limited| Nariman Point,
over India for NDDB Dairy Services with estimate cost of Rs.09 Crora. Farany clarfication or further information, kindly write io green. soul@@resolvegroup, oo in recommend :[hat readers Visakhapatnam, ,:,,.p 53 016 Mumbai - 400021
R SRS (IFELBUSING pUDTSIER N S e P Vishal Ghisulal fﬂ; make necessary inquiries gastilnrr_?:su't?gemﬁgﬂ:mg{r%gf Pf oo Ratl H-Gk thi
: i X . ) C dit atlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Dreeimiad Rissokilion Profassionsd b?forenste':,c:]'ng a.r:% monlre1$ addressis ICIC| Home Finance 2| 332 |INZ000084431| “CEONH | 01-Mar-24 Indore 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn. No: IBBIIPA-001/1PPON419/2017 2018/10742 | AFA Valid till: 11.12.2024 g reeemeentlsvg\]/ith Iad\?ertisaer)s/ Company Limited, D. No: 47- Limited (M.P) 452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registerad Address: D-1902, Palm Beach Residency, Amey CHS Lid.. 9 herwi : 3-22. Ground Floor, 5th Lane,
CaraaaE wabuiin i e httee: ikvann rddbdas Hnri;:ﬂs R e Plot Mo, 24-29, Secior 4, Merul Wesl, Mavi Mumbai, Maharashira, 400706 or ot erwise actln.g on an Dwaoaragka Nagar, General public is requested to take note of the surrender of the above member(s)
il 4 ys : Date: 26/06/2024 Registered Email: vishal@resolvegroup.con | | @dvertisement in - any Visakhopatnam AP — 530016 | 1 5n4 not to trade/clear with the said member(s) in future.
at the above address. Place: Navi Mumbai Process Specific Emall 1D: green soul@irescivegroup.coin | | Manner whatsoever. which will be effective from

Sept, 2024,

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the

*Existing branch will cease to

ASHIANA HOUSING LTD e - : i . N
; o DITYA BIRLA operate l:lﬂﬂ_l‘ completion of claims, if any against the said member(s) within the abovementioned claim period
CIN: L70 1IﬂElWB1 986PLCO40EG64 CENTU RY TEXTILES AND [N DUS‘T Rl ES LIM[TED specified notice period as per from the date of this notification, failing which, it shall be presumed that there is no
Regd. Off. : 5F, Everast, 46/C, Chowringhee Road, Koikata - 700 071 _ : ) _ . regulatory norms.. . . . . .
Head Off. : Unit No. 4 & 5. liird Eloor, Southern Park, Piot No. D-2 Reqistered Office: Century Bhavan, Dr. Annie Besant Rozd, Worli, Mumbai - 400 030. Phone: +31-022-24957000 claim against the aforesa'd_ membef(s} afjd ﬂjat all claims ?galnst the member(s)
Sakel District Centre, New Delhi -110 017 Fax: +91-22-24300491, +91-22-24361980 » www.centuryteind.com « Email: ¢ secretary@adityebiracom | | FOF CICH Home Finance Co. Lte. | | shall be deemed to be waived off. Adjudication of the claim shall be at the sole
Website; www, ashianshousing.com - ryankd ¥ discretion of the Exchange and/or upon the regulatory directives, if any.
g CIN: L17120MH1897PLLO001 63 Company Secretary
Email: investorrelations@ashianahousing.com - - ' \ s

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,

PUBLIC NOTICE

This is to Inform Lo all cencarned thal the company has recelved request along
wilh necassary indamnity bond and affidavit from shareholders) of the company
to issue duplicate share certificate in fieu of the lost share certificate, details
of which is given herein below

Share | - Mo,
??:r Regdﬁgﬁ-:l:mmr Ir'i: Certiiicate | umrlin; " %
.__' : 4 H‘u | - Shares
1. | Sanjea Lunia (also
known as Saneav 11880 2308 G$I2GTH1-4328500 | 1,750
Humar Lunia)
2. | Nirmal Kumar Jain | 0002250 471 | B36751-938500 1.750

sines tha company 15 N tha procass of issuing duplicate share carliicale,

any person wha has cbjection on such issue, may lodge his abjection within

15 days from the date of appearance of this advertisement to the company

of itz Registrar M/'s. Beetal Financial & Computer Services Pvt. Lid., Beetal

House, 99, Madangir, Behind Local Shopping Centre, MNear Dada Harsukh
Dass Mandir, Mew Delhi-110 062,

For Ashiana Housing Lid,

Sdi-

Mitin Sharma

(Company Secretary)

Place : Mew Delhi
Diate : 25th June, 2024

SHALIMAR WIRES INDUSTRIES LTD.
CIN ; L74140WB 1906PLCOB1521
Registered Office : 25. Ganesh Chandra Avenua, Kolkata - 700 013
Tel ; 91-33-22349308/08/10, Fax ; 91-33-2211 6880
email ID : secretanali@shaimarsires.com
website ; www.shalimanwires.com

NOTICE OF 28th ANNUAL GENERAL MEETING
Mofics is hereby given thit the 26th Annusl General Meeting (AGM) of the Mambers of the
Company will be held on Friday, the 2850 July, 2024 at 11.00 &M fhrough Video Conferancing
(VE) T Db Audio Visual Maans (O8YM) in compliance with all the appEcable provigiars of the
Comparnses Act, 2013 ('the Act’) and the Fules made thersunder read with Gensergl Circutar Mo
1412020 dated Aprd 04, 20070, Circular No; 1772020 dated Aprd 13, 2060, Circular Mo, 20/2020
dated May 05, 2020, Circular Mo, 022021 dated January 13, 2021 and subsaquent croutars
issued in this regard fram time to time, the latest being 92023 dated September 25, 2023
{MCA Crreulars') issued by the Minisiny of Corparate Attairs (MCA).
The Motice of AGM along with the Aanual Repor for the finangal year ended 3151 March, 2024
wil ba sent only by emal to all those Members, whose emall addresses are registenad with the
Company or the Depossony Participanis) and 'will be simultanequsly available on the wabsite of
tha Company al wwi.shallmanwires.com and stack exchanges viz. BSE Limiled at
wherwl bseindia com where the shares of the Company ane listed. The Motice of AGM will also be
avatable on the website of Mational Securifies Depasitony Limited (MSDL) a1 wasw evoling nsdl com
The Company is providing remple e-voling facility {'remole e-voling’) bo-all s Members hoiding
shares as o the cul-off date, 198 July, 2024 b casl thex voles on all e Resolulions sel out
in the Mobice of the AGM. The Company 5 also providing e-voting facility during the AGAM
{"e-voling'), Delailed Procedure for remole e-valing'e-veling dunng the AGM through VDAL
has bean proveded in he Mobics of AGM, which will be senl o vou shorly. Members are rguested
1o follow ihe instrictions given in the Mofice of the AGM fo access the websile of Mationa!
Sacurilies Daposdony Limied (MSOL) at wnw. eveding nadl com
Membsrs halding shares in physical mode who have nol vet regslerediupdaled their emasd
addresses wilh the Company/Deposilory can oblain Molles of the 281th AGM, Annual Report
andror login details for joinng the 283k AGM through YCIODAMM facility incheding e-voling by
sending scanned capy of [he following documents by email lo the Company ar Campany's
Reqiztear and Share Transfer Agant at mopide@Eyaha.com
A Askgned request lether mentiondng aur nasme, follo rumber and complete addrass.
Bl Seff-attesied scamned copy of the PAN Card-and
ob  Self-aliested scanned copy of any document (such ag AADHAR card, Dnving Licences,
Election identity Card, Passpor) in suppon of the atdress of the Member as registerad
with tha Campanty.,
Membars holding. zhares in physical mode who have nol regislered their email address with
ihe Company are requested fo update their PAN, KYC, Nomination delsls, by submsiting the
foBowing farms o W's. Maheshwan Datamatics P, Lid. RTA of the Company al their addrass
al 23, BN Mukherjes Boad, 5ih Floor, Kolkata - 700 001, Email :-mdpide@yahoo.com,
Wabsita | www, mdplin
a) Form [3R-1 | Request for Registerng PANEYC, Bank defals or chanrges/updation thereof
bl Form |SR-2 ; Confirmation of Signature of Shansholders by the Banker
o Form |SR-3: Declaration 1o opt-oul of Maminaticn
d)  Form 8H-13 ; Nominabion Form.,
a|  Foom SH-14 - Change in Nominabian,
fi  Form SH-14 and ISR-3 : Cancellation of Momination,
The above forms can be-downioaded from the website of the BTA &1 waamdpl.in
Marnbers ana requested to carefully read all the Motes set outin the Notice of the AGM including
msbruchons for aftending the AGM, manner of caskng vote through remole e-vatingvofing during
tha AGK. Plaase wiile 1o Bha Reqislran'Secralanal Dapariment of the Comgany bar any assistanca.
For Shalimar Wires Indusiries Lid
Seli-
3K, Kejriwal
Company Secretary

Place ; Kolkata
Data ; 26th June, 2024

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

Annual General Meeting:

NOTICE is heraby given that the 127" Annual General Meeting ['AGM’) of the shareholders of the Company will ba held an
Tuesday, 23" July, 2024 at 02:30 P.M. {IST) through two-way Video Conferencing (VG W Other Audio-Visual Means ('GAVM]
provided by the National Securities Depository Limited ('NSDL') in accordance with all applicable provisions of the Companies Act.
2013 and Rules made thereunder and the Securities and Exchange Bogrd of India ("SEBI' {Listing Obligations and Disclosurs
Requirements) Regulations, 2015, read with General Circular no. 09/2023 dated 25" September, 2023 akong with other relevant
General Circulars issued by the Minkstry of Corporate Affairs  MCA') {(hereinafter refarved to as “MCA Circulars') and Circular issued by
SEB| dated 07" October, 2023 (*SEBI Circular’) to transact the businesses as sef out inthe Notice of AGM dated 247 June, 2024,

The Notice of the AGM and the integrated Annual Report for the financial year 2023-24 will be sent through electronic mode only.
1o those members whose email addresses are registerad with the Company/Ragisirar and Share Transfer Agant viz. Link Intime indfa
Private Limited and Depositories. The requirement of sending physical copies of the Netice of the AGM and Annual Report has been
dispensed pursuan! to above said MCA Circudars and SEBI Circular. The Notice of the AGM together with Explanatory Statement and
Integrated Anmuzl report wall ba uploaded on the website of the Company at wwaw. centurviestind.com and will also be available on the
webgites of NSDL at wyew.evoling, nsdl.com and Stock Exchanges at www nesindia.com and www. bssindia.com. Members can
attend the AGM through VC/OAVM facility only. The detailed instructions for joining the AGM are provided in the Notice of the AGM
Members attending the meeting through YO/OAYM shall be counted for the purposas of guorum under Section 103 of tie Companies
Act, 2013

Book Closure & Dividend:

The Board of Directors at its meeting held on 7 May, 2024, has recommended a dividend of Rs, 5/- (Rupees Five ondy) per share of
face value of Rs. 10V- each for the year ended 317 March, 2024,

NOTICE iz heraby given pursuant to Section 91 of the Companias Act, 2013, that the Register of Members and Shara Transfer Books
ofthe Company will remain closed from Friday, 12" July, 2024 to Teesday, 23" July, 2024 (bath days inclusive) for the purpose
of payment of dividend. The payment of dividend on equity shares for the year ended 317 March, 2024, if declared, at the aforesaid
meeting will ba made to those members holding shares in physical form whose names stand on the Company's Register of Mambers
on Tuesday, 23" July, 2024, |n respect of shares held in electronic form, the dividend will be paid on the basis of beneficial
ownership data to be furnished by Mational Securities Depositary Limited {'NSDL) and Central Depository Services (India) Limited
{“COSL), Accordingly, the dividend will be paid to the shareholders holding shares in etectronic form at the close of Thursday, the 117
July, 2024.

Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Motes
10 the Notice of the 127 AGM

Registrafion of e-mail addresses:

Those membars, who are holding shares i physical form and have not updated thelr emall [ds with the Company, are requestad to
update the same by submitting a duly filled and signed Form [SR-1 akong with self-attested copy of the PAN Card, and self-attested
copy of any document (aq.: Aadhaar Card, Driving License, Voter identity Card, Passport) in support of the adedress of the member, to
Link Intime India Private Limvited at C-101. 247 park, L.B.S. Marg, Vikhrofi {West), Mumbai-400 083,

Members hobding shares in dematerialised mode are requested (o registerrupdate their email addresses with the rélevant Depository
Participant (DP).

Manner of registering KYC including bank details tor receiving dividend:

SEB| vide its Master circular dated 7 May, 2024, has mandated that, with effect from 1° April, 2024, dividend to security holders who
are hotding securities in physical form shall be paid only through electronic mode. Such payment shall be made only after the
sharefwndders furnish their PAN, contact details (postal address with PIN and mabile numberd, bank account details & specimen
signature ('KYC' and choice of Nomination, As per the aforesaid SEBI Circubar, members holding securities in physical form may note
that any future dividend payable against thelr shareholding wiould be withbeld if their BYC and choice of Nomination are not updatad
withthe RTA

Mambers holding shares in physical form are requested to submit their PAN, KYC and Bomination details ty sending duly filled and
signed Forms viz. [BR-1, ISR-2, I53R-3 or 5H-13, as applicable, to Link Intime India Private Limited at C-101, 247 park, LE.5. Marp,
Wikhrodi (West), Mumbai - 400083 or by email from their registerad email id to rob helpdesk@linkintime.co.in,

Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository
Participants.

To avold delay in recening dividend, members are requested fo update thelr bank details with their Depository Pasticipants, in case
tihe shares are hakd in dematerialised mode and with Link Intime India Private Limited, in case the shames are held in physical mode.

E-voting Information:

The Company will provide its shareholders facility of remate e-voting through electronic voling services armanged by NSOL. Electromic
voting shall alze ha made avaikabde fo the sharehobders participating in the AGM and who have not cast thakr votes through remats
e-yoting. Details regarding the same will be provided in the Motice of the AGM and wall also be made available on the Company's
website viz. www.canturylaxtind.com.

This notice is being issuead for the information and benefit of all the Members of the Company and in compliance with the applicable
circulars of the Ministry of Corporate Affairs and the Secunties and Exchange Board of India

By Order of the Board,

Atul K. Kedia
Sr. Vice President (Legal)
& Company Secrelary

Place: Mumbai
Date : 25" June, 2024

Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,
KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com

Mumbai
Date: 26.06.2024

€» NCDEX

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet. Chennai-600015.

ALM- Mr. Arun Kumar Singh 9506011777, CLM- Mr. Vinit Trived| - 3648723888, RRAM- Wr, Pankaj Singh Chaudhary TO81828333, CRM - Mitesh Mishra 8555269296

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being the Authorized Cficer of the HINDUJA HOUSING FINANCE LIMITED undar Securifizafion and
Reconstruction of Financial Assets and Enforcament of Security Interest Act, 2002 (No, 3of 2002y and in exercise of powers conferrad undir
seciion 13(12) read with Rule 3 of the Security Inderest {Enforcament) Rules, 2002 issued a demand notice was issued on the dates
mentioned agains! each account and staled herainafler calling wpon the barrower (heremafter the borrower and guarantors are colisctvely
referred o as the “the Bormowers™) to repay tha amount within 60 days from the date of recespt of said nodics.
The borrowers having failed to repay the amound, nobice s hereby gven ba ihe borrowners and the pub®c in general that the undersigned has
takan possession of the properly described harain below in exercise of povwars conferred on hém under sub- section 4 of section 13 of Act
read with rule B of the Security interest Enforcement Rules, 2002 on this the dates mentioned against each account
The borrowasiguarantar in particular and the public in genaral is hereby cautionad not 1o deal with the proparty and any dealings with the
property will be subject fo the change of the HINDUJA HOUSING FINANCE LIMITED for an amount and future interest at the contractua!
rate an the aforesaid amount togather with incidental expensas, cosls, charges, &, theraon.
The borrower's atbention is invited o provisions of sub-section (8) of section 13 of the Act, in respect of ime available, to redesm the secured
assels

financialexp.epaptin

Sr, Name of Borrowers! Demand Motice Data Amount
INa. Giisrantars Date of Possassion | Dutstanding Details of Immovable Property
1 Application No. 20-11-2023 | T 28,67,448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
UP/KNPARSIADDOD01033 as on 06-10-2023| Mugalsaral, Distl. Chandaull, area
Mr. Privaranjan Kumar Tiwari & Mr. 22-06-2024 plus intarest | Measuring 2040 sq.it. i.e.130 sq.mir. Khata
Kamlawati Devi, both at: Jesvanpur{ SYMBOLIC tharean no. Arazi no. 11mi, Sub-Registry + District
Sadalpura Chandaui UP, Jeevanpur Chandaull Area admeasuring 2040 sq.f. l.e.
Salr_!r?lpura_ Mear Jeevanpur Sadalpura, 190 sq.mtr.. Bounded as: East-Land of Ramj,
Semiurban, Varanasi, Uttar Pradesh, T‘;E;EEF;“:'; Eaﬁﬂgﬁﬁ\rd?ir”ﬂfm-ﬂﬂﬂd
India - 232120 iwide, South -Lan atiVarma
2 Application No. 25-09-2023 | T 23,04,271/- [SM. Plot No-M.265 Mauza - sahabganj
UPNNSICNDL/ADDO000046E & 272-06-2024 as on 13-00-2023| Pattl Lehara Tahasil Chakiya Dist-
UPANSICNDLAN000006T 2 plus interest | Chandauli.Khata No-471Plot No-Sm plot
Rajesh Kumar Panday (Borrower,| SYMBOLIC thereon no.m.265,5ub Ragistry + Dist-Chandaull,
Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 22059
both at: Vill-Saringpur, Post Dhunnu, Mir As for Gift Deed, Bounded as. East:
Shahabganj Chakiyz Chandauli U.P, Miuss” (7. Shamda Qeu,. Weeh Land of
Chandaull, SBI Bank Shahabganj, Rural Jagdharn "fa::iau & others, North-Leva lliya
VaranasiU.P India-232118 ﬁua!:ll..PSc:.h-Land of Sarta Panday And
rméka Pandey
3 Application MNo. 20-11-2023 | ¥ 39,12, 203/- | Mauza-Mahmoodpur, Pargana Mawal,
UP.'HHF’NRSL‘N]'}C{IUDEH}E 22 nﬁ-zﬂz¢ 25 0n H‘1U'Iﬂz3 T'H-I'IE" E DIﬁ“. Ehﬂnliauli, S-H, F'll'.'l‘t HI:I‘.-
COMCPCICPOF/ADOOD00SST i plus interest | House no. 238 {Old no. 363/1) constructed
Ramesh Singh & Mrs. Raj Kumari] SYMBOLIC thereon | over S.M. Piot no. Min.271 Sub-Registry +
Devi, both at: 23 B, Mahmudpur, District-Varanasi, Area admeasuring-1800
Mugalzarai, Chandauli Up, Mahmudgpur, sq.ft. with 1500 sq.ft. covered area,
Mear Mahmudpur Market, Semiurban, Bounded as: East-House of Ajay HKumar
Varanasi, Uttar Pradesh, India - 232101 ?_mha-ﬁmﬁ SII-HEJ 54 dnfsmﬂall X Pﬁglm
Wwar,, -Play Groun gure  Public
Schoal,, Scuth-10 1L wide Rasta T House of
suman Singh and Vinod Kumar Pandey
i Application No. 17-07-2023 | * 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
UPAHSTNOLADDDEI0043 & 29.06-2024 as on 13-07-2023 | Keramagraur, Tahsil Chakiya, District
COICPCICPOF/ADDDDOD0AZ ) plus inferest | Chandauli, Khata No. 19, 5.M. Piot No. M.
Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
{Borrower), Mr. Niraj Jayasawal (Co- District. Chandaull.area Admeasuring -
Borrower) & Mr. Dhiraj Jaizswal [Co- 0.033 Hectare, Bounded as: Morth -
Burmwa?], All at: Efau:l.;ra Bahiri Chakmarg 10 Feet Wide, South - Remaining
Chandouli, Chandouli, Praymes Path L:a-".-:r_Cl.f Vendor Chauthi Prasad, East - Pakki
Shala Indarpurva, Rural, Varanasi, Uttar ﬁgﬂﬁ Tia Nahar, West - Chakmarg 10 Feet
Pradesh, ndia - 232102 1R
5 Application No. 28-12-2023 | % 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
UPIKNPARSIADONOD0Z9Z as on 19-10-2023 | Tahsil Chakiya, Dist Chandauli,Khata No-
Mangal Gupta, Mr. Manoj Gupa & 22-06-2024 plus interest | 49,5M plot No-1455ub registry+Dist-
Kusum devi, All at; Vill-Naudiha, Post-| SYMBOLIC thereon Chakiya Chandauli, Area Admeasuring-2
Tryara, Dist-Chandaud, Chandaul, Near Biswa 10 dhoor, Bounded as; Easi- 12 fesi Tar
Prmary School Maudiha, Semiurban, Road, West-Vacant Plat of other, North- House
Varanas| UP India 232118 of Lafta Gupda, South - Housze of Maniu
Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
New Delhi o O
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Comlinue From Previous Page..
Sr No. of No. of %1io | Total No.of | %to |Proportionate Aliocation per Ratio of | Humber of | % to |Tolal No.of| % lo |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Ho Shares | Applications| lotal | Equily Shares| lotal Shares Applicant allottees to| successiul| total | shares | lofal f Designated Stock Exchange viz. NSE and has authonzed the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available Before Alter | applicants | applicants allocated/ Deficite | | allotment advices and/or notices will be forwarded to the email id 5 and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding (atter alloted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
alt oft rounding) June 25, 2024. In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated to
5 GREDN0 " 2 08 SEE000 062 14055 14055 | 14000 r 1 3 08| 14000 | 062 T successiul auullmanls are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
7 24000 3 3 08 733000 | 063 15401 154011 16000 | 11 1 T 208 1&000 | 0711 509 | Companyis taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.
8 736000 3 6.25 2208000 2.07 46598 | 1553267 14000 1 1 3 6.25| 42000 | 1.87| -4593 | | Note: All capitalized terms used and not defined herein shall have the respective meanings assigned to them inthe Prospectus dated June 21, 2024
0.00 004 2000 2| 8 0.00 4000 | 0.18[ 4000 | | (*Prospectus”) filed with Registrar of Companies, Mumbai.
) £44000 1 208 844000 (.79 17812 17812 18000 1 1 1 .08 18000 (.80 168
10 82000 1 208 882000 (.83 18614 18614 | 18000 1 1 1 208 18000 | 080| -B14 : AT : sl IHHE.ETDEE “ani ;
11 920000 1 2 08 020000 | 0.86 16416 194161 20000 | 11 1 T 208 20000 | 089 &gl | Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 11030000 1 | 208 1030000 | 0.97 21737 21737 | 22000 T = 1| 208 22000 | 088[ 263 i Theamountmentioned under”Gross proceeds of the Freshissue” should be read as “Rs. 2,856.00 Lakhs™.
:i ] ;g‘;gg : g-gg : ;gggg 1 gg g?gai gggai Egg% jl } : E-gg ggggg ?-gi "E;g ii. The amount mentioned under “Estimated Offer related expenses in refation tothe fresh issue™ should be read as “Rs. 506.00 Lakhs”
15 1‘3%'}% ] 5 08 1395000 | 131 T 39462 30000 ] 1 1 208 30000 | 133] &aa| | Kindly note the above information shall getmodified in all relevant piaces in the Prospectus and accordingly their references in all the places in the Prospecius
16 |1414000 1 2.08 1414000 | 1.33 29841 29842 | 30000 1 1 1| 208 30000 | 1.33] 159 | Standupdated.
17 |1470000 5 10.42 7350000 | 6.89] 155117 | 31023.4| 30000 1 1 5| 1042| 150000 | 666 -5117 INVESTORS PLEASE NOTE
0.00 ALY 2000 | 2| 9 0.00] 4000 | 018] 4000) | The details of the allotment made would also be hosted on the website of the Registrar o the Issue, Bigshare Services Private Limited at
1 E Ei‘;gg ; :-gg Eggggg 1-;? 133;; - 033231 :13 giggg : } ; E-gg : ggggg 1;; 315!& www,bigshareonline,com. All future correspondence in this regard may kindly be addressed to the Registrar to the lssue quoting full name of the First/ Sole
o500 AT : ' S 3 3 500 500 | 1.5 - 5000 applicants, sertal number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000 § | 1042| 8310000 | 7.79] 175377 | 350754| 34000 | 1| 1 5 (7042 370000 | 755] a7y | Pavmentdetails atthe address of the Regisirar given below:
0.00 0.0k 2000 3 o) 0.00 6000 | 0.27 [ 6000
21 1764000 1 2.08| 1764000 | 1.65]  a72e8 arzes| 3s000 | 1] 1| 208 3soon | 169 vi2| | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 1 208| 2060000 | 193 43475 43475 44000 | 1| 1 1] 208 44000 | 195] 525 | 56-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
2ol 7o [ sl i | ol s 1|2 [ 047 | Tlophan; 02262695200 Facsmile: 022-6263 820
26 [5100000 2 417 10200000 | 056 215264 | 107632] 108000 | 1] 1 2 | 417 216000 | 959 736 | Contact Person: Mr. Vinayak Morble
7 5108000 [} 16,67 | 40864000 | 38.30 862407 |107800.68 | 106000 1 1 B | 1667 848000 | 37.66]-14407 | | Website: www.htgshamu nline.com
TOTAL 48  [100.00 | 106708000 |100.00) 2252000 48 | 100.00( 2252000 100.00 0| | SEBI Registration Number: INROO0001 385
Category | FIS/BANKS MFS | ICS NBFC'S | AIF FPC Others Total CIN: U99999MH1994PTCO76534 ;
B [ = | 34000 | 926000 | 432000 8,00,000 , 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors at Anchor Investor Offer Price of T 68/- per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise Sd/-
details of the Basis of Allotment are as under:
(Calegory | FISBANKS | MFS | ICS | NBFCS | AF FPC Others Total Shravan Suthar
\fihaE i : : z 5.92.000 . 5.92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allatment to Market Maker wha have bid at Offer Price of 268/ per | Place: Mumbai DIN: 02985316
Equity shares or above, was finalized in consultation with NSE. The category was subscnbed 1.00 times i.e. for 300,000 Equity Shares the total number
of shares allofied in this category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under: THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied | No. of Applications| %tototal | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Mumber| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotted ofshares |/Deficite) | Duriax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
lotted Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.gov.in, the website of the Book Running Lead Manager at
per Appiicant » www.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durlax.com; Investors should note that investment
(Before and Aiter in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled “Risk Factors”
Rounding 0ff) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the LS Securities
3.00.000 1 100.00 3.00.000 100.00 3.00.000 TE 300,000 0 Act"[thﬂ Sarzunneqs Act”) or anylstatﬂ saﬂunhgs law in United Statﬂalapd may not be [ssued or sold within the !_lmted Statas_ orta, or for llhE." aucnunt_ur benefit
d of, "U\.S. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
T'“ﬂ'_ ] 1 | 100.00 _E.I]I],_MIJ 100.00 :-"_r“"-ﬂ“ﬂ 0 | registration requirements of the Securities Act of 1933,

GREEN SOUL ERGONOMICS PRIVATE LIMITED

NDDB DAIRY SERVICES

NDDB House, Safdarjung Enclave, New Delhi,
Southwest Delhi, Delhi-110029

PUBLC NOTCE

Whilst care is taken prior to ﬂlc’cl Home Finance Notice is hereby given that the following members of the National Commodity and
acceptance of advertising Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

b

Mobile No: +81-0033369253 Motice for inviting Expression of Interest (Eol) from Prospective Resolubion Applicants for| | copy, itis not possible to verify Regd. Office: ICICI Bank Towers, h ted for th der of thei bership rights of the NCDEX/NCCL
Email ID ; purchase@nddbdairyservices.com submilting resclution plans in the matter of Green Soul Ergonomics Private Limited was| | its contents. The Indian 5 Eﬂdndrgi Khtiqﬁﬂ Ecr_m {;EE'El ave requested for the surrender of their membership rights of the _ :
published in the Fimancial Express and Navakal on 09.05.2024 in terms of pravision of| | Express (P) Limited cannot SNCHL JE LT - SEBI Name of | Dateof | Members |  Claim
INVITATION FOR BID (IFB), Section 25(2)(h) of Insolvency and Bankruptcy Code, 2016. be held responsible for such Shifting of Branch No.| TMID |Registration the surrender | ~°gthl the date of
LOCAL COMPETITIVE BIDDING (LCE) Last date of receipt of EQls from the Prospective Resolution Applicants is further extended gontents_, norfe%r any |OSS; 0; Motice iz hereby given that Number Member | application | Address | notification
; Hll6:00 P.M. IST of 5th of July 2024, amage incurredas aresulto ICICI Homea Finonce Company 401/405-Dalamal
IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service The updated Form G and ;""Di.ZEEE Document have baen uploaded on the Company transa(l:tio-nswith (.;onj]panies, Limited has decided to shift the Focus:hares Hc;]litei\ﬁ)tﬁzlglgor,
NDDB Dairy Service would like to invite Bid from eligible bidders for | | wabsite [htps:www.greansoul online’]. The updated Form G shall also ba published on agsorct.la}tlor_ws.tor individuals H;ﬁg?g Lﬂ-ﬂgt{ﬁ?tgt i:.?:ggg ﬂﬂa?.& 1| 770 |IN20001853 o es | OTMA amnaia 2 Months
hiring an agency to engage required manpower (staffing services) all | | the IBBI website. ir ;ibllfclggcl;lssc\z V\t'rs]ga'fep;g:z lane, Dwaraka Nagar, private Limitedy Narimén Port,
over India for NDDB Dairy Services with estimate cost of Rs.09 Crore. | | Forany clarffication o furthes infarmation, kindly write to green. soul@resobvegroup.co.in recommend that readers Visakhapatnam, A.P. 530016 Mumbal - 400021
ivalian For:Blas 1 ERy 16 bemaipdiisied 1 our wep Baie. Vizhal Ghisulal .JE:::; make necessary inquiries Eflstiln:fsssu't'ﬁfuereﬁcnlzl:smgﬁjl:'lf Pf haro Ratl Hﬁk thi
: . . . : C dit atlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Decmad Rasohilion Profossiona| | 270" stenFjlng a.n); monies address is ICICI Home Finance 2 | 332 | INZ0ooosaa31| M PRI | 01-Mar-24 Indore 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn. No: 18BI/IPA-001/1PP00419/2017 2018/10742 | AFAValid till:11.12.2024 | | O Snetind. Mo any Company Limited, D. No: 47- Limited (MP)-452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registered Address: D-1902, Paim Beach Residency. Amey CHS Lid..| | 57070 . 3-22, Ground Floor, 5th Lane,
B R nddbda ol e e e Plot Mo, 24-29, Secior 4, Nerul West, Navi Mumbai, Maharashtra, 400708 | | ©F otherwise acting on an Dwaraka Nagar, General public is requested to take note of the surrender of the above member(s)
andebiers Al kadad f ; Date: 26/06/2024 Registered Emall: vishal@resoivegroup.coin | | @dvertisement in - any Visakhopatnam AP - 530016 | 1 14 not to trade/clear with the said member(s) in future.

ASHIANA HOUSING LTD.
CIM: LT0O109WEB1986PLCO40E64
Regd. Off. ; 5F, Everest, 46/C, Chowringhee Road, Kolkata = 700 071
Head Off. : Unit Mo_ 4 & 5. lllrd Floor, Southern Park, Plot Mo, D-2
Saket District Cenfire, Maw Dealhi 110017
Website: www,.ashianahousing.com
Email: imvestorrelations@ashianahousing.com

PUBLIC NOTICE
This is to inform to all conearmed that the company has recaived request along

ITYA BIR

CENTURY TEXTILES AND INDUSTRIES LIMITED

Registered Office: Century Bhavan, Dr. Annie Besant Road, Worli, Mumbai - 400 030, Phone: +51-022-24957000
Fa: +91-22-243008497, +91-22-24361980 = wenw.cenfurviextind.com = Emall; cfil. secretarny@adityabirla.com
CIN: L17120MH189TPLCOOO163

L CENTURY |
NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

\

Sept, 2024,

*Existing branch will cease to
operate aofter com
specified notice period as per
regulatory norms..

For ICIC] Home Finonce Co. Ltd

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no
claim against the aforesaid member(s) and that all claims against the member(s)
shall be deemed to be waived off. Adjudication of the claim shall be at the sole
discretion of the Exchange and/or upon the regulatory directives, if any.

etion of

Priyanka Shetty
Company Secretary )

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

wilh necassary indamnity bond and affidavil from shareholdars) of the company = KaniurM W) M i 4 7 il ati _
to issue duplicate share certificate in fieu of the lost share certificate, details Annual General Meeting: anjurifarg (W), Mumbai 400 078 or email at ig@ncdex.com
of which is given herein below MOTICE is hersby given that the 127" Annual General Meeting ('AGM') of the shareholders of the Company will be held on Mumbai {J' NCDEK
51, Naitii ot LF Share Disthictie No. Tuesday, 23" July, 2024 at 02:30 P.M. (IST) through two-way Video Conferencing ('VC')Other Audso-Visual Means ('OAVM') Date: 26.06.2024 Aty
Ne.| Regd. Shareholder No. Cﬂfgﬁuﬂﬂtﬂ No. Ehgfm provided by the National Securities Depository Limited { NSDL') in accordance with afl applicable provisions of the Companies Act,
L : : -3 i 2013 and Rules made thereunder and the Securities and Exchange Board of India ("SEBI') {Listing Obligations and Disclosure
.| Sanjesluniaaiso | o\ ot | sasersiaseson| 1750 | | Reauirements) Reguiations, 2015, read vith General Circular no. 09/2023 dated 25" September, 2023 abong wath otfer relevant : 3 HINDUJA HOUSING FINANCE LIMITED
KAITSE LEAIG) ' General Circulars issued by the Ministry of Corporate Affairs MCA') (hereinafier refarred to as “MCA Circutars') and Cirular issued by e Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-g00015.
= | Mirmal Kumar Jan | 00022501 471 936751928500 | 1.750 SEBI dated 07" October, 2023 {'SEBI Circular’) to transact the businesses as set out in the Nofice of AGM dated 24” June, 2024, HOUSING FINANCE 2nd Floor, D-53M103, D4, Asha Kunj, Mahmoorgan] Road, Sigra, Varanasi-221010
Since the company is in the process of issuing duplicate share certificate, The Notice of the AGM and the integrated Annual Report for the financial year 2023-24 will be sent through ula:tmrl_lu mode only. RLM- Mr. Arian Kuenar Singh 9508011777, CLM- Mr, Vit Trived| - 3648723333, RRM- Mr, Pankaj Singh Chaudhary 7081828333, CRM - Mitesh Mishra 9555269296
any person wha has objection on such issus, may lodge his objection within 1o those members whose email addresses are registerad with the Company/Ragistrar and Share Transfer Agent viz, Link Intime India SYMBOLIC POSSESSION NOTICE
13 days from the date of appearance of this advertisement to the company Private Limited and Depositories. The requirement of sending physical copies of the Motice of the AGM and Annual Report has bean Whereas the undersigned being the Authorized Offcer of the HINDUJA HOUSING FINANCE LIMITED under Securiization 2nd
or its Registrar Mis. Beetal Financial & Computer Services Pt Lid.. Beetal | | gichensad pursuant to above sald MCA Circulars and SEBI Circular, The Notice of the AGM together with Explanatory Statement and : - - : : 2 :
House, 99, Madangir, Behind Local Shopping Centre, Near Dada Harsukh : _ _ g Reconslruction of Financial Assats and Enforcarment of Security InterestAct, 2002 (No. 3of 2002) and inexercse of powers confarrad undes
Dass Mandir, New Delhi-110 062. Integrated Annual repart will be uploaded on the website of the Company at www.centuryiextind.com and will also be available on the seclion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issved a demand notice was issued on the dates
For Ashiana Housing Ltd. wehsites of NSDL at www evoting,nsdl.com and Stock Exchanges at www.nseindia.com and www bseindia.com. Members can mentioned against sach account and stated hersinafter calling upon the barrowser {hereinater the borrower and guarantors are coliectvely
_ ) Sdi- attend the AGM through VC/OAVM facility enly. The detailed instructions for joining tha AGM are provided in the Notice of the AGM referred toas the “the Bormowers") to repay the amount within 60 days from the date of receipt of said nofice.
Place : New Delhi Nitin Sharma Members attending the meeting through VC/0AVM shall be counted for the purposes of quorum under Section 103 of the Companies The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has
Date : 25th June, 2024 {Company Secretary) Act 2013 taken possession of the property described herein below in exercise of powers confarmed on him under sub- section 4 of section 13 of Act
Book Closure & Dividend: read with rule B of the Security Interest Enforcement Rules, 2002 on this the dates mentioned against each account,
SHALIMAR WIRES INDUSTRIES LTD. . I . i N . The borroweriquarantor in pasticuiar and the public in general is hereby cautioned not to deal with the property and any dealings with the
CIN : L74140WB 1906PLC0E1521 The Board of Directors at its meeting held on 7° May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five only) per share of property will be subject fo the charge of the HINDUJA HOUSING FINANCE LIMITED for an amount and future interest at the contractusl
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 face value of Rs. 10¢- each for the yearended 317 March, 2024, rate on the aforesaid amount logather with incidental expenses, costs, charges, elc. therean. _ _
Tel : §1-33-2234930809/10, Fax ; 91-33-2211 6880 NOTICE is hereby given pursuant to Section 81 of the Companies Act, 2013, that the Register of Members and Share Transfer Books The borrower's attention is invited to provisions of sub-sechon (8) of section 13 ofthe. Act, inrespect of fime available, o redeem ihe secured
email ID : secretanal@shalmarwires.com ofthe Company will remain chosed from Friday, 127 July, 2024 to Tuesday, 23" July, 2024 (both days inclusive) for the purpose assels :
website : www.shalimandres.com of payment of dividend. The payment of dividend on equity shares for the year ended 31" March, 2024, if declared, at the aforesaid | | 3¢ Name of Borrowers| Demand Notice Date | _ Amaunt Dataile of Immavable Property
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be matde to those members holding shares in physical form whose names stand on the Company's Register of Members | N9 Guarantors Date of Possession | Outstanding
Mofice is hereby given that the 28th Annugl General Mesting (AGM) of the Members of the| | on Tuesday, 23" July, 2024. In respect of shares held in electronic form, the dividend will be paid on the basis of beneficial 1 Application No. 20-11-2023 | 7 28,67 448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
E—:ﬂ'ﬁ.’-al‘l!.l will be held on Friday, the 28th July, 2024 at 11.00 P.!.'I 1hmu§|h Video {::::ﬂfErEn{ing ownership data fo be furnished by Mational Securities Depasitory Limited (NSDL) and Central Depesitory Services findia) Limited I._.IP.'I-'.'.N EWS[-‘A-DDDDDICIE:E 22.06-2024 as on 06-10-2023 Mugal%arai. Digtt. . Chandauli, area
(VC)  Dther Audio Visual heans [DAVM) In compliance with 2l the appscable provisions of W | 1-engy vy ccordingly, the dividend will be paid to the shareholders hoiding shares in electronic format the close of Thursday, the 11° Mr. Priyaranjan Kumar Tiwari & M. plus interest | Measuring 2040 sq.ft. ie.190 sq.mir. Khata
Companies Act, 2013 ('the Act’) and the Rules made thereunder read with General Circular No July. 2024 Kamlawati Devi, both at: Jeevanpur| SYMBOLIC thareon no, Arazi no, 111mi, Sub-Registry + District
1412020 datad Aprd IZLE._EIZL'E‘I]. Circular No; 1712020 dated Aprd 13, 2020, Circular No, 202020 uly, 3 Sadalpura Ghandfﬂm Jeevanpur Chandauli Area admeasuring 2040 sq.ft. L.e.
dated May 03, 2020, Circular No. 022021 dated January 13, 2021 and subsaquent cireiars| | Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Notes Sadalpura, Near Jeevanpur Sadalpura 190 sq.mitr., Bounded as: East-Land of Ramy,
msued in this regard from time to fime, 1he latest being 32023 dated September 25, 2023 | 44 tha Notice of the 127 AGM Semiuban. Vs p ' West-Kachcha Rasta B feel wide, North-Road
'MCA Circulars’) issued by the Ministry of Carparate Affairs (MCA). G ! emiurban, Varanasi, Utlar Fradesh, V3 feetwide. Sauth. Land ot Aratl Varma
The fotice of AGM along with the Annual Report for the financial year snded 315t March, 2024| | Registralion of e-mail addresses: India - 232120 : '
wil be sent only by emal 1o all those Members, whose email addresses are regisiened with the | | Those members, who are holding shares in phwsical form and have not updated thelr amall Ids with the Comgany, are requestad to 2 Application No. 25-09-2023 | T 23,04,271/- | SM. Plot No-M.265, H!;auta - _Hhahg_aﬂ-;i
Company or the Deposdory Particpants) and wil be smultanecusly avalabie on the website of | | yipdate the same by submitting a duly filled and signed Form ISR-1 along with self-attested copy of the PAN Card, and seli-attested UPIVNSICNDLIADODDDN04E & 99-06-2024 |250n 13-09-2023| Pattl,Lehara Tahasil Chakiya Dist.
tha I:un'_lpan}' al www.shalimarwires.com and stock exchanges viz, BEE Limited at copy of any document (ag.- Aadhaar Card, Driving License, Voter kdentity Card, Passport) in support of the aderess of tha member, to LB NSICHNDLADN00G0ET plus interest | Chandauli.Khata No-471Plot No-Sm plot
wharw bsgindia. com where the shares of the Company are listed. The Notice of AGM will also be ; : e G - : . i Raiesh Kumar Pandavy (Bomower SYMBOLIC no.m.265,5ub Ragistry + Dist-Chandaull,
: : : - bt . L Link Intime India Private Limited at C-101, 247 park, L B.S. Marg, Vikhrofi (West), Mumbai-400 083 j& ¥ | ] thereon gisly
avaiable on the website of Mational Securifies Deposilory Limited (NSDL) af wasw evoiing nsdl.com _ e = ' _ | : : ; i Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205q
The Company is providing remiote e-voting facility [remate e-voting) to all #s Mambers hoiding iI'-'Ierr_ﬂ:-Efﬁ hokding shares indematerialissd mode are requestad 10 register/update their email addresses with the relevant Deposilony both at: Vil-Saringpur. Post Dhunnu Mir As for Gift Deed, Bounded as- East-
shares as on the cut-of date, 19t July, 2024 o casl thess volas on all 1hg_Hesnh4:ms salout Participant (DP). éﬁéi'—lé'tl-ﬁara Chakiya Chandaul U.F'.I House of Sharada Devi.. West- Land of
7 the: Nofice of the AGM. The Lompany [5 aiso providing e-yoting facillty during Ine AGM )| paa e of registering KYC including bank details for receiving dividend: Chandaull, SBI Bank Shahabganj, Rural Jagdhari Yadav & others, Norh-Leva [Bya
{"a-voling'), Detailed Procedure for remode e-vabing/e-voiing during the AGM through VDAL . ; Road South-Land of Sarita Panday And
s bean provided in the Molice of AGAL which wik be sent o you shorlly. Members are reguested| | SEBI vide its Master circular dated 7" May, 2024, has mandated that, with effect from 1 April, 2024, dividend to security holders who Varanasi U.P. India-232118 (i Pandey L
o follow the instructions given in the Notice of the AGM fo access the websde of Nationad] | are holding securities in physical form shall be paid only through electronic mode. Such payment shall be made only after the
Sacunties eposiory Liniied (NSOL) at www.evoting.nsdtcom _ shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & speciman 3 Application No. 20-11-2023 | ¥ 39,12,203/- | Mauza-Mahmoodpur, Pargana Mawal,
Membars halding shares in physical made who have not yet regsterediupdated their emas| 1 gignature ('KYC') and choice of Nomination. As per the aforesaid SEBI Circulas, members holding securities in physical form may note LRI VRARANID.HITI & XD Wbt Bl il i
addressas with the CompanyDeposilory tan obiain Netice of the 2Bth AGM, Annual Repart| | a0 a0 ftyre dividend payable against their shareholding would be withheld if their KYC and choice of Nomination are not updated COICPC/CPOFIADOOD00S5 plusiinterest | Housd no. 235 (ONd no. 363H) cansiructed
andror login details for joinéng the Z8ih AGM through VCOAVM facility incheding e-wofing by with the RTA | Ramesh Singh & Mrs. Raj Kumari SYMBOLIC thareon over S.M. Plot no. Min.271,Sub-Registry +
Eer'a:_l:ng scannad capy of the fallowing dotuments by email lo the Camgany ar Comgany's _ _ Devi, both at: 23 B, Mahmudpur, District-Varanasl, Area admeasuring-1800
Reqistrar and Share Transfer Agent at mdgidcdyaheo.com Mambers holding shares in physical form are reguested to submit their PAN, KYC and Nomination details by sanding duly filled and Mugalsarai, Chandauli Up, Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
a)  Asigned request letter mentioning your name. fallo nurber and complete address. si rms viz. I5R-1, ISR-2, ISR-3 or 5H-13, as applicable. to me India Private Limite -101, 247 park, - Marg, Near Mahmodpur Market, Semiurban Bounded as: Easi-Houss of Ajay Humar
i fisli wpl okl igned Fo iz. ISR-1, ISR-2, ISR-3 or 5H-13 plicable, to Link Intime ndia Pri Limited at C-101, 247 park, LB.S. Ma : :
b) Self-attested scanned copy of the PAN Card and Vikhroll (West), Murnbai - 400 083 or by emall from their reqisterad emall id to r helpdeskelinkintime. co.in. \aranasi. Utiar Pradesh India - 232104 Sinha., West-Housa of Salik Ram
c) Self-atiested scanned copy of any document {such as AADHAR card, Dnving Licence. | | Mambers holding shares in dematerialised mode are requested to update thelr complete bank details with their Depository Tiwari, Norih-Play Ground Satgure Public
Elechon identity Card, Passport) in suppor of the address of tha Member as ragistered Participants Schonl,, South-10 11, wide Rasta THA House of
W R Soianh. To avold I:lEI:a:.r in recenving dividend, members are requasted to update their bank details with their Depository Pasticipants, in case e
Mermbars holding shares in physical mode who hava nol registarsd their amail address with el Bpldsrinabic L, ; ' : o . T
b Do . i shair PAM ﬁn : it 1h the shares are held in dematerialised mode and with Link Intime India Private Limited, in case the shares are held in physical mode. 4 Application No. 17-07-2023 | ¥ 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
the Company are requested o update their PAN, KYC, Nomination delsds, by submifling the ;
: i var That i i ; UPANECHNDL/ANDEO00043 & as on 13-07-2023| Keramagraur, Tahsil Chakiya, District
o e e ol L ol R Cocracrotnomes | 22062024 | Co i 1 5 i
;M. B . 1, - H | : - ! = : .I .l ; I. '
Wehsite 'w.v.t'n'-:lpl.Jin Thie Comgany will provide its shareholders facility of remote e-voling through electronic voting services arranged by NSDL. Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 217, Sub-registry + District - Chakiya,
a)  FormSR-1 - Request for Registaring PANIKYE, Bank detals or changesiipdation thersaf. | | Vofing shall also be made avaitable to the shareholders participating in the AGM and who have not cast their votes through remote (Borrower}, Mr. Niraj Jayasawal (Co- District Chandaull.area ﬁ-ﬂﬁiﬂ_ﬂﬁuflﬂg .
2R - ; f e-voting. Details reparding the same will be provided in the Notice of the AGM and will also be made available on the Company's Borrower) & Mr. Dhiraj Jaiswal (Co- 0.038 Hectare, Bounded as: MNorth -
bl Fomm ISR-2 ; Confirmation of Signature of Shareholders by the Banker, osita v : Borrower), All at: Dadara Baburi Chakmarg 10 Feet Wide, South - Remalning
¢i  Form ISR-3 ; Declaration 1o opt-put of Momination website viz. Www.caniuryiextind.com. A2 7 L Land 04 Vendar Ch 1|-,"i:: d. East - Pakki
d) Form SH-13 : Nomination Farm. This notice is being isswed for the information and benefit of all the Members of the Company and in compliance with the applicable gﬂagdf’ﬂ"' Chand::Jﬁ.l FJH:"'"]E'”_ Sﬁa;h Sadak T,:F,: aﬁ:ar .'?II:';'S'I . -?If:hhar: 10 lfee;
8] Fomm SH-14 - Change in Nominatian, circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India, F'r:dea: Eﬁ;rf;ﬁz ::rz /i Wide '
fi  Form SH-14 and ISR-1 : Cancallation of Nomination, By Order of the Board, : T
The above forms can be downloaded from the website of the RTA at www.mdpl.in y 3 5 Application No. 28-12-2023 | * 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
Members ane requested to carefully read all the Notes sat cutin the Notica of the AGM inclisding Atul K. Kedia UPIKNP/VRSIIADD0000252 27.06-2024 | =" 19-10-2023 | Tahsil Chakiya, Dist Chandauli Khata Ne-
mstructions for attending the AGM, manner of casting vote through remote s-wating'voting during Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 49,5M plot No-1455ub registry+Dist-
the AGM. Fiease write 1o the Regisirar'Secrelarial Depariment of the Comgany for any assistance. | | noye oem oo apoa & Company Secretary Kusum devi, All at: Vil-Naudiha, Post-| SYMBOLIC thereon Chakiya Chandaull, Area Admeasuring-2
For Shalimar Wires Indusfries Lid, - . Tiyara, Dist-Chandawh, Chandaull, Mear Biswa 10 dhoor, Bounded as: East- 12 feet Tar
Sdl- Prmary School Maudiha, Semiurban, Road, West-Vacan! Plotof other, North- House
;I:m :Eg{ua_llhata == ; 5.K. Kejriwal Yaranasl, UP, India 232118 of Laita Gupta, South - House of Maniu
te : 26th June, 2024 ompany Secfatary . : :
sl J financialex p.epapr.in Dated ; 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
Designated Stock Exchange viz. NSE and has authonzed the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
allotment advices and/or notices will be forwarded to the email 1d's and address of the Applicants as registered with the depositories / as filled in the
application form on or before June 25, 2024, Further, the instructions to Self-Cerfified Syndicate Banks for unblocking the amount will process on or prior fo
June 25, 2024, In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated to
successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
Company is taking steps to get the Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.

Mote: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024

NOTICE TO THE INVESTORS
Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
i. The amount mentioned under “Gross proceeds of the Fresh Issue” should be read as *Bs. 2 856.00 Lakhs™.
ii. The amount mentioned under "Estimated Offer related expenses in refation to the fresh issue™ should be read as "Rs. 506.00 Lakhs™.
Kindly note the above information shall get modified in all relevant places inthe Prospectus and accordingly their references in all the places in the Prospectus

INVESTORS PLEASE NOTE

The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited at
www higshareonling.com. All future correspondence in this regard may kindly be addressed to the Registrar to the Issue quoting full name of the First/ Sole
applicants, serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and

56-2, 6th Floor, Pinnacle Business Park, Nextto Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India

Email: ipo@bigshareonline.com; Investor grievance email: investar@hbigshareonline.com

For Durlax Top Surface Limited

On behalf of the Board of Directors
Sd/-

Shravan Suthar

Managing Director

DIN: 02985316

THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR

Durlax Top Surface Limited is proposing, subject to market conditions, public |ssue of its Equity Shares and had filed the Prospectus with the Registrar of
Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Running Lead Manager at
www.expertglobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durlax.com; Investors should note that investment
in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled “Risk Factors”
beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the LIS Securities
Act (the "Securities Act”) or any state securities law in United States and may not be |ssued or sold within the United States or to, or for the account or benefit
of, "U0.5. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the

Sr No. of No. of %to | Total No.of | % to |Proportionate Allocation per Ratio of | Mumberof | % to |Tolal No. off % lo |Surplus
No Shares | Applications| lotal | Equity Shares| fotal Shares Applicant allottees fo| successiul| total | shares | fotal /
Applied | recelved applied in this available Before Atter | applicants | applicants allocated/ Deficite
for Category rounding | rounding (atter alloted
off off rounding)
] GEG000 1 208 66000 0.62 14055 14065 14000 1 1 1 £.08 14000 (.62 -5
7 734000 1 2.08 734000 .69 15491 15491 | 16000 1 1 1 2.8 16000 | 0.71 809
) 736000 K] 6,29 2208000 2.07 46598 | 1553267 14000 1 1 | 6.25 42000 1.87 | -4598
0.00 004 2000 2| 8 0.00 4000 | 0.18[ 4000 | | (*Prospectus”) filed with Registrar of Companies, Mumbai.
9 844000 1 208 844000 (.79 17812 17812{ 18000 1 1 1 .08 18000 (1.8 188
10 82000 1 208 BE2000 0.83 18614 18614 | 18000 1 1 1 .08 18000 0.80]| -614
11 920000 1 2.08 S20000 (.86 19416 189416| 20000 1 1 1 2.08 20000 0.89 584
12 11030000 1| 208 1030000 | 087 21737 21737 | 22000 1 3 1| 208 22000 | 08B 263
13 1100000 1 2.08 1100000 1.03 23215 23215 22000 1 1 1 2.08 22000 0.98] -1215
14 1308000 1 208 1308000 1.23 204 2604 28000 1 1 1 2.08 28000 1.24 386
15 |1396000 1 208 1396000 | 1.31 39462 29462 | 30000 1 1 1] 208 3o000 | 133 538
16 | 1414000 1 208 1414000 | 133 00841 20842] 30000 | 1] 1 1| 208 aooon | 133| 159 | Standupdated.
17 1470000 5 10.42| 7350000 | 6.89| 155117 | 310234 20000 1 1 5| 10.42] 150000 | 6.66| -5117
0.00 0.00 2000 2] 5 0.00 4000 | 0718|4000
18 1522000 1 208 1522000 | 1.43 32121 32121 32000 1 1 1| 208 32000 142 -121
19 (1660000 3 6.25| 4980000 | 4.67| 105100 | 35033.33| 34000 1 1 3| 625 102000 | 4.53| -3100
0.00 0.00 2000 0.00 2000 | 0.0 2000 : . ; :
B0 | 7662000 E | T042| &0000 | 779 155377 | o50754| 34000 | 1| 1 5[ 7042 70000 | 755] 5377 | Pavmentdetails atthe address of the Registrar given below:
0.00 0.00 2000 3 ) 0.00 6000 0.27 | 6000
21 1764000 1 2.08| 1764000 | 1.65]  a72e8 arzes| 3s000 | 1] 1| 208 3soon | 169 vi2| | BIGSHARE SERVICES PRIVATE LIMITED
22 2060000 1 2.08 2060000 1.93 43475 43475 44000 1 1 1 2.08 44000 | 1.95 525
23 2648000 s 417 5296000 4 96 111763 56884 | 56000 1 1 2 417 112000 497 232 ; « ; : i
24 4248000 1 2.08 4248000 3.98 Ha651 89651 40000 1 1 i 2.08 80000 4.04 349 Telephone: 022-6263 8200; Facsimile: 022-6263 8293
25 4852000 1 2.08 4852000 4.55 102398 102398 102000 1 1 1 208 102000 453 -398
26 |5100000 7 4.17| 10200000 | 956 215264 | 107632] 108000 | 1] 1 2 | 417 216000 | 9.59] 7ap | | ContactPerson: Mr. Vinayak Morble
27 S108000 f 16.67 40864000 | 38.30 862407 |107800.88 ] 106000 1 1 8 | 16.87| 848000 | 37.66|-14407 | | Website: www.h'rg shareonline.com
TOTAL 48  [100.00 | 106708000 |100.00) 2252000 48 | 100.00( 2252000 100.00 0| | SEBI Registration Number: INROO0001 385
Category | FIS/BANKS MF'S | IC'S NBFC'S | AIF FPC Others Total CIN: U99999MH1994PTCO76534
| QIB ] - [ 34000 926000 j 492000 8,00,000 - 22.52,000
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5.92.000 Equity
Shares to 02 Anchor Investors at Anchor Investor Ofter Price of T 68/- per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise
details of the Basis of Allofment are as under:
| Category FIS/BANKS MFS IC'S NBFC'S AlF FPC Others Total
| Anchor i : - - 5,92,000 i 5,92,000 Date: June 25, 2024
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of = 68/- per Place: Mumbai
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00times i.e. for 3,00,000 Equity Shares the total number
of shares allofied in this category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under:
No. of Shares Applied | No. of Applications| %to total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied inthis Category allocated/ allotted ofshares |/Deficile
per Applicant allotted
(Before and After
. | Rounding Off) | .
' 3,00,000 1 100.00 3,00,000 100.00 3.00,000 111 3,00,000 0
 Total 1 1 100.00 arﬂujmu 100.00 3,00,000 0 | registration requirements of the Securities Act of 1933,

NDDB DAIRY SERVICES

NDDB House, Safdarjung Enclave, New Delhi,
Southwest Delhi, Delhi-110029

Mabile No: +91-0033369253

Email 1D ; purchased@nddbdairyservices.com

-

INVITATION FOR BID (IFB),
LOCAL COMPETITIVE BIDDING (LCB)

IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service

NDDB Dairy Service would like to invite Bid from eligible bidders for
hiring an agency to engage required manpower (staffing services) all
over India for NDDB Dairy Services with estimate cost of Hs.09 Crore.
Invitation For Bids (IFB} is being published in our web page.

Eligible Bidders are requested to visit the NDS website to download
the tender document. Eligible bidders may submit their bids on or
before 15:00 hrs. on 17.07.2024. For any details, visit NDD8 Dairy
Servicas waebsite i.e. https://www.nddbdairyservices.com or contact
at the above address.

GREEN SOUL ERGONOMICS PRIVATE LIMITED

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

Mobice for inifing Expression of Interest (Eol] from Prospective Resolubion Applicants for
submilting resolulion plans in the matler of Green Soul Ergonomics Private Limited was
published in the Financia! Express and Mavakal on 09.06.2024 in terms of provision of
Sachion 25{2)h) of Insolvency and Bankruptcy Code, 2016.

Last dale of receipl of ECHs irom the Prospective Resoluiion Applicants is further extended
il 6:00 P.M. IST of 5th of July 2024,

The updated Form G and Process Document have been uploaded on the Company
wabsita [htpswww.greansoul.online]. The updated Form G shall also be published on
the |IBBIwebsite.

Far any clarfication or ferther infarmation, kindly write o grean.souli@resolvegroup, co.in

Sdi-

Vishal Ghisulal Jain

Desmed Resolulion Profassionsal

IBBI Regn. No: IBBIAIPA-DD1/IPPOO4 1912017 2018/10742 | AFA Valid till: 11.12.2024

Registered Address: D-1902, Palm Beach Residency, Armey CHS Lid.,

Plat Mo, 24-29, Sector 4, Nerul West, Mavi Mumbai, Maharashtra, 400706

Date: 26M06/2024 Registered Email: vishal@resolvegroup.coin

Place: Navi Mumbai Process Specific Emall ID: green souli@resolvegroup.coin

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Regd. Office: ICICI Bunk Towers,

PUBLICNOTICE

Notice is hereby given that the following members of the National Commodity and
Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)
have requested for the surrender of their membership rights of the NCDEX/NCCL.

ﬂlﬂlﬂl Home Finance

Bandra-Kuria Camplex,

ASHIANA HOUSING LTD.
CIM: LY0O109WEB1986PLCO40864
Regd. Off. ; 5F, Everest, 46/C, Chowringhee Road, Kolkata = 700 071
Head Off. : Unit No_ 4 & 5_[lled Floar, Sautharn Park, Plat Mo, D-2
Saket District Cenftre, Mew Dsalhi 110017
Website: www.ashianahousing.com
Email: investorrelations @ashianahousing.com

PUBLIC NOTICE

This is to inform toall concamed thal the company has recalved request along
wilh necassary indemnity bond and affidavit from shareholdars) of the company
to issue duplicate share certificate in fieu of the lost share cerificate, details
of which is given herein below:

Bondra (E), Mumbai 400051 " SEBI Name of Date of c""?i“be”ﬁ- Per?gziwom
Sh"ﬂﬂg of Branch No.| TMID [ Registration the surrender od::(f: the date of
Notice is hereby given that Number Member | application | Address notification
ICICI Home Finance Company 401/405-Dalamal
Limited hos decided to shift the Focus Shares House, 4th Floor,
& Plot No: 206,
branch located at Ground floar, 1| 770 |INzooo188331) o S 07-Mar-24 Jamnalal 2 Months
47-9-14, Ganta Arcade, 3rd b oato Limttedl Bajaj Marg,
lane, Dwaraka Nagar, M”"‘"{?‘?‘”fgggé1
Visakhopatnom, A.P. 530016 e
as a result of recalibration of Agro H-6,
business. The new branch Commodity Ratiam Kothi,
addressis ICICI Home Finance 2| 332 |INZ0000B4AZN o i 01-Mar-24 Indore 2 Months
Company Limited, D, No: 47- Limited (M.P)-452001
3-22. Ground Floor, 5th Lane,

Dwaraka Nagar,
Visakhapatnam AP - 530016
which will be effective from
Sept, 2024,

General public is requested to take note of the surrender of the above member(s)
and not to trade/clear with the said member(s) in future.

The registered constituent (s) of the aforesaid member(s) who have undertaken

Share | C Mo
r?:r' RegdH;Ea&r:hfuider Ir:z: Certificate ﬂmrll“uﬂm %
' : * Mo. v Shares
1. | Sanjee Lunia (alzo
krcwn as Sanjeay Qo1 18ED 2308 4I2EFH1-4328500 | 1,750
Fumar Lunia)
2. | Mirmal Kumar Jain | Q002250 471 BIETS51-938500 1.750

Since the company 5 in the process of issuing duplicale share cartificate,

any person wha has ohjection on such issua, may lodge his objection within

15 days from the date of appearance of this advertisement fo the company

or its Registrar Mis. Beetal Financial & Computer Services Pyt Lid., Beetal

House, 93, Madangir, Behind Local Shopping Centre, Near Dada Harsukh
Dass Mandir, New Delhi-110 062.

For Ashiana Housing Lid,

Sd/-

Mitin Sharma

(Company Secretary)

Flace ' Mew Dalhi
Data @ 25th June, 2024

SHALIMAR WIRES INDUSTRIES LTD.
CIN : L7 140WB 1906PLCIE1521
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013
Tel : 91-33-22349308/08/10, Fax : 91-33-2211 6880
email ID ; secretanali@shalmarwires. com
website ; www shalimardires. com

NOTICE OF 28th ANNUAL GENERAL MEETING
Mofices is hereby given that the 28th Annusl General Mesling (AGM) of the Members of ihe
Company will be held on Friday, the 28th July, 2024 at 11.00 aM thraugh Video Conferancing
(W) Oiber Audio Vistal Means (C8WM) in compliance with all the appicable provigions of the
Companiag Act, 2013 ('the Act’) and the Rules made thereunder read with General Circutar No
142020 dated Apnl {48, 20040, Circulas Mo 1702020 dated aprd 13, 2020, Circular Mo, 202020
dated May 05, 2020, Circular No_ 0272021 dated January 13, 2021 and subsequent circusars
izsued inthis regard from fime to fime, the latest being 32023 dated September 25, 2023
"MCA Crculars’) issusd by the Ministry of Carporate Affairs (MCA),
The Motice of AGM along with the Annual Repor for the financal year ended 3151 March, 2024
wil ba sent only by emall to-all those Members, whose emall addresses are registenad with The
Company or the Depossory Participands) and will be simultaneously availabie on the wabsite of
the Company al www.shalimarwires.com and stack exchanges wiz. BSE Limiled at
wharw bsgindia.com where the shanes of the Company are listed. The Notice of AGM will also be
avaiable on the weabsite of National Securifies Depasiony Limited (NSDL) a1 www, evoling nsdl com
The Company is providing remote e-voling facilty {remole e-voling’) bo all #s Members holding
shares as on the cul-off date, 19t July, 2024 b casl her voles on all ihe Resolitions sel out
7 the Motice of the AGM. The Company s also providing e-volting facility during the AGM
{"a-voling'), Detailed Procedure for remode e-vabng'e-voling dunng the AGM through VDAL
has bean provided in the MNolice of AGM, which will ba sent % you shorly. Members are requashsd
1o follow the instructions given in the Molice of the AGM fo access the websile of National
Securifies Depostory Limied (NSOL) at wenw evoling nsdl com
Members halding shares in physical mode who have not yel regesteradiupdated their emad
addresses with the Company/Depository can oblain Molice of the 281h AGM, Annual Regort
andiar lngin details for joineng the 285 AGM through VCIQAWM facility inclding e-woting by
sending scenned capy of Ihe following documents by email io the Comgany ar Camgany's
Reqistrar and Share Transfer Agant at mdpideEyvahoo. com

4]  Azgned request lether mentioning Your name, follo nurmber and comglete address.

Bl Self-attesied scanned copy of the PAN Card and

o) Self-atiested scanned oopy of any document (such as AADHAR carg, Daving Licence,

Electon identity Card, Passport) in suppor of the address of tha Member as ragistered
wilh the Company.

Members holding shares in physical moda who have nol registered their email address with
ihe Company are requested 1o updale their PAN, KYC, Nomination deisds, by submétting the
foBawing forms o M's. Maheshwan Datamatics Py, Lid. RTA of the Company al their addrass
al 23, RN Mukharjes Road, 5th Floor, Kolkata - 700 009, Email - mdpldc@Evahoo.com,
Website © www. mdplin

a] Form|SR-1 : Regquest for Registering PANEYC, Bank defails or changes/updation thereof

b) Fom ISR-2 ; Confirmation of Signature of Shanehoiders by the Banker,

gl Fomm ISR-3 ; Declaration fo opt-cut of Mominaticn

d]  Form 5H-13 : Mominaban Farm.

2] Form 8H-14 : Change in Nominatian,

fi  Form SH-14 and 1SR-3 : Cancellation of Nomination,
The above forms can te downkoaded from the website of the BTA at wwamdpl.in
Members are requested o carefully read all the Notes set outin the Motice of the AGM inclsding
mstruchons for aftending the AGM, manner of casiing vote through remole e-watingvoding during
the AGM. Flaasa wiile 1o the RegisirarSecralanal Depariment of tha Comgany for any assistancea.

For Shalimar Wires Indusiries Lid,

Sai-
Place | Kolkata 5 K. Kajrwal
Deate : 25th June, 2024 Company Secretary

ITYA BIR

CENTURY TEXTILES AND INDUSTRIES LIMITED

Registered Office: Century Bhavan, Dr. Annie Basant Road, Worli, Mumbai - 400 030, Phone: +91-022-24057000
Fax: +91-22-24308497, +91-22-24361380 = wenw.cenfurviextind.com = Ema#l; cfil. secretany@adityabirla.com
CIN: L17120MH189TPLCO0O163

L CENTuRY |
NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

Annual General Meeting:

NOTICE is hereby given that the 127" Annual General Meeting {'AGM') of the shareholders of the Company will be held on
Tuesday, 23" July, 2024 al 02:30 P.M. (IST) through two-way Video Conferencing (VG VOther Audsp-Visual Means (/0AVM')
prowided by the National Securities Depasitory Limited {'NSDL') in accordance with all applicable provisions of the Companies Act,
2013 and Rules made thereunder and the Securities and Exchange Board of India ("SEBI') {Listing Obligations and Disclosure
Requirements) Regulations, 2015, read with General Circular no. 09/2023 dated 25" September, 2023 atong with other relevant
General Circutars issued by the Ministry of Corporate Affairs ("MCA') (hereinaftar refarred to as "MCA Circutars ') and Circular issued by
SEB| dated 07" October, 2023 (*SEBI Circular’) to fransact the businesses as set out in the Notice of AGM dated 24”7 June, 2024,

The Notice of the AGM and the integrated Annual Report for the financial year 2023-24 will be sent through electronic mode only.
1o those members whose email addresses are registerad with the Company/Registrar and Share Transfer Agent viz. Link Intime India
Private Limited and Depositories. The requirement of sending physical copies of the Motice of the AGM and Annual Report has bean
dispensad pursuant to above said MCA Circulars and SEBI Circular, The Notice of the AGM logether with Explanatory Statement and
Integrated Annual report will be uploaded on the website of the Company at weew.centuryiexdind.com and will also be available on the
websites of NSDL at www.evoling nsdl.com and Stock Exchanges at www.nssindia.com and www besindia.com. Members can
attend the AGM through VC/OAYM facility only, The detailed instructions for jeining the AGM are provided in the Motice of the AGKM
Members altending the meeting through VG/08YM shall be counted for the purposes of guorum under Section 103 of the Companies
Act, 2013,

Book Closure & Dividend:

The Board of Directors at its meeting held on 7" May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five only) per share of
face value of Rs. 10/- each for the year ended 317 March, 2024,

MOTICE is hereby given pursuant fo Section 91 of the Companies Act, 2013, that the Register of Members and Shara Transfer Books
ofthe Company will remain closed from Friday, 12° July, 2024 to Tuesday, 23" July, 2024 {both days inclusive) for the purpose
of payment of dividend. The payment of dividend on equity shares for the year ended 31" March, 2024, it declared, at the aforesaid
meeting will be madea lo those members holding shares in physical form whose names stand on the Company's Reglster of Mambers
on Tuesday, 23" July, 2024. |n respect of shares held in electronic form, the dividend will be paid on the basis of beneficial
ownership data fo be furnished by Mational Securities Depository Limited {'MN30L) and Central Depository Services (India) Limited
{“COSL"). Accordingty, the dividend will be paid to the shareholders holding shares in edectronic form at the close of Thursday, the 117
July, 2024.

Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Notes
to the Notice of the 127" AGM

Registration of e-mail addresses:

Those members, who are holding shares in phwsical form and have not updated thelr emall ids with the Company, are requestad to
update the same by submitting a duly filled and signed Form ISE-1 along with self-attested copy of the PAN Card, and seli-attested
copy of any document (eq.; Asdhaar Card, Driving License, Voter identity Card, Passport) in support of the address of the member, to
Link Intime India Private Limited at C-101. 247 park. L.B.5. Marg, Vikhrodi (West), Mumbai-400 083.

Members hobding shares in dematerialised mode are requested o register/update their email addresses with the relevant Depository
Participant (DP.

Manner of registering KYC including hank details tor recelving dividend:

SEBI vide its Master circudar dated 7~ May, 2024, has mandated that, with effect from 1" April, 2024, dividend to security holders who
are holding securities in physical form shall be paid only through electrosic mode. Such payment shall be made only after the
shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & speciman
signature ('KYC') and choice of Nomination. As per the afaresaid SEBI Circukar, members hobding securities in physical form may note
that any future dividend payable against thelr shareholding would be withhald i their KYC and choice of Nomination are not updatad
with the RTA

Members holding shares in physical form are requested to submit thelr PAN, KYC and Bomination detaiks by sanding duly filked and
signed Forms viz. [5R-1, ISR-2, I3R-3 or 5H-13, as applicable, to Link Intime India Private Limited at C-101, 247 park, LB.5. Maryg,
Vikhroli (West), Mumbai - 400 083 or by emall from their registered email id o it helpdesk@linkintime. oo,

Members holding shares in dematerialised mode are reguested to update their complete bank defails with their Depository
Participants.

To avold delay in recenving dividend, membars are requasted to update thelr bank details with thair Dapository Participants, in case
the shares are hebd in dematerialized mode and with Link Intime India Private Limited, in case the shares are held in physical mode.

E-voting Information:

The Company will provide its shareholders facility of remate e-voting through electronic voling senaces arranged by NSOL. Electronic
voting shall also be made avaifable to the shareholders participating in the &GM and who have not cast thedr votes through remote
e-voting. Details regarding the same will be provided in the Motice of the AGM and will also be made available on the Company's
wabsite viz. woww.cenfurytextind.com,

This natice is being isswed for the information and benefit of all the Members of the Company and in compliance with the applicable
circulars of the Ministry of Corporate Affairs and the Secunties and Exchange Board of India,

By Order of the Board,

Atul K. Kedia

Place: Mumbai Sr. Vice President (Legal)

Date : 25" June, 2024 & Company Secretary

CHENNAI/KOCHI

financialexp.epapr.in

*Existing branch will cease to
operate after completion of

any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period

specified notice period as per from the date of this notification, failing which, it shall be presumed that there is no
regulatery norms.. claim against the aforesaid member(s) and that all claims against the member(s)
For ICIC]I Home Finance Co. Ltd. shall be deemed to be waived off. Adjudication of the claim shall be at the sole
Priyanka Shetty discretion of the Exchange and/or upon the regulatory directives, if any.
\ Company Secretary '}

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,
KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com

Mumbai
Date: 26.06.2024

> NCDEX

HINDUJA HOUSING FINANCE LIMITED

A
Hm Corporate Office: No. 167-163, Znd Floor, Anna Salal, Saidapet, Chennai-600015.
HOUSING FINANCE 2nd Floor, D-59/103, D-4, Asha Kunj, Mahmoorgan] Road, Sigra, Varanasi-221010

RLM- Mr. Arun Kunar Singh 9508011777, CLM- v, Vinit Trivedi - 642723888, RAN- Mr. Pankaj Singh Chaudbary TO81820333, CRM - Mitash Mishra 8555269206

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being ihe Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED undsr Securlization and
Reconstruction of Fnancial Assats and Enforcament of Security InterestAct, 2002 (No. 3of 2002) and in exarcese of powers confarrad under
seclion 13012] read with Rule 3 of the Security Inferest (Enforcement) Rules, 2002 issued a demand notice was issued on the dates
mentionad against each account and stated hereinafter calling upon the barrower (herginafter the borrower and quarantors are collectively
referred foas the "the Bomowers") to repay the amount within 60 days from the date of receipt of said nofice.
The borowers having failed to repay the amoen, notice is hereby given to the borrowers and the public in general that the undersigned has
iaken possession of the propery described harein balow in exercise of powers confarmed on him under sub- section € of section 13 of Act
read with rule B of the Security Interest Enforcement Rules, 2002 on this the dates mentioned against each account,
The barrowerguarantor in particular and the public in general is herety cautioned not todeal with ihe property and any dealings with the
property will be subject fo the charge of the HINDUJA HOUSING FINANCE LIMITED for an amount and future inferest at the contractusl
rate on the aforesaid amount togather with incidental axpensas, costs, charges, elc. tharaon.
The borrower's attention is invited to provisions of sub-sechion (3] of section 13 ofthe Act, inrespect of ime available, io redesm the secured
assele

Sr. Mame of Borrowers/ Demand Notice Date Amount
INa. fiiaraninte Dale of Possession | Outstanding Details of immovable Property
1 Application No. 20-11-2023 | ¥ 28,67,448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
UP/KNPAYRSIADDDOOT033 as on 06-10-2023| Mugalsarai, Distt. Chandauli, area
Mr. Priyaranjan Kumar Tiwari & Mr. 22-06-2024 plus interest measuring 2040 sq.1t. i.e.190 sg.mtr. Khata
Kamlawati Devi, both at: Jeevanpur] SYMBOLIC therean na, Arazi no. 111mi, Sub-Registry + District
Sadalpura Chandauli UP  Jeevanpur ChandauliArea admeasuring 2040 5q.fL. 1.8,
Sadalpura, Near Jeevanpur Sadalpura, 190 sg.mtr., Bounded as: East-Land of Ramy,
Semiurban, Varanasi, Ltar Pradesh, Wist-Kachcha Rasta B feal wide, North-Road
India- 232120 13 feetwide, South- Land of Arali Varma
2 Application No. 25-09-2023 | T 23,04,271/- | SM. Plot No-M.265, Mauza - sahabgan]
LIPVNSICNDLAGDDO0004S & 22.06-2024 as on 13-00-2023| Pattl Lehara Tahasil Chakiya Dist-
LIRNVNSICNDLADDDD000ET " plus interest Chandauli.Khata Mo-471,Plot Mo-Sm plot
Rajesh Kumar Panday (Borrower),| SYMBOLIC thereon ne.m.265,5ub Ragistry + Dist-Chandaull,
Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205q
both at: Vill-Saringpur, Post Dhunnu, Mir As for Gift Deed, Bounded as: Easi-
Shahabganj Chakiya Chandaull UP, House of Sharada Dew,. West- Land of
Chandaull, 5B Bank Shahabganj, Rural Jagdhari Yedav & others, Norih-Leva Iya
Varanasi U.P Indig-232118 Road,, South-Land of 3arfta Panday And
Urrm#a Fandey
3 Application No. 20-11-2023 | ¥ 39,12,203/- | Mauza-Mahmoodpur, Pargana Mawal,
UPKNPVRSIANOD000HMD & 22.06-2024 as on 06-10-2023 | Tehsil & Distt. Chandauli, 5.M. Plot No.-
CO/CPCICPOF/ADDDODDSSY i plus interest | House no. 238 {Old no. 363/1) constructed
Ramesh Singh & Mrs. Raj Kumari SYMBOLIC tharaon over 5.M. Plot no. Min.271,Sub-Registry +
Devi, both at: 23 B, Mahmudgpur, District-Varanasi, Area admeasuring-1800
Mugalsarai, Chandaul Up, Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
Mear Mahmudpur Market, Semiurban, Bounded as: Easl-House of Aay Kumar
Varanasi, Uttar Pradesh_ India - 232101 Sinha,, West-House of Salik Ram
Tiwan, North-Play  Ground Setgurs Public
School,, South-10 1t wide Rasta Ti& House of
=uman 2ingh and Vinod Kumar Pandey
4 Application No. 17-07-2023 | T 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
UPAMECNOLA000000£3 & 29.06-2024 as on 13-07-2023 | Keramagraur, Tahsil Chakiya, District
CO/CPCICPOF/ADDDODOGEZ e plus interest | Chandauli, Khata No. 19, 5.M. Plot No. M.
Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
{Borrower), Mr. Niraj Jayasawal (Co- District Chandauli.area Admeasuring -
Borrower) & Mr. Dhiraj Jaiswal {Co- 0.038 Hectare, Bounded as: Morth -
Borrower), All at: Dadara Baburi Chakmarg 10 Feel Wide, Soulh - Remaining
Chandouli, Chandouli, Praymesi Path Land O Vendor Chauihi Prasad. East - Pakki
Shala Indarpurva, Rural, Varanasi, Uttar Sadak Tla Nahar, West - Chakmarg 10 Feet
Pradesh, Ingia- 232102 Wide
5 Application Mo, 28-12-2023 | % 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
LIPIKNPARSIADDN000ZS2 29.06-2024 as on 19-10-2023 | Tahsil Chakiya, Dist Chandauli.Khata Mo-
Mangal Gupta, Mr. Manoj Gupa & i plus interest | 49,5M plot No-1455ub registry+Dist-
Kusum devi, All at; Vil-Naudiha, Post-|  SYMBOLIC thereon | Chakiya Chandaull, Area Admeasuring-2
Tivara, Dist-Chandaull, Chandauli, Near Biswa 10 dhoor, Bounded as: East= 12 fest Tar
Primary School Maudiha, Semiurban, Road, West-Vacant Plot of other, North- House
Varanasl, U.P India 232118 ofLalta Gupla, South - Houze of Maniu

Dated ; 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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Comlinue From Prewious Page...
ar No. of No. ol % to Total Mo. of | % 1o |Proportionale Allocation per Aatio of | Numberol| %to (Total No.of| % to |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allecation of Equity Shares as approved by the
Ho Shares | Applications| total | Equity Shares| lotal Shares Applicant allottees to| successiul| total | shares | folal f Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successiul applicants. The CAN-cum-
Applied | recelved applied in this available | Before After | applicants | applicants allocated/ Deficite | | allofment advices and/or notices will be forwarded fo the email id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding {after alloted application form on or before June 25, 2024. Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
aff off rounding) June 25, 2024, In case the same is nof received within two working days, investors may contact at the address given below. The Equity Shares allocated to
r successiul applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned, The
3 6EE000 1 208 GRE000 0.62 14055 14065 14000 i 1 1 208 14000 {62 -55 ] ; : , S ; ;
7 734000 1 208 734000 [ /G 15491 15491 16000 1 1 1 2 08 16000 0:71 509 Eﬂmpany 15 '[ﬂkll‘ll:_] steps toget the E[IUl[]" shares admitted for tradlﬂﬂ on the NSE EMERGE within three workin 0 '[IE'_'FS framthe date of the closure of the issue.
8 736000 6.25 2208000 2.07 46598 | 15532.67| 14000 1 1 3 6.25| 42000 | 1.87| -4598 | | Mote: All captalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
: —o oo 2000 | 2| 3] |—0.00[ 4000 |_0.18] 4000] | (*Prospectus”) filed with Registrar of Companies, Mumbai
g 544000 i 2.08 B44000 0.79 17812 17812 18000 1 1 1 208 18000 [0.80 168
10 Sa2000 1 208 B&2000 0.83 16614 18614 | 13000 1 1 1 2.8 18000 .40 514 i . ) : NOTICE TO THE IH“E.ETEBE -
11 920000 1 | 208 920000 0 8 19416 104161 20000 ] 1 1| 208 an0on 0 a9 A4 Investor shall note that the below information disclosed in Prospectus shall stand maodified in the manner indicated below:
12 1030000 1 2.08 1030000 .97 1737 H737| 22000 1 1 1 208 22000 | 098| 263 |i Theamountmentioned under”Gross proceeds of the Fresh Issue” should be read as “Rs. 2,856.00 Lakhs ™.
13 (1100000 L 08| 1100000 | 1.03 23213 23215) 22000 | 1/ 1 1| 208 7000 | 038 -1215 ) | Theamountmentioned under *Estimated Offer related expenses in relation to the fresh issue” should be read as "Rs. 506.00 Lakhs™.
14 1308000 1 2.08 1308000 153 27604 27604 | 23000 1 1 1 208 28000 1.24 3496 ] ; ! nt Y ] : = : ]
15 (1356000 : 508 1396000 | 1.1 30450 20462 30000 3 1 1 s08l 30000 | 133 5aa| | Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references in all the places in the Prospectus
16 [1414000 i 2.08] 1414000 | 1.33| 20841 29842| 30000 | 1| 1| 208 aoooo | 1a3| 159 | Standupdated.
17 1470000 ] 10.42 7350000 f.84 155117 31023.4| 30000 1 1 5 [ 1042( 150000 B.66| -5117 INVESTORS PLEASE NOTE
0.00 0.00 2000 2] 5 0.00] 4000 | 018] 4000 | The details of the allotment made would also be hosted on the website of the Registrar to the lssue, Bigshare Services Private Limited at
: g Egﬁﬁg ; ggg lgggggg -l—g‘; 13%}52; 5 .;;.E-f; g; iigg :: } ; Egg 1 ggggg 1 gg E}E:} www. bigshareonline.com. All future cormespondence in this regard may kindly be addressed to the Registrar to the Issue quating full name of the First/ Sole
0.00 000 ' 2000 1 3 000 2000 | 0.00 -EEHJD applicants, serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000] 5 | 1042] 8310000 | 7.70] 175377 | 350754] 34000 | 1| 1 5| T047] 170000 | 7.65] arr| | Peymentdatalis attheaddressofth Regisrargiven below:
0.00 0.04 2000 3 5 0.00 &000 0.27 | 6000
21 1764000 1 208 1764000 1.65 37228 37228 38000 1 1 1 2.08 38000 1.69 772 | | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 L 208| 2060000 | 133 43475 43475| 44000 01 1| 208 44000 | 195| 525] | S6-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
o Jswowl 7 | 4i7] s | oo i | e soio | [ 1] ¢l A0 40r]22] | faphone;022-62638200; Fcsiml: 22-6263820
26 5100000 2 4.17| 10200000 | 956 215764 | 107632] 108000 | 1] 2 | _417| 216000 | 959 7as | | ContactPerson: Mr. Vinayak Morble
97 |5108000 8 16,67 | 40864000 | 38.30| 862407 |107800.88| 106000 | 1] 1 8 | 16.67| 848000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48 100,00 | 106708000 |100.00| 2252000 48 | 100.00( 2252000 |100.00 ] SEBI Registration Number: INROO00D1385
Category FIS/BANKS MF'S IC'S NBFC'S AIF FPC Others Total CIN: U99999MH1994PTCO76534 o
QI : - - | 34000 | 926000 | 492000 8,00,000 : 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors at Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBIICDR Regulations. The category wise Sd/-
details of the Basis of Allotment are as under:
Calegory |  FIS/BANKS MFS | ICS | NBFC'S AIF FPC Others Total Shravan Suthar
Anchor . : = = = 5.92.000 : 5 92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of 768/~ per | Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE, The category was subscribed 1.00 imes i.e. for 3,00,000 Equity Shares the total number
of shares allofied inthis category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under. THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
Mo. of Shares Applied | No. of Applications| %to total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotied ofshares |/Deficite’ | Curlax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
ot Anblicast allolted Companies, Mumbai. The Prospectus is available on the website of SEB| at www.sebi.qgov.in, the website of the Book Running Lead Manager at
per Applic . www.expertglobal.in, website of the NSE at www.nseindia.com and website of I1ssuer Company at www.durax.com; Investors should note that investment
(Before and After in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled *Risk Factars”
Rounding O1f) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the US Securities
AR A T R AN Ny R e P TG YU -~ | Act (the "Securities Act™) or any state securities law in United States and may not be |ssued or sold within the United States or to, or for the account ar benefit
1 100. 100. : 11 00, : 5 syl : i . : : ?
AL : Lol S 000 LI B I Ll g of, "U.S. persons” (as defined in the Regulation S under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
| Total 1 100.00 4,00,000 100.00 4,00,000 0 ' | registration requirements of the Securities Act of 1933,
— NDDB DAIRY SERVICES GREEN SOUL ERCONOMICS PRIVATE LIMITED | "IMPORTANT" PUBLIC NOTICE PUBLIC NOTICE
o~ NDDB House, Safdarjung Enclave, Mew Dealhi, (UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS) ; ; ; _ — , , , ,
AR Sﬂulhwﬂsraelhi, D:Iﬁi-qaﬂﬂniﬂﬂ s T ' EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST Whilst care is taken prior to ﬂfﬂfﬂf Home Finance Notice is hereby given that the following members of the National Commodity and

acceptance of advertising Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

RIGHRE DH0; +8 1 -0k 203 Wotice for inaling E:pmsmn of Interest ':E':'l] from F'I";‘.-EFIEEII'-'E Resolution ﬁ.pplit:anl.ﬁ for copy, itis not possible to verify Regd. Office: ICICI Bank Towers, have requested for the surrender of their membership rights of the NCDEX/NCCL.
Email 1D : purchase{@nddbdairyservices.com submitting resofution pians in the matter of Green Soul Ergonomics Private Limited was its contents. The Indian g B%”drg'ﬂﬁrlagg!’“ﬂg’am :
pubished in the Financial Express and Mavakal on 09.06.2024 in ferms of provision of| | Express (P) Limited cannot il [ _]' - ; - - SEBI Name of | Date of c“"oﬁr'gge;ﬁ Per%g";:om
INVITATION FOR BID (IFB), Seation 25(2)(M) of Insolvency and Bankrupley Code. 2016 be held responsible for such Shifting of Branch No.| TMID |Registration | the | surrender | CGEtEON™ | % Cian lT0e
LOCAL COMPETITIVE BIDDING (LCB) Last date of receipt of EOIs from the Prospective Resolulion Applicants is furher extended | | contents, norforanylossor | | Natice is hereby given that Number | Member | application | Address | notification
: : ™ - till 6:00 P.M. IST of 5th of July 2024, damageincurred as aresult of ICICl Home Finance Company 401/405-Dalamal
IFB Refsrence No.: NDS:Pur:Dellil: 2024 25/02Manpowdr Service | | updatad Form G and Process Document hava been uploaded on the Company| | fransactions with companies, Limited has decided to shitt the Focus Shares oot 206,
' ible bi . : ¥ e = : associations or individuals branch located at Ground floor 1| 770 |iNzoootssszt| o & 07-Mar-24 Somnctal 2 Months
NDDE Dairy Service would like to invite Bid from eligible bidders for| | website [attps:(fwww greensoul onlined]. The updated Form G shall also be published on SN 47.9-14 G Ar=ada Srd Securities T
hiring an agency to engage required manpower (staffing services) all | | the IBBIwebsile, advertising in its newspapers la 2ol D wﬂﬂ”:‘; k urccrl~4 E' ﬂ:- Private Limited) Narman Pop,
over India for NDDB Dairy Servi ith estimate cost of Rs.08 C Forany clarificabion of further information, Kindly write to grean soul@resohagroup.co.in orPubiications. We thereforg Visakh AP. 530016 Mumbai - 400021
Invitation For Bids (IFB) is being published in our web page. Vishal Ghisu Ifl-‘lll'- make necessary inquiries EBEE_I l:sﬁl-l"[ ﬁtermr:'l%hhmhﬂ?:ﬂ'i ﬂl‘f Agro H,
o . . J Isha isdal Jain ; ; U Nes5. W ranc C dit Ratlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Deemad Resotulion Professional| [ ST sendingany monies || gdressis ICICI Home Finance | | | 2| 32 [N200008461| Zorge | OH4er24 | jnaors 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn, No: IB81/IPA-D01/IPPO041S/2017 2018110742 | AFA Valid till:11,12,2024 2 reeemeentlsv%ith ; d\?e rtisaer;’ Company Limited, D. No: 47- Limited (M.P) 452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registered Address: D-1902, Palm Beach Residency, Amey CHS Lid., swiagls " 3-22, Ground Floor, 5th Lane,
Sarvices website La. httos:lhwww.nddbdai Hwiéﬂs Soin of contact Plot MNo. 24-29, Seclor 4, Nerul West, Mavi Mumbai, Maharashtra, 400706 or otherwise acting on an Dwaraka Naoagar, General public is requested to take note of the surrender of the above member(s)
ok ; ¥ g Date: 26062024 Registered Email: vishal@resolvegrowp. co.in advertisement in  any Visokhopatnam AP - 530016 and not to trade/clear with the said member(s) in future.
at the above address. Place: Mavi Mumbal Process Specific Emall ID: green. souli@resolvegroup.co.in manner whatsoever. which will be effective from

ASHIANA HOUSING LTD.

CIMN: LY0109WE1986PLC 40864
Regd, Off, ; 5F, Everest, 46/C, Chowringhee Road, Kolkata — 700 071
Head Off. : Unit No. 4 & 5, lllrd Floor, Southern Park, Plot Mo, D=2

s CENTURY TEXTILES AND INDUSTRIES LIMITED

Reglstered Office: Century Bhavan, Dr, Annie Basant Road, Worll, Murmbal - 400 030. Phone: +91-022-24957000

Sept, 2024,

*Existing branch will cease to
operate after completion of
specified notice period as per
regulatory norms..

For ICICI Home Finance Co., Ltd.

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no
claim against the aforesaid member(s) and that all claims against the member(s)
shall be deemed to be waived off. Adjudication of the claim shall be at the sole

Satﬁ[ Elﬁlrim I=::I:”-mll:ii''Iﬁ'lﬂlaﬁlihll'lI::I'E‘”-Il i ad PR ¢S Onaiel S COuD LRI S N ORI SO » Y. LRl Semarnan fsa cm Priyanka Shetty discretion of the Exchange and/or upon the regulatory directives, if any.
ebsite; www.ashianahousing.com ) .
Email: mvastorrelations@ashianahousmg.com CIN: L17120MH1897PLC000163 \ Com pany SEtrEtUWJ

EUBLIC NOTICE

Thiz Iz to inform to-all concermed that the company has received request along

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

with necessary indemnity bond and affidavit from shareholder{s) of the comparny . KaniurMara (W). Mumbai 400 078 il ati dex.
o Issue duplicate share cartificala in leu of the lost shara certificate, detalls Annual General Meeting: anjuriarg (W), Mumbai or email at ig@ncdex.com
of which is given herain below: NOTICE is hersby given that the 127" Annual General Meeting {'AGM') of the shareholders of the Compary will be held on Mumbai ﬁ HCDEX
8l Name of LF. Share Distinctive Ne, Tuesday, 23" July, 2024 at 02:30 P.M. {IST) through two-way Video Conferancing ("VC'VOther Audio-Visual Maans ('‘OAVM') Date: 26.06.2024 LU
Mo.| Regd. Shareholder No. &'m“t* No. Eh:Tras provided by the National Securities Depository Limited ('NSDLY In accorgance with all applicable provisions of the Companlas Agt,
: : S 2013 and Rules made thereunder and the Secuntes and Exchange Board of India ("SEEI') {Listing Obligations and Disclosurs e
1. Eﬁ;ﬂe E';;g'gnfa'f I N (S — Requirements) Regulations, 2015, read with General Circular no. 09/2023 dated 25° September, 2023 along with other relevant B HINDUJA HOUSING FINANCE LIMITED
Kumar Lunia) 3= ' General Circulars issued by the Ministry of Corporate Affairs { MCA') (hereinafier referred to as “MCA Circulars’) and Circular issued by el Corporate Office; No. 167-189, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
5 | Nirmal Romar Jain | 0002250] 471 | 93751938500 | 1.750 SEBI dated 07" October, 2023 ('SEBI Circular’) to transact the businesses as set out in the Notice of AGM dated 24” Juna, 2024, PRI s le e T 2nd Fleor, D-59/103, D-4, Asha Kunj, Mahmeorganj Road, Sigra, Varanasi-221010
Since the company is in the process of issuing duplicate share certificate, The Motice of the AGM and me.mtegraled Annual Eepud fur_tm.- financial year 2023-24 will be sent through ElEI:.II'I]rI.i[: mode only, RLM- Mr. Anen Kumar Singh 3506091777, CLM- Mr. Vit Trivedi - 3643723838, RRM- Mr. Pankaj Singh Chaudhary T081828333, CRM - Mitesh Mishra 9555260206
any person who has objaction on such lssue, may lodge his abjaction within fo those members whose email addresses are registered with the Company/Registrar and Share Transfer Agent viz. Link Intime India SYMBOLIC POSSESSION NOTICE
15 days from the dale of appearance of this adverlisement 1o the company Private Limited and Depositonies, The requirement of sending physical copies of the Notce of the AGM and Annual Report has been Whereas the undersianed being the Authorzed Officer of the HINDUJA HOUSING FINANCE LIMITED under Securifization and
or its Registrar M/s. Bestal Financial & Computer Services Pyt Lid ., Beetal dispensad pursuant to above said MCA Circulars and SEB| Circular, The Notice of the AGM togather with Explanatory Statement and R TG ks lAss g FEnt : of Sactirty | Aok 2002 (No. 3 of 200 and i el c l|:|- :
Hnuse_ gg Mﬂl’_tﬁ nglrl Eeh"-.d Lﬂca] S.h_u.ui:"ng I:entrel Neﬁr Dada Har\s_ukh i t ‘tedlﬁn | rt " t| ||:|,ﬂ|je.d h t| ! ﬂflh [:D t t It‘ |:| I:E " | b |ab| '"1 BConstmichon inancia &5 amd Enoancerment Unt‘ﬁ' MiEnest LY |: 0. a3 :lﬂn N BXENCHSE pﬂ‘ﬂE[E.D:ﬂ.ElrrEl Lirchay
Dass Mandir, New Delhi-110 062 ! e KRR DL L DI TR WECISIER i UIE: LONTRARNY SRV NN COM) SIKyT: RIS C dealSing O e section 13(12) read with Rule 3 of the Securily Inferest (Enforcement) Rules, 2002 issusd a demand nolice was issued on the dales
For Ashlana Housing Ltd. | | websites of NSDL at www.evoting.ngdl.com and Stock Exchanges at www.nseindia.com and www.bsaindia.com, Members can menticnad against each account and stated hareinafter calling upon the borrowar (hereinafter the borrower and guarantors are coiectively
_ n Sdi- attend the AGM through VCAOAVM facility only. The detailed instructions for joining the AGM are provided in the Notice of the AGM. referred b0 as the “the Bormowers™) fo repay the amount within 80 days from the date of recsipt of said notice.
F1a00 : New Liaihi Nitin Sharma Members attending the meeting through VC/CAVM shall be counted for the purposes of quorum under Section 103 of the Companies The borrowers having failed to repay the amount, notica is hareby given to the bomewers and the public in general that the undersignad has
Date . 25th June, 2024 (Company Secretary) Act 2014, taken possession of the properdy described herein below in exercise of powers conferred on hém under sub- section 4 of section 13 of Act
: E : :
SHALIMAR WIRES INDUSTRIES LTD Book Closure & Dividend: rerad with rule B of the SEEEUI'H',"!rjIIErESlEﬁ[Er'CEMEr'!tEEu’EE. EIZIIIIE_ML";:HHE d&}as rerlionad aganst each account. _ _
. : : a ey The bormower/guarantor in parficutar and the public in general 15 hereby cautionad not {0 deal wilh the property and any dealings with the
CIN * L74140WELG05P | Cos 1524 The Board of Directors at its meeting held on 7~ May, 2024, has recommended a dividend of Rs. 5/- [Rupees Five only) per share of property will be subject 1o the chargs of the HINDUJA HOUSING FINANCE LIMITED for an armount and fufure interest at the contractual
Registered Office ; 25, Ganesh Chandra Avenus, Kolkata - 700013 face value of Rs. 10/- each for the year ended 317 March, 2024, rate on the aforesaid amount together with incidental expensas, casts, charges, efc. therean, _
Tel : §1-33.22349308/09/10, Fax : 91.33-2211 6880 NOTICE is hereby given pursuant to Section 91 of the Companies Act, 2013, that the Register of Members and Share Transter Books | | Thebomower's attention is invited to provisions of sub-secion (8] of section 13ofthe Acl, in respect aftime available, toredeem the secured
email ID : secretaral@shalimanwires com of the Company will remain closed from Friday, 12* July, 2024 to Tuesday, 23" July, 2024 (both days inclusive) for the purposs asals
website : wwwshalimarwines.com of payment of dividend, The payment of dividend on equity shares for the year ended 317 March, 2024, If declared, at the aforesaid | | 5" Name of Borrowers/ Demand Notice Date |~ Amount Do, of kiimivabie Propsry
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be mada to thosa members holding shares in physical form whose names stand on the Company's Register of Members | |NO- Guarantors Date of Possession | Qutstanding
hotica Is hereby given that the 28th Annual General Meeting |AGM) of the Mambers of the| | on Tuesday, 23" July, 2024. In respect of shares held in electronic form, the dividend will be pald on the basls of beneficlal 1 Application No. 20-11-2023 | 7 28,67,448/. | Mauza- Mah_mudEmr, Pargana Mavfai, Teh.
Gompany wil be held on Friday, the 26 July, 2024 at 11.00 AM through Viseo Gonferancing| | ownership data to be furished by National Securities Depository Limited { NSDL) and Central Depesitory Services (india) Limited UPIKNFARSIADIO0G 03] 29-06-2024 |2 on 06-10-2023 Mugaisarai, Distt. Chandauli, area
C)! Diher Audio Visual Mears [OAVM)In complance Wit sl he applcatie proviesns of 1| | |CDSL), Accordingly, the dividend will be pai to the shareholders holding shares in electronic form at the close of Thursday, the 11 Mr. Priyaranjan Kumar Tiwari & Mr. plus interest | Measuring 2040 sq.ft i.2.130 sq.mir. Khata
ompanms Act, 2003 ('the Act) _aﬂl;I thia Hules made theraunder read with General Circidar Ma. 4 Kamlawati Devi, both at Jesvanpur SYMBOLIC thereon no. Arazi no. 111mi, Sub-Registry + District
1412020 dated April 18, 2020, Circular No, 1712020 dated Apri 13, 2020, Circular No. 20:2020] | July, 202 Sadalpura Chandaull UP. Jesvanpu Clhanidail A stmeauring 2040 6.ft1 6.
dated May 05, 2020, Circular No. 022021 dated January 13, 2021 and subsequent circudars Payment of dividend will be subject to deduction of tax at source (TDS) at apphcabile rates. For more details, please refer to the Notes Sadalpura, Near JEE'-'EII'IFJLIIF Sadalpura 190 sq.mtr., Bounded as: East-Land of Ramji,
Esued in this regard from dme to fime, the lales! being HHZ dated September 25, 2023 to tha Notice of the 127° AGM : x v n hl West-Kachcha Rasia & feet wide. North-Road
[MCA Circulars’) issued by the Ministry of Corparate Affairs (MCA) ' . :&ngﬁw?u aranasi, Utiar Pradesh, 15 Testwide: ottt - Laid i AratlVamma
Tha Nosice of AGM along with the Annual Reart for the financial vear ended 345t March, 2024| | Registration of e-mail addresses: nidia - 1 faed wide, -
wil be sent only by email to all fhose Members, whose email eddresses are registered with the | | Those members, who are holding shares in'physical form and have not updated their email ids with the Company, are requested to 2 Application No. 25-09-2023 | T 23,04,271)- | SM. Plot No-M.265, Mauza - sahabganj
Comgany o the Deposacey Parliciparts) and Wil be simultanecusly avalatie on the websita of | | yndate the same by submitting a duly filled and signed Form ISR-1 along with self-attested copy of the PAN Card, and sell-attested UPIVNSICNDL/ADOOD00046 & 22-06-2024 |25 o 13-09-2023 Patti,Lehara Tahasil Chakiya Dist-
T.ﬁfﬂf:ﬂy.ﬂ :’;“:fmh:';"g:;'gmua :”Hd_l Eﬁgﬁiﬁf:é‘hﬁ?f;t:;;ﬁ%i ﬁiwg;&sﬂ I:_E copy of any document {eq.: Aadhaar Card, Driving License, Voter kientity Card, Passport) in suppert of the address of the member, to URAVNSICNDUADOD000ET plus interest | Chandauli Khata No-471,Plot No-5m plot
. T o D B e e r e o W1 880 B8y sk Intime Indli Private Limited at C-101, 247 park, L 8.5, Marg, Vikhroli (West), Mumbai-400 083. Rajesh Kumar Panday (Borrower)| SYMBOLIC |  thereon  |no.m.265Sub Ragistry + Dist-Chandaull
avatable on the wabslts of National Securities Depository Limibed (NSDL) al weasw svoling nedl.com ; i ; _ _ _ Bandana Pandey Rambilash Panday Area Admeasuring 0.022 Hectare or 2205q
Tha Comgany |s providing ramote e-voling faciiity { remote e-voling') to all 4s Mambers hoiding| | Mambers holding sharas in dematerialised mode are requested to reqistar/update their email addresses with the relevant Depository both at: Vil-Saringpur, Post DUy, Mtr As for Gift Deed, Bounded as: East-
shares as on the cut-off date, 15th July, 2024 to cast thesr votes on all the Resolutions setout] | Participant (DP). Shahabasnl Chakiva Chandaull U F'.I House of Sharsds Devi.. West- Land of
n fhe Nobse of the AGM. The Company is also providing e-volbng facility dunng the AGM PR . . . S : ga e ; 0 Jatdhar ¥ i Narh M
st e e e Manner of registering KYC including bank details for receiving dividend: Chandauli, B! Bank Shahabganj, Rural agdhari Yadav & ofners, Norh-Leva lliya
{a-voling'). Defalled Procedure for remcte g-valinge-voting during the AGM through WEIOAVM . : ; Rind Soulh-Land -of - Sants. Panday And
has been provided in the Nalice of AGM, which wil be sent to you sharlly, Members are requested | | SEBI vide |ts Master clrcular dated 7" May, 2024, has mandated that, with effect from 1 April, 2024, dividend to security holders whe varanas(tLF: indig-252118 i PaRd :
o fallaw the instructions given in the Motice of the AGM fo sccass the websde of National] | are hobding securities in physical form shall be paid only through alecironic mode. Such payment shall be made only after the — !
f;wﬂ"“ U*JlldJTﬁ*‘-w i |**5'|3"~1| ﬂl'*:"”-ﬁ”h;"“ﬂm'-m . shareholders furnish their PAN, contact details (postal address with PIN and mobile number), bank account details & specimen | | 3 UF-HM;ﬂ;?:EEcgEhHm . 20-11-2023 | ¥ 39,12,203/- ;“;”ﬁ*h”;hmﬂziﬂ“;auﬁfrgulaplrta:ai.
mbers halding shares in physical mode who have not yet regstered/updatad their smad signature (KYC') and choice of Nomination. As per the aforesald SEBI Circular, members holding securities in physical form may note / { . as on 06-10-2023| lens ISIL. L handaull, a.k. B
addresses wih the LompanyDepositary can obiain Nofics of the 26ih AGM, Aanual Repart| | gt any future dividend payable against their shareholding would be withheld if their KYC and chaice of Nominatian are not updated COICPCICPOF/AGOD000951 22-06-2024 |51 g jntgrast | House no. 238 (01d no. 3631) constructed
andior login details far joining the 28th AGM through VC/OAYM facility including e-voling by hthe RTA Ramesh Singh & Mrs. Raj Kumari] SYMBOLIC thereon over .M. Plot no. Min 271, Sub-Registry +
sending scanned copy of the following documents by email 1o the Comgany or Company's withine Devi, both at: 23 B, Mahmudgur, District-Varanasi, Area admeasuring-1800
Registrar and Share Tranafer Agent at mdpldci@yahon com Members holding shares in physical form are requested to submit their PAN, KYC and Nomination details by sending duly filked and MUQEHEHIE-I,.E!-'I;?;I'IUEU" Uil Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
8] A sgned request letier mentioning your name, folio rumber and complete address. signed Forms viz, ISR-1, I15R-2, ISR-3 or 5H-13, as applicable, to Link Intime Indla Private Limited at C-101, 247 park, LB.S. Mary. Near Mahmudpur Marke!, Semiurban, Bounded as: East-House of Alay Kumar
b) Self-attesied scanned copy of the PAN Card and Vikhroii (West), Mumbai - 400 083 or by amail from thekr registered email id to rnt. belpdas k& |indkintime._co.in, \aranasi. Uttar Pradesh India - 232104 Sinha., West-House of Salik Ram
¢} Sel-abiested scanned copy of any document (such as AADHAR card, Oriving Licence, | | Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository Tiwari, Neeth-Play Ground  Satgues  Public
Electon ianlity Card, Paszpor) in suppon of the address of the Mermber as regislered Participants school,, South-10 it wide Fasta TMA House of
WUN-S Rl To avoid del.ay in receiving dividend, members are requested fo update their bank details wath their Depository Participants, in cass Sumart 2o 81 Vincs Kumel Pande)
Members holding shares in physical mode who have not regisiered their email address with : | T
ihe Company are fequested o update therr PAN, KYC, Nomination delas, by subvting the | | e Shares are heidin dematerialised mode and with Link Intime india Private Liniited, in case the shares are heidin physical mode. 4  Application No. 17-07-2023 | T 16,08,308/- ﬁ“”ﬂ ' '“""“P”T“;“ .':'“g'h“:."‘“' ';“.*9"’7“"
foBawing forms to MUs. Maheshwari Datamatics Pvi. Lid. RTA of the Comparny at their address E-voting Inf tion: UPi JHE"CHDL'IP!DUWUDDM & 22-06-2024 e on 1.3'5'?'1'}23 et foghing g iyl sl
23 BN #UkhETjEE Haad. Sih Floor Kolkais - 700 001, Email mﬂﬂ'dﬂ@'}'ﬂhﬂﬂ-ﬁﬁ'm voting Iniormation: G&'EPGGPDF'MUDW}EE Plﬂ! interest Ehandauh. Hhﬂfﬂ HD\- 19'1 $.M1 F'Il;l't Hﬂ. M.
Waabsita - www.rndplr : ' 4 ‘| | The Company will provide its sharehalders facility of remote e-voting through electronic voting services amanged by NSOL, Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon | 227, Sub-registry + District - Chakiya,
al FormISR-1 - Request for Regislaring PANKYC, Bank delals o changesiupdaion thereal. | | ¥0ting shall also be made available to the sharehoiders participating in the AGM and wha have not cast their votes through remote (Borrower], Mr. Niraj Jayasawal (Co- DL - bhantagllama. Anmuapiting -
) Form ISR-2 : Confirmation of Signalure of Sharaholders by the Banker. g-voting. Details regarding the same will be provided in the Notice of the AGM and will also be made available on the Company's Borrower| & Mr. Dhirgj Jaiswal (Co- g: aén HE‘:T"T' =?':Eend;§u :Slﬂgﬁrw -
e e wehsite viz, wanw.centuryiextind com. Borrower), All at: Dadara Baburi akmarg it Faet vioe, Soulh - Remaining
oh  Form ISR-3; Daclaralion 1o opt-out of Nomination Chandouti. Chandoli. P Path Land OF Viardor Chauthl Prasad. East - Pakki
dl  Form 8H-13 - Nomination Form, This notice is being issued for the information and benefit of all the Members of the Company and in compliance with the applicable ah ol :':""':'I" : = H':""rr_'l JT‘WE" UEI Sadak Tia Nahar, Wast - Chakmarg 10 Foet
8]  Form SH-14 - Change In Nomination, circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India, - r:-'iiis.: ﬁ:g;rfga?;rﬂg aranasi, Uttar Wide
fi  Form SH-14 and 1SR-3 : Canceliation of Nomination, By Order of the Board, - -
Tha above forms can be downioaded from the webstte of the RTA st www mdal.in 3 .ﬁ.ppll-:.at!un Mo. 28-12-2023 | ¥ 13,36,104/- Hau:la -Halll;liha. Earagana - ﬂl‘:ﬂmagﬂur.
Members ane requested to carsfully read all the Notes set outin the Motice of the AGM including -‘_““l K. Kedia URIKNPAVRSIANDNO00ZE2 22-06-2024 as on 19-10-2023| Tahsil Chakiya, Dist Chandauli,Khata No-
nstructions for atlanding the AGM, manner of castng vols threugh ramote e-valingtvoting ding| | Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 49.5M plot No-145.5ub registry+Dist-
the AGM, Please wiite fo e RegistranSecretanial Department of the Gompany for any assistance Date - 25" June. 2024 & Company Secretary Kusum devi, All at: Vill-Naudite, Post-|  SYMBOLIC theraan Chakiya Chandauli, Area Admeasuring-2
For Shalimar Wires Indusinies Lid - . Tiyara, Dist-Chandauli, Chandausl, Near Biswa 10 dhoor, E-l:lul'ldﬁ'd as: East- 12 feet Tar
- Primary School Maudiha, Semiurban, Road, Wast-Vacant Plolofother, Morth - House
Place : Kolkata 8K, Hajrwal Varanasi-UP India 232118 of Laita Gupla, South - House of Maniu
Data ; 25th June, 2024 Company Sscratany ; ;
Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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Comlinue From Prewious Paga...
ar No. ol No. ol % to Total Mo. of | % 1o |Proportionale Allocation per Aatio of | Numberol| %to (Total No.of| % tlo |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allecation of Equity Shares as approved by the
Ho Shares | Applications| total | Equity Shares| lotal Shares Applicant allottees to| successiul| total | shares | folal f Designated Stock Exchange viz. NSE and has authorized the carporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | recelved applied in this available | Before After | applicants | applicants allocated/ Deficite | | allotment advices and/or notices will be forwarded fo the email id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding {after alloted application form on or before June 25, 2024, Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
aff off rounding) June 25, 2024, In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares allocated 1o
i successiul applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories concerned. The
e o aerte00 10 T—2pe | Company is taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the ssue.
8 T3E000 6.25 2208000 2.07 46598 | 15532.67| 14000 1 1 3 6.25| 42000 | 1.87| -4598 | | Mote: All captalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
; ooy 1 00} 2000 | 2] 31 | 0.00] 4000 | 0.8] 4000} ("Prospectus”) filed with Registrar of Companies, Mumbal.
g 544000 i 2.08 B44000 0.79 17812 17812 18000 1 1 1 2.8 18000 [0.80 168
10 882000 1 2.08 882000 | 0.83 18614 16614 13000 1 1 1| 208 18000 | 080| -614 _ o . NOTICE TO THE IH“E.EWBE .
17 90000 T Bpal 90000 | DBE| 1983 T I T T 208 2oooo | oaa| saql | Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 1030000 1 2.08 1030000 .87 1737 H737| 22000 1 1 1 208 22000 | 098| 263 |i Theamountmentioned under”Gross proceeds of the Fresh Issue” should be read as “Rs. 2,856.00 Lakhs”,
13 |1100000 L 08| 1100000 | 1.03 23213 23215) 22000 | 1/ 1 1| 208 2000 | 038 -1215 ) | Theamountmentioned under *Estimated Offer related expenses in relation to the fresh issue” should be read as "Rs. 506.00 Lakhs™.
14 [1308000 1 2.08 1308000 | 1.23 27604 27604| 283000 1 1 1 208 28000 1.24] 398|| .. . i Ly : : ; : |
15 (1396000 3 308 1306000 | 197 AG4ER 20462 | 30000 3 1 1 208l 0000 | 133 s5ag | | Kindly note the above information shall get modified in all relevant places inthe Prospectus and accordingly their references in all the places inthe Prospectus
16 [1414000 i 2.08] 1414000 | 1.33| 20841 29842| 30000 | 1] 1 1| 208 aoooo | 1a3| 150 | Standupdated.
17 1470000 ] 10.42 750000 f.849 155117 31023.4| 30000 1 1 5 10.42( 150000 B.66| -5117 INVESTORS PLEASE NOTE
0.00 0.00 : 2000 2] 5 0.00] 4000 | 0181 4000 | The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited at
: g Egﬁ%g ; ggg lgggggg 1;? igﬁ:gé 5 035?; 313 giggﬂ :: 1 ; Egg 1 ggggg 1 gg 3}5:} www.bigshareoniine.com. All future cormespandence in this regard may kindly be addressed fo the Registrar to the Issue quoting full name of the First/ Sole
ﬂ:m D'LHJ : 2000 1 3 ﬂ'_nﬂ 5000 | 0.091 2000 applicants, Sgn’aﬁ number of the Bid cum -ﬁ.ppli_r;aﬂnn Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000] 5 | 1042| 8310000 | 779| 175377 | 6075.4| 34000 | 1| 1 5 | T042] 170000 | 7.55] 537 | | PAyment detalls atthe address ofthe Registargiven blow:
0.00 0.0{ 2000 3 5 0.00 &000 0.27 | 6000
21 1764000 1 208 1764000 1.65 37228 7228 38000 1 1 1 2.08 38000 1.69 772 | | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 L 208 2 Ugﬂﬂﬂﬂ 1.33 43475 434751 44000 Ll 1| 208 44000 | 195| 525 | S6-2, 6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
2 Jooemol 7l —samow [enl s |l o | 1T 12 [ el im0 43112 | Tdhons: 22-6263 0200, Fcsimes022:62638299
26 |5100000 2 4.17| 10200000 | 956 215764 | 107632] 108000 | 1] 1 2 |_a17| 216000 | 959] 736 | ContactPerson: Mr. Vinayak Morble
27 5108000 & 16,67 | 40854000 | 38.30 B62407 [107800.88 | 106000 1 1 B | 16.67 848000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48 100,00 | 106708000 |100.00| 2252000 46 | 100.00| 2252000 (100.00 ] SEBI Registration Number: INRODO00D1385
Category FIS/BANKS MF'S IC'S NBFC'S AIF FPC Others Total CIN: U99999MH1994PTCOT7 6534 o
QI8 : : - | 34000 | 926000 | 492000 8,00,000 - 22 52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares to 02 Anchor Investors al Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBIICDR Requlations. The category wise Sd/-
details of the Basis of Allotment are as under:
Category FIS/BANKS MFS | ICS NBFC'S AIF FPC Others Total Shravan Suthar
Anchor . . . . . 5.02.000 . 5.92 000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Offer Price of 768/~ per | Place: Mumbai DIN: 02985316
Equity Shares orabove, was finalized in consultation with NSE, The category was subscribed 1.00 times i.e. for 3,00,000 Equity Shares the total number
of shares allofied inthis category is 3,0,000 Equity Shares. The category wise details of the Basis of Allotment are as under. THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied | No. of Applications| % tototal | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
. Companies, Mumbal. The Prospectus is available on the website of SEB| at www.sebl.gov.in, the website of the Book Running Lead Manager at
per Applicant allotted www.experfglobal.in, website of the NSE at www.nseindia.com and website of I1ssuer Company at www.durax.com; [nvestors should note that investment
(Before and After in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titlied “Risk Factors”
Raounding 0) beginning on page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the US Securities
e BT RN POy TR N B T - | Act (the "Securities Act”) or any state securities law in United States and may not be Issued or sold within the United States or to, or for the account or benefit
Al ] Lt S00,00 100.00 | bt 1 I ] S0, BN g of, "ELF.S. persons” (as ;E[lﬁﬂ'dyiﬂ the Requlation S under the Securities Aﬂ%l‘:l axcept pursuant to an exemption from, or in a transaction not subject to the
| Total 1 100.00 4,00,000 100.00 4,00,000 0 | registration requirements of the Securities Act of 1933,
e . NDDB DAIRY SERVICES GREEN SOUL ERGONOMICS PRIVATE LIMITED || "IMPORTANT" PUBLIC NOTICE

(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)
EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST

;“_H NDDB House, Safdarjung Enclave, Mew Delhi,

Southwest Delhl, Delhi-110029

Whilst care is taken prior to
acceptance of advertising

Notice is hereby given that the following members of the National Commodity and

ﬂlﬂfﬂl Home Finance e . . .
Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

Mobile No: +91-9033369253 Matice for inviting Expression of Interest (Eol) from Prospective Resolution Applicants for | | copy, itis not possible to verify Regd. Office: ICICI Bank Towers, have requested for the surrender of their membership rights of the NCDEX/NCCL
Email ID : purchase@nddbdairyservices.com submitting resclution plans in the matter of Green Soul Ergonomice Private Limited was its contents. The Indian g Bﬁndrg'}{r:‘q’['-" E”!'“HEE-“ : :
published in the Financial Express and Navakal on 09.08.2024 in terms of provision of| | Express (P) Limited cannot ancled [E}, Mumbal : N SEBI Nameof | Dateof [ Members |  Claim
INVITATION FOR BID (IFB), Section 25(2)(h) of Insolvency and Bankruptoy Code, 2016. be held responsible for such Shifting of Branch No.| TMID | Registration the surrender | ~Cgb® the date of
LOCAL COMPETITIVE BIDDING (LCB) Last date of recelp! of EOls fram the Prospective Resolution Applicants s furlher extended | | contents, nor for any loss or Motice is hereby given that Number | Member | application | Address | notification
: z = ; - 1ill 6:00 P.M. IST of 5th of July 2024, damageincurred as aresulltof ICICI Home Finance Company 401/405-Dalamal
IFB Refsrenca No.: NDS:Pus: Dellii:2024 25/02Manpowdr Service | |1, updated Form G and Process Document have been uploaded on the Company| | fransactions with companies, Limited has decided to shitt the Foous Shares oo 206,
NDDE Dairy Service would like to invite Bid from eligible bidders for | | website [ntps:(www greensoul onlinef]. The updated Form G shall also be published on azsoli:t_lal_tlor_ls_t(;r individuals E;ng‘:‘g ‘llm: Et;r?tgt i‘;?:";gg ﬂ%‘i‘.ﬁ 1] 770 | INZ00018533 oo pies | OTMET24 pamnala 2 Months
hiring an agency to engage required manpower (staffing services) all | | the IBBIwebsilz, gr ;ibllfcl:ggol:]wls &,ee\’\tﬁgz?s:: lane., Dwaraka Nagar, Private Limited] Narman Pont,
over India for NDDB Dairy Services with estimate cost of Rs.09 Crore. | | Forany cianfication or ferther informeation, kindly write 1o green. soub@resofvageoup.co.in recommend that readers Visakhapatnam, AP. 530016 Mumbal - 400021,
Invitation For Bids (IFB} is being published in our web page. ishal Ghisul Ifﬂ!l’- make necessary inquiries Ei;ﬂfﬁﬁ;lf ]Qﬁereﬁﬂéiiﬂmhtlr%:{. -?I'f Agro . H-GI,( .
. . : i atlam Kothi,
Eligible Bidders are requested to visit the NDS website to download Deemad Resolulon Profsssional| | DSfore sending any monies | g ggress is (CICI Home Finance [ | | 2 [ 302 | neoooosssst] STEEEY [ otmar2s | oo 2 Months
the tender document. Eligible bidders may submit their bids on or IBBI Regn, No: IBBI/IPA-DD1/IPPO04 1912017 2018/10742 | AFA Valid till:11,12,2024 grre:;eif['snv%ith g;l\?e rti:erg Company Limited, D. No: 47- Limited (M.P) 452001
before 15:00 hrs, on 17.07.2024. For any detalls, visit NDDB Dairy Registered Address: D-1902, Palm Beach Residency, Amey CHS Lig, | [ SI'SPTDES PELSEVETSSM || 3-22, Ground Floor. Sth Lane, —
Sandces wabsite Lo, httos: www.nddbdairveervices com of contact Plot Mo, 24-29, Saclor 4, Merul 'l:"l.llasl. Mavi M_IJmI_:IEI. Maharashtra, 400708 g . 19 Dwara ka Na ar, General public is requested to take note of the surrender of the above member(s)
ot T ; 2 : Date: 2606/ 2024 Registerad Email: vishaliresolvegroup.coin advertisement in any Visakhopatnom AP - 530016 and not to trade/clear with the said member(s) in future.
at the above address. Place: Navi Mumbal Process Specific Emall ID: green soul@resolvegroup.coin | | Manner whatsoever. which will be effective from

ASHIANA HOUSING LTD.

CIN: LY0O109WE1986PLC 40864
Regd, Off, ; 5F, Everest, 46/C, Chawringhee Road, Kolkata — 700 071
Head Off. : Unit No. 4 &5, lllrd Floor, Southern Park, Plot Mo, D=2

moa e CENTURY TEXTILES AND INDUSTRIES LIMITED

Reglistered Office: Century Bhavan, Dr, Annie Basant Road, Woell, Mumbal - 400 030. Phone: +91-022-24957000

Sept, 2024,

*Existing branch will cease to
operate after completion of
specified notice period as per
regulatory norms..

For ICICI Home Finance Co, Ltd.

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no
claim against the aforesaid member(s) and that all claims against the member(s)
shall be deemed to be waived off. Adjudication of the claim shall be at the sole

Salﬁt Eis;-tlricl E&mrﬂ! Hw; Dralhi -110 017 Fan: +91-22-24309491, +91-22-24361930 = voww.centurytextind com » Email: ctil secretary@adityabirla com Priyanka Shetty | | diseretion of the Exchange andlor upon the regulatory diractives. f any
ebsile, WwWw.ashianahousing.corm . ) -
Email: imvastorrelations@ashianahouseng.com CIN: L17120MH183TPLCO00163 \ Company SEtrEtUWJ

EUBLIC NOTICE

Thiz Iz to inform to all concemed that the company has received request along

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,

with necessary indemnity bond and affidavit from shareholder(s) of the comparny . KaniurMara (W). Mumbai 400 078 il ati dex.
o Issue duplicate share cartificals in lieu of the lost shara certificate, detalls Annual General Meeting: anjuriarg (W), Mumbai or email at ig@ncdex.com
of which is given herain below: NOTICE is hersby given that the 127" Annual General Meeting ('AGM') of the shareholders of the Company will be held on Mumbai ﬁ' HCDEX
8l Name of LF. Share Distinctive Mo, Tuesday, 23" July, 2024 at 02:30 P.M. {IST) through two-way Viden Conferancing ("VC'VOther Audio-Visual Maans ('OAVM') Date: 26.06.2024 LU
No.| Regd. Shareholder No. c*"ﬂ“t* No. Sh:*ras provided by the Mational Securities Depository Limited ("NSDL') in accordance with all applicable provisions of the Companies Act,
: : B 2013 and Rules made thereunder and the Secunties and Exchange Board of India ("SEEI' {Listing Obligations and Disclosurs S
1, Eﬁ;ﬂe :Ifs“g:nialﬂx? SRR (IR | VSSNI—S || | y— Requirements) Regulations, 2015, read with General Circular no, 0972023 dated 257 September, 2023 akong with other redevant H ] N D UJA H OUSI HG FI Hﬁ" CE L I M ITED
Kumar Lunia) e ' General Circulars issued by the Ministry of Corporate Affairs { MCA') (hereinafier referred to as “MCA Circulars’) and Circular issued by Corporate Office; No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
3 | Nirmal Komar Jan | 0002250 471 | 936751938500 | 1750 | | SEB!dated 07" October, 2023 ('SEBI Circular’) to transact the businesses as set out in the Notice of AGM dated 247 June, 2024, SN TN 2nd Floor, D-58/103, D-4, Asha Kunj, Mahmoorganj Road, Sigra, Varanasi-221010
Since the company is in the process of issuing duplicate share certificate, The Notice of the AGM and me.mtegraled Annual Report fur_mf.- financial year 2023-24 will be sent through ElEI.‘..II'I}rIi[: mode only. RLM- Mr. Anen Kumar Singh 3506091777, CLM- Mr. Vinit Trivedi - 3643723338, RRM- Mr. Pankaj Singh Chaudhary T081828333, CRM - Mitesh Mishra 9555260296
any person who has objaction on such lssue, may lodge his abjaction within fo those members whose email addresses are registered with the Company/Riegistrar and Share Transfer Agent viz. Link Intime India SYMBOLIC POSSESSION NOTICE
15 days from the dale of appearance of this adverlisement 1o the company Private Limited and Depositories. The requirement of sending physical copies of the Notice of the AGM and Annual Report has been Whereas the undersianed being the Autharzed Officer of the HINDUJA HOUSING FINANCE LIMITED under Securitization and
ﬁnl,j;:t Eggf1,',:';;‘;fgt?egﬁfﬁi:;”fggﬁls'ﬁ:; r'f’q“ﬁ;,ﬁfg IEZE; Egé;dgf,:{ﬂ dispensad pursuant to above said MCA Circulars and SEBI Circular. The Natice of the AGM togather with Explanatory Statement and Reconstruction aninaﬁﬁialﬁ.sscti and Enforcerment of IS-ﬂ:un't'y Interest Act, 2002 (Mo, 3 of 2002y and in exercise of powers D:hfn.rrénd ur.-:al.'r.f
Dass Mandir, New Delni- 110 062, = ' '”tiﬂﬂmdi’”"”m ’EE'””"""" hE;JpIuaﬂe-:iun Ihevaegfite_ﬂélhiDumpar;yatmggﬂtlymgmngd_@ andwillljals-nhea::ilabtlepmihe section 13(12) read with Rule 3 of the Securily Inferest (Enforcement) Rules, 2002 issusd a demand nolice was issued on the dates
For Ashiana Housing Litd. websites of NSOL at waaw evoting.ngsdl.com and Stock Exchanges at www.nseindia com and ww besindia.com, Mambers can mentioned against each account and stated hareinafter calling upon the borrowes (hereinafter the borrower and guarantors are collectively
_ N Sd/- attend the AGM through VC/0AVM facility only. The detailed instructions for joéning the AGM are provided inthe Motice of the AGM. referred toas the “the Borrowers") o regay the mount within $0 days from the date of receptof said notice.
F1aca : New Lok Nitin Sharma Members attending the meeting through VC/CAVM shall be counted for the purposes of quorum under Section 103 of the Companies The bofrowers having failed to repay the amount, notice is hareby given to the bormewers and the public in general that the undersignad has
Date . 25th June, 2024 (Company Secretary) Act 2014, taken possession of the properdy described herein below in exercise of powers conferred on hem under sub- section 4 of section 13 of Act
Book Closure & Dividend: read with rula 8 of the Securily Interast Enforcemant Rudes, 2002 on this the dates mentionad agamst aach account.
SHALIMAR WIRES INDUSTRIES LTD. = _ - - The borrower/quarantor in parficular and the public in general is hereby cautioned not o dea! with the property and any dealings with the
CIN * L74140WE1005P L CRs 1521 The Board of Directors at its meeting held on 7' May, 2024, has recommended & dividend of Rs. 5/- (Rupees Five only) per share of property will be subject 1o the chargs of the HINDUJA HOUSING FINANCE LIMITED for an armount and fufure interest at the contractual
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 face value of Rs, 10/- each for the year ended 317 March, 2024, rate on the aforesaid amount together with incidental expensas, casts, charges, efc. therean, _ _
Tel : §1-33.22349308/09/10, Fax : 91.33-2211 6880 NOTICE is hereby given pursuant to Section 91 of the Companies Act, 2013, that the Register of Members and Share Transter Books | | Thebomowers attention is invited to provisions of sub-saclion (8] of section 13ofthe Acl, inrespect aftime available, taredeem the secured
email ID : secretarial@shalimarwires.com of the Company will remain chosed from Friday, 12* July, 2024 to Tuesday, 23" July, 2024 (both days inclusive) for the purpose asalE
website : www.shalimarwires.com of payment of dividend, The payment of dividend on equity shares for the year ended 317 March, 2024, If declared, at the aforesaid | | 5% Name of Borrowers/ Demand Notice Date |~ Amount Dl of kimigwabis Propary
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be made to those members halding shares in physical form whose names stand on the Company's Register of Members | [NO- Guarantors Date of Possession | Qutstanding
Nolica is hereby given that the 26th Annual General Meeting |AGM) of the Mambers of the| | on Tuesday, 23" July, 2024. In respect of shares held in electronic form, the dividend will be pald on the basls of beneficlal 1 Application No. 20-11-2023 | 7 28,67,448/. | Mauza- Mahpiudpur, Pargana Mavfai, Teh.
ﬁpﬁﬁﬁy wil !:ue_hel."r.nn Friday, the 26th July, 2024 at 11.00 .ﬁ-!.d threugh Video Conferencing| | pwnership data to be furnished by National Securities Depository Limited (NSDL) and Central Depositary Services (india) Limitad URIKNPAVRSUADD0D01033 29-06-2024 |2 06-10-2023| Mugalsarai, Distt. Chandauli, area
1C) t Other Audio \sual Means {OAVM) in compliance wiih il he appecable provisons of €| | g1y Acuordingly, the dividend will be paid to the shareholders hokding shares in electronic form at the close of Thursday, the 117 Mr. Priyaranjan Kumar Tiwari & Mr. plusintyrest | Massuring 2090 aq.t. 5330 sq.tr. Kiuta
omganss Act, 2013 (lhe Act) and e HulEhlrnade- theraunder read with General Clreufar Mo, July. 2024 Kamilawati Devi, both at Jesvanpur| SYMBOLIC thereon no. Arazi no. 111mi, Sub-Registry + District
1472020 dated Apni 04, 2020, Circular No, 1712020 dated Apri 13, 2020, Circular No. 20/2020 uly, Sadaslpura Chandaul UP, Jesvanpur Chandauli, Area admeasuring 2040 sg.ft.i.e.
dated May 05, 2020, Circular No. 022021 deted January 13, 2021 and subsequent circudars Payment of dividend will be subject to deduction of tax at source (TDS) at apphcabile rates. For more details, please refer to the Notes Sadalpura, Near JEEanpulr Sadalpura 190 sq.mtr,, Bounded as: East-Land of Ramji,
Esued in this regard from dme to lime, the lales! being HHZ3 dated September 25, 2023 totha Notice of the 127° AGM : . ; West-Kachicha Rasia 8 feet wide. North-Road
[MCA Circulars') issued by i Ministry of Corporate Affaies (MCA) e ¢ ' Ew'umn' SN NN 3 T, HE:;':-ME E?uﬁ?ﬁian;* uf;rﬂa'ii}ﬁﬁr?na "
The Notice of AGM alang wih the Annual Report for the financial year ended 31st March, 2024| | Registration of e-mail addresses: i U el s ;
wil be: sent only by email to all fhose Members, whose email eddresses are registered with the | | Those members, whao are holding shares in physical form and have not updated their email ids with the Company, are requested to 2 Application No. 25-09-2023 | T 23,04,271)- | SM. Plot No-M.265, Mauza - sahabganj
Comgary or the Depasiony F.-':.II'|.IG|'.IEI*15_I and will ba EFn_ElJEn.ET'PJEIj H.\'H.I|E.L1'E an e we!:l:illu af update the same by submitting a duly filled and signed Form ISR-1 along with self-attested copy of the PAN Card, and seli-attestad UPNNSICNDLANGODN004E & 22'“5‘2“2‘1 a5 on 13-00.2023| Patti, Lehara Tahasil Chakiya Dist-
T.ﬁf@ﬁfg;y.ﬂ :';Tfmh:';:"ﬂﬁ;?ﬂn? nF,d-, Eﬁ;ﬁiﬁfj} ﬂ%?f;t:,: .L.gis.si ﬁiwgfsﬂ I:_E copy of any document {eq.. Aadhaar Card, Driving License, Voter identity Card, Passport) in support of the address of the member, to URVNSICNDUARDODOOOET plus interest | ChandauliKhata No-471Plot No-Sm plot
. bbbt oAb o] | Linkintime India Private Limited at C-101, 247 park. L.8.5. Marg, Vikhroll (West), Mumbai-400 083. Rajesh Kumar Panday (Borrower)| SYMBOLIC thereon | no.m.265Sub Ragistry + Dist-Chandauli,
avatable on the wabslts of National Securities Deposilory Limibad (NSDL) al wesw svoling nedl.com _ i ; _ _ _ Bandana Pandey Rambilash Panday, Area Admeasuring 0.022 Hectare or 2205q
The Comgany |s providing ramote e-voling faciiity { remote e-voling') to all 4s Mambers hoiding| | Mambers holding sharas in dematernalised mode are requested to reqistar/update their email addresses with the relevant Depository both at: Vil-Saringpwr, Post Dhunni Mtr As for Gift Deed, Bounded as: East-
shares as on the cut-off date, 19th July, 2022 to cast thes votes on all the Resolutions setout] | Participant (DP). Shahabgani Chakiya Chandaull U F'I House of Sharads Devi, ‘West- Land of
o e Nojsoe o} The ol The sempany s 2o providing evatag 2ol duitg e AE | | Manner of registering KYC including bank details for receiving dividend: Chandaull, B! Bank Shahabganj, Rural Jagdhari Yaday & others, Nodh-Leva lliya
{a-voling']. Defalled Procedure for remcte g-valing'e-voting during the AGM through WEIOAVM , : ; Biisd.. Soulh-Lend -of Sanls. Pandsy And
has been provided i the Malice of AGM, which wil be sent to you sharlly, Members are requested | | SEBI vide |ts Master clrcular dated 7" May, 2024, has mandated that, with effect from 17 April, 2024, dividend to security holders whe varaTasiULF- ndia-202110 i PaRd :
o fallaw the instructions given in the MNotice of the AGM fo sccass the websde of National] | are hobding securities in physical form shall be paid only through elecironic mode. Such payment shall be made only after the — L
Sacurilies Dapoesiony Limited (NSOL) al www evoling nsdl. com shareholders furnish their PAN, contact details (postat address with PIN and mobile number), bank account details & specimen 3 Application No. 20-11-2023 | = 38,12.203/- Hauu-!ﬂahmaudpur, Pargana Mawal,
Members holding shares in physical mods who have not yet registerediupdated their emad | | signaturs (YC') and choice of Nomination. A pr the aforesald SEBI Circular, members hading securities in physical form may note UF'J]:iNF."-.-'HSI.'FLIFIE*L"EIDDEHD & 22-06-2024 |28 °on 06-10-2023 Tehsil & Distt. Chandauli, S.M. Plot No.-
addresses wih ihe Company/Depasitory can obtain Nofi of the 26ih AGM, Annual Report| | ot any future eividend payable against their shareholding would be withheld i their KYC and choice of Nomination are not updated CRE O phis ibsruat | Hause:no, 253 {Ofd na. J831) corshicied
andfor login details far joining the 28th AGM through VC/OAYM facility including e-voling by with the RTA. Ramesh Singh & Mrs. Raj Kumari] SYMBOLIC thereon over 5.M. Plot no, Min.271,5ub-Registry +
senrding scanned copy of the following documerts by email 1o the Comgany or Company's e Devi, both at: 23 B, Mahmudgur, District-Varanasi, Area admeasuring-1800
Reqistrar and Share Tranafer -’l.-genl.flt mduh:h:@:.'ahuu.-::.:m Members huldiljg shares in physical form are reques.tefr_tﬂ suhmif#mirFAH, KYC anq I'-I-nminaﬁun details by sending duly filled and MUQE|55HIE|-I,.E!-'I;?;I'IE|EU|| Uil Mahmudpur, sq.ft. with 1500 sq.ft. covered area,
8] A sgned request letier mentioning your name, folio rumber and complete address. signed Forms viz, ISR-1, I15R-2, ISR-3 or SH-13, as applicable, to Link Intime India Private Limited at C-101, 247 park, LB.S. Mary. Near Mahmudpur Marke!, Semiurban, Bounded as: East-House of Afay Kumar
b) Self-attesied scanned copy of the PAN Card and Vikhroii (West), Mumbai - 400 083 or by amail from their registered email id to oot belpdask@|indkintime._co.in, Varanasi. Uttar Pradesh India - 232104 ginha., West-House of Salik Ram
) Seli-abiested scanned copy of any document (such as AADHAR card, Oviving Licence, | | Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository Tiwari, Neeth-Play Ground  Satgqueu  Public
Electon ianlity Card, Paszpor) in suppon of the address of the Member as regislered Participants school,, South-10 it wide Fasta TMA House of
with the Compan ; Suman Singh and Vined Kumar Pande
Membars holding ml:;rel; in physical mode who have not registered thair email address with To awoid delay in receiving dividend, members are requested io updaie their bank details wath their Depository Participants, in case — i bl ;
ihe Company are requested fo updae ther PAN, K¥C, Nomination detes, by subaiting the | | the sharesare hield in dematerialised mode and with Link Intime India Private Limited,in case the shares are heldin physical mode 4 . Application No. 17-07-2023 |  16,08,308/ :“”ﬂ : '“""“P”T"“;: _':'*g'h“:_l"“l ”:‘937‘“
fofowing forms to MW's. Mabeshwarl Datarratics P, Lid. RTA of the Company al their address| | E-yating Information: L .IfH&'l;HEIL.'P!EIEI[.‘Cr:L[I[I-iS & 22-06-2024 0 o Yl -l c;“’“‘“ﬂf*:" aﬂaa 1 ; MWFE"II I':.Imhl':lt
a1 I73 RN, My khETjE!E Foad 5th Floor Kolkats - 780 001, Email mﬂﬂldc@-}'ahun.ﬂnm. . - . . ':':h GF'G_GPOFIAG'&EUUN}EE Pl"l.i! interest ﬂ“ﬁiﬂllﬂ. hata No. 9;. M. Plot Mo, M.
Wisbsita - wwwirndplf The Company will provida its shareholders facility of remate e-voting through electronic voting services aranged by NSDL, Electronic Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon | 227, Sub-registry + District - Chakiya,
al FormISR-1 - Request for Regislaring PANKYC, Bank delals or changesiupdation thereal. | | ¥0ting shall also be made available to the sharehoiders participating in the AGM and who have not cast their votes through remote (Borrower), Mr. Niraj Jayasawal (Co- L Lhantagll aea. Anmuapting: -
) Form ISR-2 : Confirmation of Signalure of Sharahoiders by the Barker. g-voting, .[ielails regarding th.a same wall be provided in the Motice of the AGM and will also be made avalable on the Company's Borrower| & Mr. Dhira] Jaiswal (Co- g: :ak?m HE‘:T"-T' *?ﬁgdgﬁdﬁiﬂgﬁﬂh -
&) Form ISR-3: Declaralion 1o opl-out of Nominatica website viz. waw.centuryiexind. com. Bajsomirl. AL Darers S L ?-;l tj:rlr".gf d EI:?I; th) Prasad, East Ell;nl:c-!g
& . ] : an endor Chauthl Prasad, Easl - Pakii
dl  Form 8H-13 - Nomination Form, This notice is being issued for the mformation and benefit of all the Members of the Company and in compliance with the applicable gl':ﬂl‘df":l"- [?’ha”dﬁu "'Irr_'l Fraymen E Ia!h Sadak Tia Nahar, Wast - Chakmarg 10 Foet
o] Forn 5H-14 - Change In Nomination, circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India, 2 r:-?ﬁis.: ﬁ:;;r:.rgéz ;rﬂg Varanasi, Ultar Witle
fi Form SH-14 and 15R-3 : Cancaltation of Nominatian, By Order of the Board, : :
The above forms. can be downloaded from the webaite of the RTA 5t www.mdpl.in 5 Application No. 28-12-2023 | ¥ 13,36,104)- | Mauza -Naudiha, Paragana - Keramagraur,
Membiers are requested to carsfully read all the Noles set autin the Nofice of the AGM including Atul K. Kedia UPIKNPIVRSIAD00000292 22.06-2024 |=°" 19-10-2023| Tahsil Chakiya, Dist Chandauli Khata No-
nstructions for atlanding he AGM, manner of castng vols threugh ramote e-valingtvoting ding| | Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 43.5M plot No-143.5ub registry+Dist-
the AGK, Plaase wiite to e Registran'Secretarial Department of the Company for any assistance Date : 25" June. 2024 & Company Secretary Kusum devi, All at Vil-Naudita, Post-|  SYMBOLIC theraon Chakiya Chandauli, Area Admeasuring-2
For Shalimar Wires Industries Lid, - : Tiyara, Dist-Chandaull, Chandaudl, Near Biswa 10 dhoor, Boursded as: East- 12 feet Tar
- Primary School Maudiha, Semiurban, Road, Wast-Vacant Plolofother, Morth - House
Place : Kolkata 8K, Hajrwal Varanasi UP India 232118 of Laita Gupla, South - House of Maniu
Data ; 25th June, 2024 Company Sscratany i ;
Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

financialexp.epaptin
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Mobile No: +81-9033369253
Email ID | purchase@nddbdairyservices.com

INVITATION FOR BID (IFB),
LOCAL COMPETITIVE BIDDING (LCB)

IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service

NDDB Dairy Service would fike to invite Bid from eligible bidders for
hiring an agency fo engage required manpowaer (staffing sarvices) all
over India for NDDEB Dairy Services with estimate cost of Bs.09 Crore.
Invitation For Bids (IFB) is being published in our web page,

Eligible Bidders are requested to visit the NDS website to download
the tender document. Eligible bidders may submit their bids on or
pefore 15:00 hrs, on 17.07.2024. For any detaiis, visit NDDB Dairy
Services wabsite i.a. https:/iwww.nddbdairyservices.com or contact
at the above address.

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Motice for maling Expression of Interest (Eol) from Prospective Resolubon Applicants for
submilting resolution plans in the matier of Green Soul Ergonomics Private Limited was
pubdishad in the' Feancial Express and Navakal on 05.06_2024 in larms of provision of
Sechion 25 2)(h) of Insolvency and Bankruptcy Code, 2016.

Last date of receipt of ECNS from the Prospectve Resolufion Applicants 15 further extended
il G:00 P.M. IST of 5th of July 2024,

The updated Form G and Process Document have been uploaded on the Company
wabsita [htpsiwww.greensoul online']. The updated Form G shall also be published on
the |IBBIwebsite.

Far any clarfication or further information, kindly write io green. soulf@resolvegroup, oo in

adi-

Vishal Ghisulal Jain

Deamead Ragokulion Professional

IBBI Regn. Mo: IBBIIPA-DOVIPPOD41902017 2018110742 | AFA Valid till; 11, 12.2024

Registerad Address: D-190Z, Palm Beach Residency, Amey CHS Lid..

Plat Mo, 24-29, Sector 4, Narul Wast, Navi Mumbai; Maharashtra, 400706

Date: 26/06/2024 Registerad Emall: vishalif@resclvegrowp.coin

Place: Mavi Mumbai Process Specific Emall ID; green souli@sescivegroup,co.in

ASHIANA HOUSING LTD.
CIN: LT0109WEB1986PLC040864
Regd. Off. : 5F, Everest, 46/C, Chowringhee Road, Kolkata = 700 071
Head Off. : Unit Mo 4 & 5. |llrd Floor, Southarn Park, Plot No. D-2
Saket District Cenire, Maw Dalhi -110 017
Website: www.ashianahousing.com
Email: investorrelationsfashianahousing.com

PUBLIC NOTICE

Thiz is to Inform o all concarned thal the company has recaived request along
with necassary indamnity bond and affidavit from shareholdens) of the company
to issua duplicate share certificate in ieu of the lost share certificate, details
of which is given herein below

et wmas CENTURY TEXTILES AND INDUSTRIES LIMITED

Registered Office: Century Bhavan, Dr. Annie Besant Aozd, Worli, Mumbai - 400 030, Phone: +91-022-24857000
Faor +91=22-24 309491, +97-22-24367 930 = www centuryvtextind . com = Email: ctil. secretany@adityabirla.com
CIN: L17120MH1897PLCOOD163

Share | - Mo,
::i R&gdﬂgﬁ-ﬂul:uider Ir'i: Certiiicate Dmt;‘n; g %
i ' ' Na. | ' Shares.
1. | Sanjea Lunia (also
known as Sanjeav 0116860 2308 GIAETHT-4328500 | 1,750
Humar Lunia)
2. | Mirmal Kumar Jain | 0002250 471 | B3§TS1-938500 1,754

sincs tha company 15 N tha procass of issuwing duplicate share carliicalte,

any person wha has cbjection on such issue, may lodge his abjection within

15 days from the date of appearance of this advertisement to the company

of it Registrar M/s. Beetal Financial & Computer Services Pvt. Lid., Beetal

House, 99, Madangir, Behind Local Shepping Centre, Mear Dada Harsukh
Dass Mandir, Mew Dalhi-110 062,

For Ashiana Housing Lid,

Sdi-

Mitin Sharma

(Company Secratary)

Place : Mew Delhi
Diate : 25th June, 2024

SHALIMAR WIRES INDUSTRIES LTD.
CIN : L74140WB190EPLCDE1521
Registered Office : 25. Ganesh Chandra Avenua, Kolkata - 700013
Tel ; 91-33-22349308/08/10, Fax : 91-33-2211 6880
email ID : secretanali@shamarwires.com
website ; www.shalimanwires.com

NOTICE OF 28th ANNUAL GENERAL MEETING
Mofica is hereby given thal the 26th Annusl General Meeting (AGM) of the Mambers of the
Company will be held on Friday, the 285k July, 2024 at 11.00 &M fhrough Video Conferancing
(VE) T Diher Audio Visual Maans (O8YM) in compliance with all the appkcable provigiars of the
Comparses Act, 2013 ('the Act’h and the Fules made thereunder read with Genergt Circidar Mo
142020 dated Apnl 04, 2000, Circulas No: 1772020 dated Aprd 13, 200, Circular No, 2002020
dated May 05, 2020, Circular Mo, 022021 dated January 13, 2021 and subsequent croufars
ssued in this regard from fime to fime, the lzies! being 9223 dated September 25, 2023
{MCA Crculars') issued by the Ministry of Carparate Affairs (MCA).
The Motice of AGM along with the Annual Repor for the finandal year ended 3151 March; 2024
wil be sent only by emal to all those Members, whose emall addresses are registenad with the
Company or the Depassony Participanis) and 'will be simiultanequsly avalable on the wabsite of
tha Company al wwi.shallmanwires.com and stock exchanges viz. BESE Limiled at
werwl bseindia com where the shares of the Company ane listed. The Motice of AGM will also be
avatable on the website of Mational Securifies Depasiony Limited (NSDL) a1 wasw evoling nsdl com
The Comprany is providing rempte e-voling facility {remole e-voling’) fo-all Bs Members hoiding
shares as on the cul-off date, 198 July, 2024 b casl thex voles on all e Resolutions sel out
in the Notice of the AGM. The Company Is also providing e-vating facility during the AGAM
{"e-voling'), Defailed Procedure for remale e-valing'e-veiing duning the AGM through VDAL
has bean proveded in lhe Mobics of AGM, which will be senl o vou shorly. Members are reguested
1o follow ihe instrictions given in the Mofice of the AGM fo access the websile of Mational
Sacurilies Daposdony Limited (MSOL) at winw. eveding nadl com
Membears halding shares in physical mode who have nol yet regslerediupdaled their emasd
addresses wilh the Company/Deposilary can oblain Mollee of the 28th AGM, Annual Regort
andfor login details far joinng the 28th AGM through VCIOAVM facility including -voling by
sending scanned capy of the following documents by email lo the Company ar Campany's
Reqistear and Share Transfer Agant at maplde@Eyaha.com

A Asigned request lether mentiondng yaur nasme, fallo number and comgplete addrass.
b Self-attesied scanned copy of the PAN Card and
o) Self-aliested scanned copy of any document (such ag AADHAR card, Dnving Licence,
Election identity Card, Passpor) in suppon of the address of the Member as registerad
with e Campanty,
Members holding. zhares in physical mode who have nol regislered their email address with
the Company are requested fo updale their PAN, KYC, Nomination delsls, by submélting the
foBowing farms to M's. Maheshwan Datamatics P, Lig. RTA of the Company al their addrass
al 23, BN Mukherjes Boad, 5ih Floor, Kolkata - 700 001, Email 2 mdpide@yahoo.com,
Wabszite | www, mdplin
a) Form [SR-1 | Request for Registerng PANEYC, Bank defals or changes/updation thereof
bl Form |SR-2 : Confirmation of Signature of Shareholders by the Banker,
o Form |5R-3; Declaration 1o opt-ouf of Maminaticn
d)  Form 8H-13 : Nominabion Form.,
a]  Foom SH-14 - Change in Nominabian,
fi  Form SH-14 and ISR-3 : Cancellation of Momination,
The above forms can be-downloaded from the website of the BTA &1 wealmdpl.in
Mambers are requested o carefully read all the Motes set gutin te Notice of the AGM including
msbruchons for aftending the AGM, manner of caskng vole through remole evatingvofing during
1ha AGK. Plaase wiile 1o Bhe Reqislran'Secralanal Dapariment of the Comgany bor any assistanca.
For Shalimar Wires Indusiries Lid,

E4l.
Flace ; Kolkata 3K, Kejrwal
Drate ; 25th June, 2024 Company Secretary

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

Annual General Meeting:

NOTICE is hereby given that the 127" Annual General Meeling ('AGM’) of the shareholders of the Company will be beld an
Tuesday, 23" July, 2024 at 02:30 P.M. {IST) through two-way Video Conferencing (VG Other Audio-Visual Means ('OAVM]
provided by the National Securities Depository Limeted ('NSDL') in accordance with all applicable provisions of the Companies Act.
2013 and: Rules made thereunder and the Securities and Exchange Bogrd of India ("SEBI'Y {Listing Obligations and Disclosurs
Requirements) Regulations, 2015, read with General Circular no. 092023 dated 25" September, 2023 abong with other relevant
General Circukars issued by the Minkstry of Corporate Affairs  MCA') (hereinaftar refarved to as "MCA Circulars ') and Circular issued by
SEB| dated 07" October, 2023 (*SEBI Circular’) to transact the businesses as sef out inthe Notice of AGM dated 247 June, 2024,

The Notice of the AGM and the integrated Annual Repart for the financial year 2023-24 will be sent through electronic mode only.
10 those members whose email addresses are reglstenad with the Company/Registrar and Share Transter Agant viz. Link Intime Indfa
Private Limited and Depositories. The requirement of sending physical copies of the Netice of the AGM and Annual Report has been
dispensed pursuant to above said MCA Circulars and SEBI Circular. The Notics of the AGM together with Explanatory Statement and
Integrated Anmual report wall ba uploaded on the website of the Company at wwaw.centuryiestind.com and will also be available on the
websites of NSDL at wew.evioling, nsdl.com and Stock Exchanges at www nssindia.com and wew. besindia.com. Members can
attend the AGM through VC/OAVM tacility oaly. The detailed instructions for joining the AGM are provided in the Notice of the AGM
Members attending the meeting through YCOAYM shall be counted for the purposas of quorum under Section 103 of the Companies
Act, 2013.

Book Closure & Dividend:

The Board of Directors at its meeting held on 7 May, 2024, has recommended a dividend of Rs, 5/- (Rupees Five ondy) per share of
face value of Rs. 10V- each for the year ended 317 March, 2024,

NOTICE i hereby given pursuant to Section 91 of the Companias Act, 2013, that the Register of Members and Shara Transfer Books
ofthe Company will remain closed from Friday, 12" July, 2024 to Teesday, 23" July, 2024 (bath days inclusive) for the purpose
of payment of dividend. The payment of dividend on equity shares for the year ended 317 March, 2024, if declared, at the aforesaid
meeting will ba made to those members holding shares in physical form whose names stand on the Company's Register of Mambers
on Tuesday, 23" July, 2024, |n respect of shares held in electronic form, the dividend will be paid on the basis of beneficial
gwnership data to be furnished by National Securities Depository Limited {'NSDL) and Central Depository Services (India) Limited
{“COSLY, Accordingly, thie dividend will be paid to the shareholders holding shares in ebectronic form at the close of Thursday, the 117
July, 2024.

Payment of dividend will be subject to deduction of tax at source (TDS) at applicable rates. For more details, please refer to the Motes
1o the Motice of the 1277 AGM

Registrafion of e-mail addresses:

Those members, who are holding shares i physical form and have not updated thelr emall ids wath the Company, are requested to
update the same by submitting a duly filled and signed Form [SR-1 akong with self-attested copy of the PAN Card, and seli-attested
copy of any document (aq.: Aadhaar Card, Driving License, Voter identity Card, Passport) in support of the adedress of the member, 1o
Link Intime Indiz Private Limited at C-1071. 247 park, L.B.5. Marg, Vikhrofi (West), Mumbai-400 083,

Members hobding shares in dematerialised mode are requested (o register’update their email addresses with the relevant Depository
Participant (DF),

Manner of registering KYC including bank details tor receiving dividend:

SEB| vide its Master circular dated 7" May, 2024, has mandated that, with effect from 1° April, 2024, dividend to security holders who
are holding securities in physical form shall be paid only through electronic mode. Such payment shall be made only atter the
sharefwdders furnish their PAN, contact details (postal address with PIN and mabile nemberd, bank account details & specimen
signature ('KYC'}and choice of Nomination. As per the aforesaid SEBI Circubar, members holding securities in physical form may note
that any future dividend payable against thelr shareholding would be withheld if their BYC and choice of Nomination are not updatad
withthe RTA

Mambsers holding shares in physical form are requested to submit their PAN, KYC and Bomination details by sending duly filled and
signed Forms viz. ISR-1, ISR-2, I53R-3 or 5H-13, as applicable, to Link Intime India Private Limited at C-101, 247 park, LB.5. Marg,
Vikhrot (West), Mumbai - 400083 or by emall from their registered email id to rot helpdesk@linkintime.co.in.

Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository
Participants.

To avold delay in recening dividend, members are requested to update thelr bank details with thelr Depository Pasticipants, in case
tie shares are hakd in dematerialised mode and with Link Intime India Private Limited, in case the shames are held in physical mode.
E-voting Information:

The Company will provide its shareholders facility of remate e-voting through electronic voting services armanged by NSOL. Electronic
voting shall alze be made available to-the sharehobders participating in the AGM and who have not cast thetr votes through remaots
e-voting. Details regarding the same will be provided in the Mofice of the AGM and will also be made available on the Company's
website viz. www.canturylaxtind.com.

This noticeis being issuead for the information and benefit of all the Members of the Company 2nd in compliance with the applicable
circulars of the Ministry of Corporate Affairs and the Securities and Exchange Board of India.

By Order of the Board,

Atul K. Kedia

Place: Mumbai Sr. Vice President (Legal)

Date : 25" June, 2024 & Company Secretary

financialexp.epaptin

Sr No. of No. of %o | TotalNo.of | “lo |Proportionate|  Allocation per Ratio of | Numberof| % to (Tofal No.off % to |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
No Shares | Applications| lotal | Equity Shares| fotal Shares Applicant allottees to| successiul| total | shares | lotal f Designated Stock Exchange viz, NSE and has authorized the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available Belore Atter | applicants | applicants allocated/ Delicite | | allotment advices and/or notices will be forwarded to the email id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding {atter alloted apphication form on or before June 25, 2024, Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will process on or prior to
aff off rounding) June 25, 2024. In case the same is not recelved within two working days, investors may contact at the address given below. The Equity Shares allocated to
5 SEE000 ] 208 GE6000 | 062 14055 14055] 14000 ] 1 ] 208l 14000 | 062 T Eut:nﬂssfu_l auu_linanta are being nrerii_ted to their henellciarv accou nts subject to validaﬁqn _ﬂf the accnu_n[ details with the depositories cnncerna_d. The
7 794000 1 208 734000 | 0.69 15401 15401 | 16000 1 1 3 208l 18000 | 071 500 Companyis taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days fromthe date of the closure of the issue.
8 736000 3 .25 2208000 2.07 46593 | 1553267 14000 1 1 3 6.25] 42000 | 1.87| -4593 | | Mote: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
0.00 0.0 2000 21 -3 0.00 4000 | 0.18[ 4000 | | (*Prospectus”) filed with Reqistrar of Companies, Mumbai.
) £44000 1 208 844000 (.79 17812 17812 18000 1 1 1 2.08 18000 (.80 188
10 82000 1 2.08 882000 .83 16614 16614 | 18000 1 1 1 208 18000 | 080| -B1d b i i : NTheE 10 1T IHUE?BEI_I gtz b :
T 920000 1 7 08 20000 086 19416 19416 20000 " 1 " 508 0000 | 089 5Rd Investor shall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
12 1030000 1 2.08 1030000 0.97 21737 21737 | 22000 1 1 1 208 22000 | (.98 263 | | i. Theamount mentioned under “Gross proceeds of the Fresh Issue” should be read as “Rs. 2,856.00 Lakhs".
E Eggﬁg : ggg : ;ggggﬂ 1 gg ;%1]3 g?gai ggggg 1 } : g gg Egggg ﬁf -‘Er;g ii. The amount mentioned under "Estimated Offer related expenses in relation to the fresh issue™ should be read as “Rs. 506.00 Lakhs™
15 1396000 1 5 0 1396000 3 '3'] 55462 20452 :*;unuﬂ 3 ] 1 E'-DE ﬁﬂl:lf:ll:l 133 5 38 Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references in all the places in the Prospectus
16 1414000 1 2.08 1414000 | 1.33 29841 29842 | 30000 1 1 1| 208 30000 | 133 159 | Standupdated.
17 (1470000 5 10.42| 7350000 | 6.89| 155117 | 31023.4| 30000 1 1 5| 10.42] 150000 | 6.66| -5117 INVESTORS PLEASE NOTE
0.00 0.04 2000 | 2] 5 0.00) 4000 ) 0.18] 4000 The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Bigshare Services Private Limited at
_1| E 12:;%3 ; ggg lgggggg 1 ;? Tg‘glgé - UE'EE; 213 giggﬂ ] 1 ; Egg 1 ggggg 1;2 3153 www.bigshareonline.com. All future correspondence In this regard may kindly be addressed to the Reaistrar to the Issue quoting full name of the First/ Sole
BT ﬂ'ué ' S0 - 3 0 AR . S00 applicants; serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
20 |1662000 5 | 1042| 8310000 | 7.79] 175arr | a5075.4] 34000 | 1] 1 5 | T0.42] 770000 | 755] 5ary| | Paymentdetails at the address of the Registrar given below:
0.00 .04 2000 x| 8 0.00 BOO0 | 0.27( 6000
21 |1764000f 1 | 208 1764000 | 165) 37228 | 37228) 38000 | 1) 1 1| 208 3800 | 169 772 | BIGSHARE SERVICES PRIVATE LIMITED
22 |2060000 1 208| 2060000 | 1.33) 43475 | 43475) 44000 ) 1| | 1] 208] 44000 | 185 525 56-2, 6th Floor, Pinnacle Business Park, Nextto Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
o w7 |aul oo | el e | seml b | 2] sl oo 28] | tlephoe: 022-6260820 Fasimie: (22.62638299
35 4852000 3 208 4852000 | 4551 102388 | 102398) dozo00 | 11 1 11 208 107000 | 453] -a0s| | Email:ipo@bigshareonline.com; Investor grievance email: investor@bigshareonline.com
26 [5100000 2 417| 10200000 | 056| 215064 | 107632] 108000 | 1] 1 2| 417| 216000 | 8.59] a6 | ContactPerson: Mr. Vinayak Morble
27 |5108000 8 16,67 | 40864000 | 38.30| B62407 |107800.88] 106000 [ 1] 1 B | 16.67) 848000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48  [100.00| 106708000 |100.00 2252000 48 | 100.00( 2252000 |100.00 0| | SEBI Registration Number: INROOD001385
Category FIS/BANKS MF'S IC'S NBFC'S AlIF FPC Others Total CIN: U99999MH1994PTC076534 :
QiB : 34000 | 926000 | 492000 8,00,000 - 22,52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 5,92,000 Equity On behalf of the Board of Directors
Shares o 02 Anchor Investors at Anchor Investor Offer Price of ¥ 68/- per Equity Shares in accordance with the SEBIICDR Regulations. The category wise Sd/-
details of the Basis of Allatment are as under:
Category FIS/BANKS MFS | ICS NBFC'S AIF FPC Others Total Shravan Suthar
| Anichioe : ? : 5 3 5.92.000 g 5.92.000 Date: June 25, 2024 Managing Director
5) Allocation to Market Maker {After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker wha have bid at Offer Price of 268/~ per | Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00 times i.e. for 3.00,000 Equity Shares the total number
of shares allotted in this category is 3.0,000 Equity Shares. The category wise detalls of the Basis of Allotment are as under: _ _ | THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied| No. of Applications| % to total | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surpius | THE BUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED.
for (Category wise) received applied in this Category allocated/ allotted ofshares |/Deficite| | Ourlax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
o Ap allotted Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Rumning Lead Manager at
e peast www.expertgiobal.in, website of the NSE at www.nseindia.com and website of Issuer Company at www.durax.com; Investors should note that investment
':EH!I]I‘B and After in Equity Shares Involves & high degree of risk. For details, Investors shall refer to and rely on the Prospectus including the section titled *Risk Factors”
Rounding 0ff) | | beginning an page 29 of the Prospectus, which has been filed with ROG. The Equity Shares have not been and will not be registered under the US Securities
'3.00.000 P 100.00 3.00.000 100.00 | 3.00.000 VE 300,000 0 Aﬂtul:the Sﬂcunth Act’) or any state securities law in United States _a_nd may not be Issued or sold within the !_Imted States_ orto, nrfnr’fh& anf.:nunt_nrhﬂneﬂt
of, "U.S. persons” (as defined in the Regulation 5 under the Securities Act), except pursuant to an exemption from, or in a transaction not subject to the
_mﬂ_l_ . 1 1“"-"_-_““ 3“““““ 100.00 | _ 3‘_-““;”““ : 0 | | registration requirements of the Securities Act of 1933,
|m : NDDB DAIRY SERVICES GREEN SOUL ERGONOMICS PRIVATE LIMITED | "IMPORTANT™ PUBLIC NOTICE PUBLIC NOTICE
E NDDB House, Safdarjung Enclave, New Delhi, (UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS) Whil is tak i - . . . . .
Southwest Delhi, Delhi-110029 EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST tstoare s iakenprior o || ¢ yeyey Home Finance | | Notee s hereby gven hat e following members of the Naional Commiy anc

Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

Regd. Office: ICICI Bank Towers, have requested for the surrender of their membership rights of the NCDEX/NCCL.

Bandra-Kurla Comples,

Bandro [E']. Mumbaoi 400051 N SEBI Name of Date of c“ﬁ?r"é'é’eLﬁ Per%ziwom
Sh"tlng of Branch No.| TMID | Registration the surrender dent?e the date of
Matice is hEFEb'_q' given that Number Member | application Address notification
ICIC] Home Finance Company 401/405-Dalamal
Limited has decided to shift the Focus Shares Housa, dih Floor
l4}l‘?l:1 g n:r; Lliuccéted at iruu:&d flt:lac;a, 1| 770 |INZ000185331 Secf‘rmes 07-Mar-24 Jamnalal 2 Months
~a- anta rcoge : L Bajaj Marg,
] ¥ Private Limited) - d
Nariman Point,
ll}:lme. Dwaraka MNagar, rimen Par, |
isakhapatnam, A.P. 530016
EE a resuft 11‘3:': recullbrclt;cmn D: Agro H6,
UEIHESSI- 2 new ranc Commodity M Ratlam Kothi,
address is ICICI Home Finance 2| 332 | INZ0000B4431| ™o oie 01-Mar-24 Indore 2 Months
Company Limited, D. No: 47- Limited (M.P)-452001
3-22. Ground Floor, 5th Lane,

Nagar,
Q016

Dwaraka
Visokhapatnam AP -

General public is requested to take note of the surrender of the above member(s)
and not to trade/clear with the said member(s) in future.

which will be effective from

Sept, 2024, The registered constituent (s) of the aforesaid member(s) who have undertaken
*Existing branch will cease to any trades/clearing through these member(s) are hereby advised to lodge the
operate after completion of claims, if any against the said member(s) within the abovementioned claim period
specified notice period as per from the date of this notification, failing which, it shall be presumed that there is no
regulatory norms.. claim against the aforesaid member(s) and that all claims against the member(s)
For ICIC]I Home Finance Co. Ltd. shall be deemed to be waived off. Adjudication of the claim shall be at the sole

Priyanka Shetty discretion of the Exchange and/or upon the regulatory directives, if any.
\ Company Secretary

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,
KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com

Mumbai
Date: 26.06.2024

€ NCDEX

HINDUJA HOUSING FINANCE LIMITED

o Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet. Chennai-600015.
R 2nd Floor, D-59/103, D-4, Asha Kunj, Mahmoorgan] Road, Siara, Varanasl-221010

ALM- Mr. Arun Kumar Singh 9506011777, CLM- Mr. Vinit Trived| - 3643723888, RRAM- Wr, Pankaj Singh Chaudhary TO81828333, CRM - Mitesh Mishra 9555269206

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being the Authorized Cficer of the HINDUJA HOUSING FINANCE LIMITED undaer Securiizafion and
Reconstruction of Financial Assets and Enforcament of Security Interest Act, 2002 (Mo, 3of 2002) and in exercise of powers conferrad undisr
seciion 13012} read with Rule 3 of the Security Inferest (Enforcament) Rules, 2002 issued a demand notice was issued on the dates
mentioned against each acoount and stated hereinafler calling upon the borrower (herenafter the borrower and guarantors are coliscively
referred io as the “the Bormowers™) to repay tha amountwithin 60 days from the date of recedpt of said nodice.
The bomowers having failad to repay the amount, notice is hereby given to the borrowers and the pubbc ingeneral that the undersigned has
takan possession of the propery described harain below inexercise of povwars conferred on hém under sub- section 4 of section 13 of Act
read with rule B of the Security interest Enforcement Rules, 2002 on this the dates mentioned against each account
The borrowesiguarantar in particufar and the public in genaral is hereby cautionad not 1o deal with the proparty and any dealings with the
property will be subject o the change of the HINDUJA HOUSING FINANCE LIMITED for an amount and future interest at the contractual
rate on the aforesaid amount togather with incidental expensas, cosls, charges, e, theraan.
The borrower's atbention is invited ko provisions of sub-section (8) of section 13 of the Act, in respect of ime available; ko redeem the secured
assels

Sr, Name of Borrowers! Demand Motice Data Amount Details of | —
(Na. Guarantors Date of Possession | Outstanding gl b e b
1 Application No. 20-11-2023 | T 28,67,448/- | Mauza- Mahmudpur, Pargana Mawai, Teh.
UP/KNPARSIADDOD01033 as on 06-10-2023| Mugalsaral, Distt. Chandauli, area
Mr. Privaranjan Kumar Tiwari & Mr. 22-06-2024 plus interest | Measuring 2040 sq.it. i.e.130 sq.mir. Khata
Kamlawati Devi, both at: Jesvanpur{ SYMBOLIC tharaon EEEITE.HML $Ub-ﬂlwegi;tﬂﬂ+ EH;ET'E!
Sacalpura Chandaul UP, Jeevanpur JArea admeasuring sq.1L e
Sadalpura, Near Jeevanpur Sadalpura, 190 sq.mtr.. Bounded as: East-Land of Ramj,
Semiurban, Varanasi, Uttar Pradesh, West-Kachcha Rasta 8 feal wide, North-Road
India - 232120 13 fesiwide, South - Land of Arati Varma
2 Application No. 25-09-2023 | 7 23,04,271/- | SM. Plot No-M.265 Mauza - sahabganj
UP/NNSICHDL/ADODD00046E & 22-06-2024 as on 13-00-2023| Patti,Lehara Tahasil Chakiya Dist-
LIPAMSICNDLANDO0000ET - plus interest | ChandauliKhata No-471,Plot Neo-Sm plet
Rajesh Kumar Panday (Borrower),|! SYMBOLIC thereon no.m.265,5ub Ragistry + Dist-Chandaull,
Bandana Pandey Rambilash Panday, Arga Admla's;:fr:ng 0.022 Hectare or 22059
both at: Vill-Saringpur, Post Dhunnu, Mtr As for Gift Deed, _Ev:mﬂ:!ved gs. East-
Shahabganj Chakiya Chandaull U.P, Houza !:nf _Sharal:la I;tauu... Wiast- L.am:l_m
Chandaull, SBI Bank Shahabgan, Rural Jagdnani Yadav & others, Nordh-Leva lliva
Varanas U.P India-232118 ﬁua!:ll..PSc-a;h-Land of Sarta Panday And
rmika Pandey
3 Application Mo. 20-11-2023 | ¥39,12,203/- | Mauza-Mahmoodpur, Pargana Mawal,
UPRNPVRSIAIOO000910 & 29.06-2024 |#°" 06-10-2023 | Tehsil & Distt, Chandauli, S.M. Plat No.-
CO/CPCICPOF/ACDDO00SS1 ;- plus interest | House no. 238 {Old no. 363/1) constructed
Ramesh Singh & Mrs. Raj Kumari] SYMBOLIC thereon | over S.M. Piot no. Min.271 Sub-Registry +
Devi, both at; 23 B, Mahmudpur, District-Varanasi, Area admeasuring-1800
Mugalsarai, Chandaufi Uip, Mahmudgpur, sq.ft. with 1500 sq.ft. covered area,
Mear Mahmudpur Market, Semiurban, Bounded as: East-House of Ay Kumar
Varanasi, Uttar Pradesh, India - 232101 ?‘mha}&mﬁ SII-HEH 58 uD ;afgah k PF'!EIm
iwari,, Play Groun ure  Public
Schoal,, South-10 9L wide Rasta T House of
suman Singh and Vinod Kumar Pandey
4 Application No. 17-07-2023 | * 16,08,308/- | Mauza - Indrapurwa Patti Majhli, Pargana
UPANSCNDL/ADDDGO0043 & 29.06-2024 as on 13-07-2023 | Keramagraur, Tahsil Chakiya, District
COICPCICPOF/ADDOO000EZ ) plus interest | Chandauli, Khata No. 19, 5.M. Plot No. M.
Mr. Pankaj Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
(Borrower), Mr. Niraj Jayasawal {Co- District Chandaull.area Admeasuring -
Baorrower) & Mr. Dhiraj Jaiswal {Co- 0.038 Hectare, Bounded as: North -
Borrower), All at: Dadara Baburi Chakmarg 10 Fesl Wide, South - Remaining
Chandouli, Chandouli, Praymes Path Land Of Vendor Chauthi Prasad, East - Pakki
Shala Indarpurva, Rural, Varanasi, Uttar Sadak Tia Nahar, Wesl - Chakmarg 10 Fee!
Pradesh, India - 232102 Wide
5 Application No. 28-12-2023 | * 13,36,104/- | Mauza -Naudiha, Paragana - Keramagraur,
Mangal Gupta, Mr. Manoj Gupa & 2 plus interest | 49,5M plot No-1455ub registry+Dist-
Kusum devi, All at: Vil-Naudiha, Post-| SYMBOLIC theraon Chakiya Chandauli, Area Admeasuring-2
Tiyara, Dist-Chandaudl, Chandauh, Near Biswa 10 dhoor, Bounded as; Easi- 12 fesi Tar
Pomary School Maudiha, Semiurban, Road, West-Vacant Plodof other, North- House
Varanas| UP India 232118 of Lafta Gupda, South - Housze of Maniu

Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED




WWW.FINANCIALEXPRESS.COM

F

INANCIAL EXPRESS

WEDNESDAY, JUNE 26, 2024

Continee From Previons Page..
8r No. of No. of %to | TolaiNo.ol | %to |Proportionatel  Allocation per Ratio of | Number of| % lo (Total No.of| % 1o |Surplus| | The Board of Directors of the Company at its meeting held on June 24, 2024 has approved the Basis of Allocation of Equity Shares as approved by the
No Shares | Applications| fotal | Equity Shares| total Shares Applicant allottees to| successful| total | shares | lolal / Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successful applicants. The CAN-cum-
Applied | received applied in this available | Before Atter | applicants | applicanis allocated, Deficile | | allotment advices and/or notices will be forwarded to the emall id's and address of the Applicants as registered with the depositories / as filled in the
for Category rounding | rounding (after alloted application form on or before June 25, 2024, Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount will praocess on or prior to
off ol rounding) June 25 2024, In case the same is not received within two working days, investors may contact at the address given below. The Equity Shares aliocated to
B EREO00 1 308 EBE000 067 14055 14055 | 14000 p | 1 2 08 14000 | 062 55 suc:r:aaslull applicants are being [!I'Edfl’[ﬂd to their beneficiary accounts subject to validahtrn qu the accuulnt defails with the depositories mm:erneld- The
T 734000 1 308 =3a000 | 069 15401 152011 18000 | 11 1 T T 208 1000 | 071l soo | | Company is taking steps to getthe Equity Shares admitted for trading on the NSE EMERGE within three working days from the date of the closure of the issue.
8 FAG000 3 6.25 2208000 | 2.07 46R08 | 1553267 14000 1 | 3| 625 42000 | 1.87| -4598 | | Note: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 21, 2024
0.00 0.00 2000 2] 3 0.00 4000 | 0.18| 4000) | (*Prospectus”)filed with Registrar of Companies, Mumbai.
9 844000 1 2.08 844000 0.79 17812 17812] 18000 1 1 1 2.08] 18000 | 0480 188
10 882000 1 208 BE2000 0.83 18614 18614 | 18000 1 1 1 208 18000 | 0BOD| -B14 . HAVTRE 10 TE iHHE:‘S,TDHS oy .
11 aon0i0 1 508 20000 | 086 15416 184161 Bo000 | 11 1 11T 208 20000 | ogel sa4 | | Investorshall note that the below information disclosed in Prospectus shall stand modified in the manner indicated below:
17 1030000 | 208 1030000 0.97 21737 24737 22000 1 | [ 208 22000 | 098 263 | | i. Theamountmentioned under *Gross proceeds of the Fresh Issue” should be read as "Rs. 2.856.00 Lakhs".
}E 11335333 1 Sgg I;ﬁg% ] gg ggﬁ;: gg;(ﬁ gigg 1 } 1 ggg gﬁggg '3 33 132192_ ii. The amountmentioned under *Estimated Offer related expenses in relation to the fresh issue” should be read as “Rs. 506.00 Lakhs”.
15 1396000 1 5 08 1396000 1:31 émsz 045D :iﬂul:m 1 ] 1 :-..'iEIE 0000 | 133 '535 Kindly note the above information shall get modified in all relevant places in the Prospectus and accordingly their references inall the places inthe Prospectus
16 11414000 1 | 208) 1414000 | 133) 29841 | 29842) 30000 | 1) 1 1| 2.08] 30000 | 1.33] 159 | Standupdated.
17 | 1470000 5 10.42| 7350000 | 6.9 155117 | 31023.4| 30000 1 1 5| 1042 150000 | 6.66{ -5117 INVESTORS PLEASE NOTE
0.00 0.00 200K) 2] 5 0.00 4000 | 0181 4000 ]| The details of the allotment made would also be hosted on the website of the Registrar to the lssue, Bigshare Services Private Limited at
}g ]ggggg ;' Egg Eﬁgg 1;? ng:g:} 35[?;;;; gjgg 1 1 l E-gg 135333 1:3 jm www.bigshareanline.com, All fulure correspondence in this regard may kindly be addressed to the Regisirar fo the Issue quoting full name of the First/ Sole
000 100 : 2000 : g ﬂ'ﬂn 2000 | 0.0 _Ent}-n applicants, serial number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and
70 [TeSZ000 & | 7042 Gi0000 | 77o] 7earr | 3s0reAl 3aoo | il 1| & 704z frooon| 7ss] -sary] | Pymentdetalisatihe address oftie Registiargien below
0.00 000 2000 3 5 0.00 G000 027 G000
21 [1764000 1 208 1764000 | 165 37208 37228| 38000 1] 1 11 2os| 3soo0 | 1se] 772 | BIGSHARE SERVICES PRIVATE LIMITED
22 | 2060000 ! 208 2060000 | 183 43473 4f~‘=?5 44000 1] 1 | | 208 44000 | 185] 525 56-2 6th Floor, Pinnacle Business Park, Nextto Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093, Maharashtra, India
ooy 7 [oul s |- ol T s a0 |1 IT 7ol Tmee o 12 | elaphane:022-62638200.Facsimil: 022-6263829
55 4852000 ] a0&] 4852000 | 455 07358 102398 | 102000 3 11 208 J0z000 | 453 388 Email: ipo@ hlgshm&qnllne_n om; Investor grievance email: investor@bigshareonline.com
265100000 2 17| 10200000 | 956 215264 | 107682] 108000 | 1| 1 2 | 417| 216000 | 959 736 | Contact Person: Mr. Vinayak Morble
27 [5108000 g 16.67 | 40854000 | 38.30| 862407 [107800.88 | 106000 1] 1 8 | 16.67| 648000 | 37.66|-14407 | | Website: www.bigshareonline.com
TOTAL 48 | 100.00 | 106708000 (100.00| 2252000 48 | 100.00| 2252000 |100.00 0| | SEBI Registration Number: INROD0001385
Category | FIS/BANKS | MFS | IS | NBFCS | A FPC Others - Total CIN: U99999MH1994PTCO76534 % o
QI |_ ; - | 34000 | 926000 | 492000 800000 | ; 22 52,000 For Durlax Top Surface Limited
4) Allocation to Anchor Investors (After Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotied 5,92,000 Equity On behalf of the Board of Directors
Sharesto 02 Anchor Investors-at Anchor Investor Offer Price of T 68/~ per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise Sd/-
details of the Basis of Allotment are as under:
Calegory | FIS/BANKS | MFS | IS | NBFCS | A FPC Others Total Shravan Suthar
Anchor . : . - 5.92.000 : sozpon | Date: June 25, 2024 Managing Director
5) Allocation to Markel Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker whao have bid at Offer Price of =68/~ per Place: Mumbai DIN: 02985316
Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00 times i e. for 3,00,000 Equity Shares the total number
of shares allotted in this category is 30,000 Equity Shares. The category wise details of the Basis of Allotment are as under: | THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
No. of Shares Applied | No. of Applications| % totatal | Total No. of Equity Shares | % of total| No. of Equity Shares| Ratio | Total Number| Surplus | THEBUSINESS PROSPECTS OF DURLAX TOP SURFACE LIMITED,
for (Categary wise) received applied in this Category allocated/ allotied of shares |/Deficite| | Durlax Top Surface Limited is proposing, subject to market conditions, public Issue of its Equity Shares and had filed the Prospectus with the Registrar of
Applicant d Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Running Lead Manager at
il allatte www.expertglobal.in, website of the NSE at www.nseindia,com and website of Issuer Company at www,durlax, com: Investors should note that investment
(Before and Afier in Equity Shares involves a high degree of risk. For details, investors shall refer to and rely on the Prospectus including the section titled “Risk Factors”
Rounding OH) baginning en page 29 of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the US Securities
: Act (the "Securities Act") or any state securities law in United States and may not be Issued or sold within the United States or to, or for the account or benefit
1 i ., 1 F u, 1 T 1 | 1 [ ¥ 1 1 1 k 1 1
30,008 te.00 40,300 L 208,000 ! 2.00.000 y | af, "LLS, persons” (as defined in the Regulation 5 under the Secunties Act), except pursuant to an exemption from, or in a transaction not subject to the
Total 1 100.00 3,00,000 100.00 3,00,000 | registration requirements of the Securities Act of 1933,

NDDB DAIRY SERVICES
NDDB House, Safdarjung Enclave, Mew Delhi,
Southwest Delhi, Dathi-110029

GREEN SOUL ERGONOMICS PRIVATE LIMITED
(UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS)

Whilst care is taken prior to

EXTENSION OF TIMELINE FOR SUBMISSION OF EXPRESSION OF INTEREST [ Ieniiaiiedaiprti iy

"IMPORTANT™ PUBLIC NOTICE

ﬁ!ﬂlﬂl Home Finance

PUBLIC NOTICE

Notice is hereby given that the following members of the National Commodity and
Derivatives Exchange Ltd. (NCDEX) / National Commodity Clearing Ltd. (NCCL)

ASHIANA HOUSING LTD.

CIN: LTO109WEB1986PLCO40864

PUBLIC NOTICE

This is o inlarm: be all concarmed hal the company has recenod request along
with necessary indemnity bond and afidavit from sharehclders) of the company
1o issue duplicate share cefificate in led of the fost share cerlificate, detailz

CENTURY TEXTILES AND INDUSTRIES LIMITED

NOTICE OF THE 127" ANNUAL GENERAL MEETING, BOOK CLOSURE & E-VOTING

Annual General Meating:

Sept, 2024,

*Existing branch will cease to
operate after completion of
specified notice period as per

Mobile No: +91-8033368253 Notice far inviting Expression of Interast (Eal) from Prospective Resolution Applicants for| | copy, itis not possible to verify Regd. Office: ICIC| Bank Towers, h ted for th der of thei bershio rights of the NCDEX/NCCL
Email ID : purchase@nddbdairyservices.com submilting resolulion pians in the matter of Green Soul Ergonomics Private Limited was its contents. The Indian A Budndrg-ﬁrﬁrla E”?’" L‘!EE'EL B e e e o e e s 7 ¢ : '
ublished in the Financal Express and Mavakal on 059.06.2024 in terms of provision of Express (P) Limited cannot anarg (E). MumBbal SEBI Name of Date of Member’s Claim
P P F o Sr. Correspon- | Period from
INVITATION FOR BID (IFB}, Section 25(2)(h) of Insalvency and Bankruptcy Code, 2016 be held responsible for such Shifting of Branch No.| TMID |Registration | the | surrender | “"yence™ | ‘the date of
LOCAL COMPETITIVE BIDDING (LCB) Last date of receipt of EQHs from the Prospective Resolition Applicants is further extended gonte”tsjs ”Or;%r any 'OSSI’ 0; Motice is hereby given that Number | Member | application | Address | notification
6 6:00 P.M. IST of 5th of July 2024, amage incurred as aresulto ICICI Home Finance Company 401/405-Dalamal
IFB Reference No.: NDS:Pur:Delhi:2024-25/02/Manpower Service The uodaled Form G and ';m ass Documant have been uploadad on the Comipany transactions with companies, Limited has decided to shift the Focus &Shares Hoth(s)?Ntthzl(:)lgor,
NODE Dairy Service would like to invite Bid from eligible bidders for | | website [hitps:\'www.greensoul.onling/], The updated Form G shall also be pubiished an sttt h;ﬂnr‘h |{:CE'£E{‘| ot Emugd ﬂumd' 1] 770 |INZ000TBSII oo s | O7MA2 Jamnalal 2 Months
o ; : . advertising in its newspapers 47-9-14, Ganta Arcade, 3r brivate Limited Bajaj Marg,
hiring an agency to engage reguired manpower (staffing services) all | | the [BBlwebsite. _ or Publications. We therefore lane, Dwaraka MNaogar, Nariman Point,
over India for NDDB Dairy Services with estimate cost of Rs.09 Crore. Far any clanficaben or furtharinformabion, kindly wribe o green sculi@resalvegroup.co.in recommend ihat readers Visakhapatnam, A.P. 530016 Mumbai - 400021
viiahion B Side:|IFR) e aiha publieried in OUrwel pads, Vishal Ghizulal Jain| | Mk necessary inquiries ELEJs[':nfsgsu“Tﬂr:emﬁﬂ.:rmélrmfg o et Ko
sha SiHal Jain ; : . C dit atlam Kothi,
Eligible Bidders are requested to visit the NDS website lo download Deermed Resolution Professional g?for:ns;r:ﬁ:ng alrr?t/(;n Ogre]s address is ICICI Home Finance 2| 332 |INzoooosa4st| ~EEETC | 01-Mar-24 indore 2 Months
the tender document, Eligible bidders may submit their bids on or IBBI Regn. No: IBBIIPA-D01/IPPOD419/204 7 2098110742 | AFA Valid till:11 12 2024 N reementsv%ith advertiser)s/ Company Limited, D. No: 47- Limited (M.P)-452001
before 15:00 hrs, on 17.07.2024. For any details, visit NDDB Dairy Registered Address: D-1902, Paim Beach Residency, Amey CHS Lid. | | 29750101 . 3-22, Ground Floor, 5th Lane,
; _ ' Flat Mo, 24-29, Secior 4, Menul Wiast, Navi Mumbal, Maharashira, 400706 or otherwise acting on an Dwara ka HNa ar, General public is requested to take note of the surrender of the above member(s)
Services website |&, https:/'www.nddbdairyservices.com or confact advertisement in an
i : . - Date: 26062024 Registerad Emall; vishal @resolvegroup.co.in vertl ' y Visakhopatnom AP — 530016 | | 40 not to trade/clear with the said member(s) in future.
at the above addrass. Place: Navi Mumba Process Specific Emall 1D: green souli@resclvegroup.co in manner whatsoever. which will be effective from

The registered constituent (s) of the aforesaid member(s) who have undertaken
any trades/clearing through these member(s) are hereby advised to lodge the
claims, if any against the said member(s) within the abovementioned claim period
from the date of this notification, failing which, it shall be presumed that there is no

Hﬂﬂﬁdﬂgﬁ: :EE'H?EEE-;';?Ei:ghﬁmgsh;fmi?ﬁ;ﬁkgg NEEE;TI Repistered Office: Century Bhavan, Dr. Annie Besant Road, Worll, Mumbs - 400 030. Phone: +91-022-24357000 ragulutury NOrms.. claim against the aforesaid. member(s). an.d tr.lat all claims ggainst the member(s)
Sakal District Cantra, New Delhd <110 017 Eax: +91-22-24309401, +01-22-24361980.» www.canturytastind com » Emall- ciil secratary@adityabiria, com For ICICI Home Fli:ln_unﬁgghlét_ﬁ: shall be deemed to be waived off. Adjudication of the claim shall be at the sole
Website: www.ashlanahousing.com Cll: L17120MH1897PLCD001ES Cu-rnprgr?y Secretary) discretion of the Exchange and/or upon the regulatory directives, if any.
Emeail; investorrelations@ashianahousing.com %

The constituent(s) may write with all the relevant papers to Ms. Smita Chaudhary,
Senior Vice President, Investor Services Centre (ISC) department, National
Commodity & Derivatives Exchange Ltd, Ackurti Corporate Park, LBS Marg,
KanjurMarg (W), Mumbai 400 078 or email at ig@ncdex.com

financialexp.epapr.in

| of which ia given herein below: NOTICE is harshy given that the 127" Annual General Meeling (‘AGM') of the shareholders of the Company will be held on Mumbai g NCDEX
[T} Nama of LF. Shara Distinetive No. Tuesday. 23" July, 2024 at 02:30 P.M. {I5T) through two-way Video Conferencing ('VC')/0ther Audie-Visual Means ['0AVM) Date: 26.06.2024 1 wr b
No.| Regd. Shareholder No. Eaﬂrll;:ate No. Eh:lfres pravided by the National Securities Depository Limited ("NSOL) in accordance with all applicable provisions of the Companies Act,

: : z 2013 and Rules made thereunder gnd the Securities and Exchange Board of India ("SEBI') [Listing Obligations and Dizclosure —
. |Samjeeluniafaiso | 1l iasmson| 17sg | | PEUIemEnts) Reguiations, 2015, read with General Circuiar no, 082023 dated 25" September, 2023 alang with other relevant 'i“% HINDUJA HOUSING FINANCE LIMITED
rabharsy | ' General I.".:'rr:u{Eus issued oy the Minimnft-?rpnramhﬁnlrs:'mtﬁ:l hereinafter referred to as ‘MGA Circutars'y E'E"j Circular issuad by Hmn Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.

l 5 | Nirmal Kumar Jain._ | 0002250] 474 G36751-038500 1750 SERI dated 07 October, 2023 ('SEBI Circular) to transact the businesses as set out in the Motice of AGM dated 247 June, 2024. e 2nd Floor, D-58/103, D-4, Asha Kunj, Mahmoorganj Road, Sigra, Varanasi-221010 |
Since the company is In the process of lssuing duplicate share certificate, The Motice of the AGM and the Integrated Annual Beport for the financial vear 2023-24 will b¢ zent through elecironic mode only, RILM- Mr. Arun Kumar Singh 950601777, CLM- Mr. Vintt Trived - 3543726848, RRM- Mr. Parikaj Singh Chaudhary T041626333, CRM - Mitesh Mishra 555264206 |
any person who has objection on such issue, may lodge his ohjection within to those members whose email addresses are registered with the Company/Registrar and Share Transfer Agent viz. Link Intime India SYMBOLIC POSSESSION NOTICE
135 days from the date of appearance of this advertisement io the company Private Limited and Depositories. The requirement of sending physical copies of the Notice of the AGM and Annual Report has been ; ; . . . P

: : ; . Hi : ;
gnﬁ.fEggégtﬁ;;.;ﬁéiﬁeéﬁi :;”f::ﬁ' Ei E;;_":;E ﬁ?amnﬂ;.lfg;ﬁfﬁiiﬁﬂ dispensad pursuant to above sald MCA Circulars and SEBI Circular. The Notice of the AGM together with Explanatory Satemant and Rﬁ;;g;ﬂﬁﬂﬂ ﬁzesleng Em ;#m:-.:] ﬂg:;ﬁnﬁetﬂiwgﬁ;ﬂ:?ﬁf%iﬁi# ;':gggﬁ I;an ;Eﬁzmﬁmﬂﬁ
Dass Mandir, New Delhi-110 062 ] Integrated Annial report will be uploaded on the websita of the Company at www.centurytexting.com and will also be avaiiadle on tha section 13(12) read with Rule 3 of the Security Inferest (Enforcernent) Rules, 2002 issued a demand notice was issued on the dates

For Ashiana Housing Lid. wiebsites of NGDL al www.gvoting nsdl.com and Stock Exchanges at www.nsendia.com and www.bssingia,.com. Members can mentionad againgt each account and stated heremnatter calling upon the borrower (hereinafies the borrower and guarantors ane collectively
i atiend the AGK through VEOAWM facility only. The detafied instructions for joining the AGKM are provided i the Notice of the AGM referred to as the “the Borrowers”) 1o repay the amaunt within 60 days from the date of receiptof said notica
Piﬂf«"ﬂ_: New Delhl Nitin Sharma Members attending the meeting through VGAOAWYM skatl be counted for the purposes of quorum wnder Section 103 of the Companies The borrowers hawing failed to repay the amount. nobice is heraby given 1o the borrowers and the public in general that the undersigned has
Date ; 25th June, 2024 (Company Secretary) Act, 2013, taken possession of the property described herein below in exercise of powers conferrsd on him undar sul- section 4 of seciion 13 of Acl
SHALIMAR WIRES INDUSTRIES LTD Book Closure & Dividend: re_ad with mleiliu-fhe Ea:_wi-n.rlr_lteres-! Enfurcﬂmentﬂulea.EDDE on this the d&?es mge.r'dinnad ag-:air_ls.‘;ead'l goCount _
A : ] _ g : The borrower'guarandor in particular and the public in general i3 heraby cautioned not bo deal with ihe property and any dealings with the
CIN : L74140WB1996PLC081521 The Board of Directors at its meeting held on 7" May, 2024, has recommended a dividend of Rs. 5/- (Rupees Five anly} per share of propesy will be subject to tha charma of the HINDUJA HOUSING FINANCE LIMITED for an amaunt and fiture inferest at the contractual
Reglstered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 face value of Rs. 10/-each for the year ended 317 March, 2024, rale on the aforesaid amount togather |'.I||.|.'1 incidental Expanses, cosls, charges, ate. tharesn. _
Tal : 91-33-22349308/0910, Fax : 51-33-2211 6880 NOTICE iz hereby given purssant to Section 1 of the Companies Act, 2013, that the Register of Members and Share Transfer Books The borrower's attention is mvited fo provisions of sub-section (B} of section 13 ofthe Act inrespect of time available, to redeem the sscured
email ID : secretanal@shatmarwires.com of the Company will remain closed from Friday, 12" July, 2024 to Teesday, 23" July, 2024 (both days inclusive) for the purpose assels :
wabslte ; www shalimanwires com of payment of dividend, The payment of dividend an equity shares for the year ended 317 March, 2024, if declared, at the aforesaid | |S¢| ~ Name of Borrowers/ Demand Notice Date m'““““”:_‘ Oistails of Imimovabile Property
NOTICE OF 28th ANNUAL GENERAL MEETING meeting will be made to those members holding shares in physical form whose names stand an the Company’s Register of Members | (N9 Guarantors Date of Possession SERGg
Notice is hereby given that the 286 Annual General Meeting (AGM) of the Members of the| | on Tuesday, 23 July, 2024, In respect of shares held in electronic form, the dividend will be paid on the basis of beneficial 1 Application No. 20-11-2023 | 7 28,67 448)- | Mauza- Mahmudpur, Pargana Mawai, Teh.
Company wil be el on Friday, the 2th July, 2024 at 11,00 AM through Video Canferencing | - | gumarship data to be furnished by National Securities Depository Limited ('NSDL) and Central Depository Services (India) Limited UPIKNPIVRSVADO0001033 39-06.0024 | on 06-10-2023 Mugalsarai, Distt. Chandauli, area
Eﬁ | Other Autin Visual Maans (CAVM) in compaance wilh at the appicable proisions ol the || 1«ppe) w accoringly, the dividend will be paid to the shareholders holding shares in electronic form at the close of Thursday, the 11° Mr. Priyaranjan Kumar Tiwari & Mr. plisintarest | MaSUing ZONR 3L La. 10 Mrpiniy; Kiw
panigs Acl, 2013 (the Act) and the Ruies made thereunder read with General Circular No, July. 2024 Kamlawati Devi, both at; Jeevanpur| SYMBOLIC thereon no. Arazi no. 1/1mi, Sub-Registry + District
1412020 dated Apri 08, 2020, Circular No. 1712020 dated April 13, 2020, Cireular No. 20i2020| | July, 2024, ik Chiardaull UR. JEsiaipur Chandauli, Area admeasuring 2040 sq.ft i.e.
dated May 05, 2020, Circular Mo, 022021 daled January 13, 2021 and subsequent circutars Payment of dividend will be subject fo deduction of tax at source (TDS) at applicable rates. For more details, phease refer to the Noles Sadaipura, Near Jeevanpur Sadalpura 190 sq.mtr., Bounded as: East-Land of Ramji,
issued in this regard from fime io lime, the |stesl being 22023 daled Septamber 25, 2023 10 the Notica of the 127 AGM Samiirh: : u 1 '...!l!. Pracias] : West-Kachcha Rasiz § feet wide, Norh-Rosd
(MCA Circulaes ) tasued by the Minitry of Corparale. Affairs (MEA] AL . e PRIy - A 13 faetwide, South - Land of Arati Varma
The Malice of AGM along with the Annual Regart for the financial yaar anded 31st March, 2024 | | Registration of e-mail addresses: India - 232120 —
will be sent caly by email fa all these Members, whose email addresses are registered with tha | | Those members, wha are holding shares in physical form and have not updated their email ids with the Company, are requested fo 2 Application No. 25-09-2023 | ¥ 23,04,271/- | SM. Plot No-M.265, Mauza - sahabgan]
ngw ar the. Cepasitary Parlicipants) anc wil be simultaneously avadable on the wedsite of | | ypdate the same by submitting a duly filled and signed Form ISR-1 along with seff-attested copy of the PAN Card, and self-attested UP/VNS/CNDLIADDDOOOD4E & 99.06-2024 |25 on 13-09-2023) Patti.Lehara Tahasil Chakiya Dist.
E:'w h:sﬁggt;: :":;E'i!;2'::1":::';?;?‘g;;::n:Eﬂi;ﬁhﬁfﬁﬁzrﬁi ';::?:::i t‘:El copy of any document {2g.: Aadhaar Card, Driving License, Vioter identity Card, Passport) In support of the address of the member, 1o : UPF::I“&'GNE:"LWDUEEEE? SYMBOLIC plus interest ﬁhﬂ“::‘;';“';ﬂts H_ﬂ';:'lflg’l'- :‘gh*im“d F"'li';t
: ] 0 i , e F-| mar Pamda I Mo £B, U A5 ai= Al
avaable on the website of Nalionsl Secyrties Depasitory Liniied (NSOL) ot www evoting nsdlom | | LK Intime india Private Limited at C-101, 247 park, LB.S. Marg, Vikivoll (Wesf), Mumbai-400 083. BIJ:::M iy 2 HmI:IHaL . me&ﬂandw. thereon e . gEI o Il e
Tha Company is providing remote e-voling facility {'ramote a-voting’) to all its Members hoiding | | Members holding shares in dematerialised mode are requested to registar/update their email addresses with the relevant Depository both at: \ill-Saringpur, Post Dhunnu: Mir As for Gift Deed. Bounded as: East-
shares &s on the cut-off date, 13th July, 2024  to cast their votes on & the Resolutans set oul Participant {0F). Shahat Chakiya Chandauli U.P House of Sharada Dew.. Wesk- Land of
in 1rnE *ln_tr:e of Ihe AGM. The C_-nmnmn-, t5. 150 providing E:-_'ulll:l_lmg Tacility during 1he AGM Manner of registering KYC including bank details for recelving dividend: Chandauli, 5Bl Bank Shahabgan], Rurat Jagdhan Yaday & others, Morh-Leva Wiy
e-viiing]. Detabed Procadure for remabe e-valingle-voling during the AGM thraegh VEKANM .
| Sy peolng (kg g : : : Road, South-Land of Sarita Panday And
has been providad in the Natice of AGA. which wil ba sent ta you sharfly, Members are requasted | | SEBIvide its Master circular dated 7° May, 2024, has mandatad that, with effect from 1% April, 2024, dividand 1o sacurity holders wha Varanasi LLP. India-232118 Uil Pandey
t:n fallcw 1he -na:_rumlc-ns_gm:n In 1he Mobce of the AGM fo access the website of National are hodding securities in physical form shall be pald only through electronic mode, Such payment shall be made only after the -
;:"”“"'5'5 DE;I;“'S'“":' “"'"l“i::mm]l al“““-i“ﬂ‘:t:g-mﬂ'-m“" Vo | shareholders furnish thair PAN, contact details (postal address with PIN and mabile number), bank account detalls & specimen 3 i HHI:E}]I]EHS::EEEI;EEU i 20-11-2023 | T 39,12,203/- 'T“;‘:;IE:&HE'T’E'EP“L:;_‘” gi;laH:'l::al.
emaiers halding shares In physical mode wha have not yet registered/updated Their emal signature {*KYC') and choice of Nomination, As per the aforesaid SEBI Circular, members holding securities in physical farm may nota INEVRSH 99.06-2024 |*°" 06-10-2023 is andauli, 5.M. 0.-
addresses with Ine Company/Degository can obtain Notice of the 28t AGM. Aanual Report) | yoae on 6 ire dividend payable againt their sharehalding would be withhiedd if their KYC and chaice of Nomination are not updated CO/CPC/CPOFIADDODDOSST plus interest | House no, 238 (Oid no. 363/1) constructed
andior foge details for jining the 28th AGM through VCIOAVM faciity including e-voling by with the RTA Ramesh Singh & Mrs. Raj Kumari| SYMBOLIC thereon over .M. Plot no. Min.271.5ub-Registry +
sending scanned capy of the following documends by email to the Company or Company's : Devi, both at: 23 B, Mahmudpur, District-Varanasi, Area admeasuring-1800
Registrar and Share Transfer Agent al mdpldcivahoo.com, Membess hokding shares in physical form ara reguested to submit thair PAN, KYC and Nomination details by sending duly fillad and h1ugslllse_!;ﬁ%ndauli Up Mahm}dm’l sq.ft. with 1500 sq.ft, covered area,
al A signad request kstier menfiarng your name, falio number and completa address. signed Forms viz. ISR-1, I58-2, 1SR-3 or SH-13, a5 applicable, to Link intime India Private Limited at C-101, 247 park, LB.S. Marg, Near mm;ludpur !'.-'Iarkei.. Sé.fniurhal; Bounded as: East-House of Aay Kumar
by Sell-atested scanned copy of the PAN Card and Vikhwoll (West), Mumbai - 400 083 or by email from their registered email id to mhslpdeskeinkintime, oo, i, Varanasi, Uttar Pradesh, India- 232101 Sinha., West-House of Salik Ram
g} Self-athested scanned capy of any document (such as AADHAR cand, Driving Licence, Members holding shares in dematerialised mode are requested to update their complete bank details with their Depository Tiwari,, Morth-Play Gr!'.'IIJI‘IIﬂ Satgury  Public
Election Identity Card, Passpart) in support of the adavess of the Member as registered Parficigants. Scheol,, South-10 1. wide Rasta T/A House of
Wik h & thvpacy Toavoid delay in receiving dividend, members are requested to update their bank defails with their Depositery Participants, in caze NI g™ Sy YAO0 T ey
Members hokling shares in physical made who heve net registersd thair email addnass with ! ! : =
h G o thair PAN. KYC N ’ ’ emitsing shea | | thet shares are held in dematerialized mode and with Link Infime India Private Limited, in case the shares are held in physical mode. 4 Application No. 17-07-2023 | ¥ 16,08,308/- | Mauza - Indrapurwa Patti Majhll, Pargana
}D;ﬁ?ﬁgﬁﬂf} ehe. L R ;ﬂﬂ'ﬁfﬁ;gﬁﬁg;,:T;;';:'E'dg;';; o el UPVNSICNDLIADDDOD0043 & 29:06.2024 | 0" 13072023 Keramagraur, Tahsil Chakiya, District
borre s, ot 1. t - -vating Information: ; ' "
&t'23. RN. Mukheriee Raad. 5t Floor, Kalkats - 700 001, Email - mdpldc@yahad, com, ol - _ S _ COICPCICPOFIADDDDO00BZ plus interest | Chandauli, Khata No. 19, SM, Plot No. M.
Wabsie | wwiw,mdalin Thi Company will provide its shareholders facility of remate e-yoting through electronic voting services armanged by NSDL. Electronic Mr. Panka] Kumar Jayaswal| SYMBOLIC thereon 227, Sub-registry + District - Chakiya,
a) Form ISA-1 - Fisquest far Ragistering PANKYC, Bank delals o changesiupdation thereof,| | ¥0ting shall also be made available to the shareholders participating in the AGM and wha have not cast their vates through remote [Borrower), Mr. Niraj Jayasawal (Co- EH-;:ETH Ehandaug_am.':ﬂ :dmn.asulrl-r:ﬁ .
b)  Fosm ISR-2 : Canfimnation of Signature of Sharehalders by te Banker, a-uoting. Datalls regarding the same will be provided in the Notice of tha AGM and will also ba mada available on the Company's Borrower] & Mr. Dhiraj Jaiswal (Co- ﬁ': 4 E"i?':"' t Ii,;l'j’" : mﬂ'ﬁ narth =
| e : y wiabsite viz, www.centurytextind.com. Borrower), All at: Dadara Babur IR 1Y TCen WHIKE, SOUTE = netieining
c) - Fomm |5R-3 : Daclaration ba aopt-aul af Maminalicn n et SR Chandouli Chandoull. Pt i Path Land Of Yendor Chauthi Prasad East - Pakki
d) - Fomi SH-13 - Nomination Form This notice is being susd for the information and benefit of all the Members of the Company and in compliance with the applicable 5111;; I::éal. n?a Ru:l]rél '-.-';i:;si Ll1ata.r Sadak Tia Nahas, West - Chakmarg 10 Feet
&) Fomn SH-14 - Change in Nomination. circulars af the Ministry of Carparate Aftairs and the Securities and Exchanga Board of India gLy ey - Wide
) Form SH-44 and 1SR-3 : Cancelation of Momination By Order of the Board, - .
The abave forms can be downioaded fram the websils of me KTA at ww.mdptin 5 Application No. 28-12-2023 | ¥ 13,36,104/- | Mauza -Naudiha, Paragana — Keramagraur,
Mambears ane requested to carsfully read & the Notes sat out in the Notoa of the AGM inchading Alul K. Kedia UP/KNPIVRSVANN0000292 27.06-2024 | o 19-10-2023| Tahsil Chakiya, Dist Chandauli,Khata No-
instructions for attending he AGM, manner of casting vote ihrough remole e-votingivotng duirg | | Place: Mumbai Sr. Vice President (Legal) Mangal Gupta, Mr. Manoj Gupa & plus interest | 49,5M plot No-1453ub registry+Dist-
Iher AGN. Plesase write o the RegestrariSecratarisl Depardment of the Company for any assstance. | | nopa - 969 juna 2024 & Company Secretary Kusum devi, All at; Vil-Naudiha, Post-|  SYMBOLIC thereon Chakiya Chandauli, Area Admeasuring-2
Far Shalimar Wires Industies Lid - : Tiyara, Dist-Chandauli, Chandaull, Near Biswa 10 dhoor, Beunded as: East- 12 fest Tar
S Primary School Maudiha, Semiurban, Road, West-Vacant Plot of oiher, North - House
Placa : Kolkats 5K Ksjrwal Viaranasl UP India 232118 ofLalta Gupta, South - House of Maniu
Diata - 25th Juna, 2024 Comaany Secratary - =
Dated : 25-06-2024, Place : Varanasi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

Pune



